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RAI'II'IED MINU'I'ES OF''T'TIE NORMS COMMITTEE-II

MI.IE'r'[NG NO. 5/81 DATED 10.10.2018

Pleasc Notc

Iror inlormation ol- cxportcrs. Norms Committcc-ll handlcs all cases pcrtaining to
Irxation/ratification ol norms for l:xport Products I'alling under I'l'C(llS) Chaptcr 72 to
16.78 to [10. 85. Communications in rcspcct of cases/pcrtaining to NC-ll may bc scnt to
crnail addrcss: rrc2.dsfii/alnic.in
In ccrtain cascs thc dccisiorr ol'thc Norms Committcc rclcrs to the Rccommcndations/
Obscrvalions/ [)cllciencics rcccivcd liom thc conccrned 'l'cchnical Authority. Whercvcr
applicablc, a scanncd copy o[such documcnt has bcen placcd at the cnd of thc Minutcs,
in rurtning scrial ordcrs. 'l'hc conccrncd firm/company may go through the samc and
rcsporrd accordingly.
Similarly, a scanncd copy ol'thc blank Standard I)eficicncy Irormat, which may find a

rclcrcncc in NC dccisions. has also becn attached in the cnd. 'l'his may also bc refcrrcd to
by thc conccrncd Iirrn/comparry and may be responded accordingly.
'l'hc \orms Cornmittcc has takcn dccision only with rcspcct to tcchnical aspect/wastagc
norms. Whilc redccming thc applications, I{As should chcck that the applicant has
lirlllllcd all rccluircrncnts as prescribcd in policy/proccdurc including thosc in Policy
(lircr"rlars issucd liorn timc to timc or any othcr provisions undcr IrTP/llBP for I:OI)C.

'l'hc Mccting \o. 5/tll datcd 10.10.2018 ol'Norms Comrnittcc-ll for thc ycar 20ltl-19
u,as actually hcld undcr thc Chairrnanship of Shri Vi.iay Kumar, Additional Dircctor (icncral of
Iforcign'l'radc to considcr thc lbllowing applications I'or ratillcation ol norms irr rcspcct ol
advancc authorizations undcr I)uty l')xcmption Schcmc (Chapter-4) of lrorcign 'l'radc I)olicy
20li5-20. 'l'hc lollowing mcmbcrs wcrc present in thc mccting:-

Namc & I)esignation

Shri K.K.'['cu'ari. IA

DepartmentSI.ヽ o.
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DHI

Shri S.K.I〕 hatnagar,Dy.IA

Shri K.S.Sodhi、 AD

Shri V.(〕 .A3arwal,TCChnical l〕 xpert-3

Shri Shaish Kumar,'l'cchnical Irxpcrl-l

Shri ltandhccp l'hakur. t)lX;

Shri Vinod Kumar Kashyap. It'ltir0
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casc No.:6/21/81-      Party Nanlc:「 RIC I・ 1()N      NICCt NO/1)atc:5/81-Al´
(12/2018

Al,(〕 2/2016        MI〕
′
IAl′ 1'H〕RItS(INDIA)  10102018

PL′ 1｀D

Approved

1´ ic.No/1)atc:0510325848HQ lrilC          RIッA「 ilc

:01/81/050/00490/Aヽ 417/ :05/23/040/00500//ヽ Nl1 2/     25.05.2012

Sl.Noo  lmportltcm Namc。

l        Stecl｀ Ⅳirc ltod/ヽVircSizc 3MM

2  
罰り嵩 ;.濾 、男↓75%()「

F()B VAI′ じll)

3     BAGS(1〕 ACH()「 25K(〕 .)

4        1tCICvant lttibbcr(〕 olη pound

5        POlycstcr lrilanlcnt Yal・ 1l of rclcvant dcllicr

inputs as undcr:

Quantity a1lowCd

1275.000

As Applicd

As pcr Packirrg I'olicY

As pcr SION A-1749

I{A conccrncd may takc suitablc conscquclrtial action accordilrgly.

Case No.:8/10 lgl-Al,c2l20l4 I)arry Nan.rc:VliM \4cct t 'No/[)atc:5/tl I -Al.(]2/201 tt Stalus:
.I.DCI INOI.OCIIiS pv',t' t.'t'D. 10.10.201 8 I)e fcrrccl

ltQ lrilc RI,A Irilc t,ic.Noi I)atc:09100.55685

:01/81/050/002651t\Ml5l :091241040100640/AMl3/ Ott.042013

I)ccision : Committcc considcrcd thc casc and notcd thert casc is alrcacly ilrclr"rdcd in thc list o1'

pcnding cascs to bc rcfcrrcd to McitY. I)O rcmindcr ll'orn IXllJl' to VcitY is bcing issLrcd.

'l'hc casc slands dclcrrcd.

Casc No.:2/8/81-AIン C2/2013  Party Namc:I〕 PSHンON    McCt No/1)atc:5/81-AIッ
C2/2018  Status:

13A´ IVI｀ 1〕 RHtS PVT.L′ I｀D.   1010.2018               Dcfcrrcd

IIQ lrile Rl.A lrile Lic'No/Datc:0810120617

:01/81/050/001 l8/AMl4/ :0812410401000321AM141 30'04'2013

I)ecision :Committee considcred the agcnda and notcd that dcficicncy lcttcr as pcr notc ol
'l'echnical ilxpert-l has bccn sent to firm. Committec dccided to await thcir commcnts and

dcfcr the case.

(〕asc No.:6/24/81‐         Pany NamciSHtCIHう M             4`cct No/1)atc:5/81-     Status:

AIノC2/2013          TItCIINOl.OGHtS PRIVATI〕 1′ IMH｀ 1う I)AI′ C2/2018         Dcfcl・ 1・cd

10 102018

HQl'ilC            RI′ A Irilc 104/24/040/00192/AM14/    1´ ic No/1)atc:0410152322
27112013:O1/81/050/00394//ヽ M14/

Decision : Committce considcrcd thc agenda and dccidcd to call rcprcscntativc ol'thc llrm lor

pcrsonal hearing for cxplanation of thc casc. 'l'hc casc stands dcfcrrcd.

Casc No.:7/24/81¨ALC2/2013  Party Namc:SIECIIEM       NlcCt NO/1)atc:5/81-AI′ C2/2018 Status:

TItCHNOLO(〕 Hう S PRIVA′ 1｀ 1〕  10 10 2018            DcFcrrcd
1′ IMI´ FItl)

5 HQ「ilC              RIン A Irilc
:01/81/050/00395/AM14/ :04/24/040/00193/ノ 1ヽヽ414/

Dccision : Commitlce considcred the agenda and decided to call rcprcscntativc of thc llrm lor

4

I′ ic.No/1)atc:0410152323

27.11.2013

ジ



pcrsonal hcaring lbr cxplanation ol'thc casc. 'l'he casc stands dcl'crrcd.

Party Namc:Iン S CABLEINDIA Mcct No/1)ate:5/81-           status:
Al´C2/2018             Dcferrcd
1010.2018

RI´A「ilc                I´ ic NO/1)atc:0510386026
:05/23/040/00004/ノ ヽヽ415/       08.052014

PRIVA′ I｀ 1う LIMITI〕 D,

HQ IrilC

:01/81/050/00170/ノ Mヽ15/

l)ecision : (.'ornrnittcc considcrcd thc agcndaand dccidcd to call rcprcscntativc of thc firm lor
pcrsonal hcaring lbr cxplanatiorr of thc casc. 'l'he case stands dclcrred.

Casc No.:57/10/81-Al′ C2/2014

HQ「 ilC
:01/81/050/00314//ヽ M15/

Party Nanlc:HINDAIッ CO
INI)t,S′ FRH〕 SIッ 1ヽ41TED

Mcct No/1)atc:5/8ト

AIッC2/2018
10102018

Iヽ 1′ /ヽ Irilc                    I´ ic No/1)atc:34i0040236

:34/24/040/00058/ノ M`15/ 100620i4

Approvcd

Decisi<ln : Committcc considcrcd thc agcnda and notcd that casc is pending lor long timc
Committcc taking cucand no commcnts rcccivcd lrom thc Ministry of Mincs . Accordingly,

(rorn SION C-1502 allowcd wastagc <tf 4o/o on one time basis.
I{A conccrncd may takc suitablc conscquential action accordingly.

(〕asc No.:25/13/81-AI,(〕 2/2014 Pally Nalη c:JUPH｀ 1〕 R S01´ AR
POWI〕 RI´ I MITIう I)

HQl'ilc

:01/81/050/00441/AM15/ :02/24/040/00090/ノ Mヽ15/ 25.08.2014

I)ccision : (lomrnittcc considcrcd thc agcnda and notcd that adhoc norms fixed in similar
casc in 2012 1lccd lo cxal■lincd.′ I｀hc casc stands dcrcrrcd.

(〕 asc No.:10/23/81-AI′ (32/2015  Pal■ vヽ anlc:t」 RIt´ I｀ IIANIう       |ヽ 4cctヽ o/1)atc:5/81-

1う IッASIOMI〕 RS           AI′ C2/2018
10102018

HQ IrilC

:01/81/050/00485//ヽ M16/
ItI′ /ヽ 1'ilc                    Iッ ic No/1)atc:0410159708

:04/24/040/00199/Aヽ 415/ 11.112014

Decision : Committcc considcrcd thc agenda and noted that'l-echnical tixpert-1 has appriscd
'l'hc casc islhat as pcr custom's lcttcr appcndcd, firm has paid thc duty and interest.

dc lcrrcd lor cxam i nation.

=|

|

,

Casc No.:55/24/81-AI′ C2/2017 Party Namc:KUMASS
INTI〕 RNAT10NAIッ

Mcct No/Datc:5/8ト

AIンC2/2018
10.102018

Approvcd

HQ「 ilC
10 :01/81/050/00557/ノ M`18/

RI′A「 ilc

:29/24/040/00013//ヽ M15/
1′ ic No/1)atc:2910025197

06022015

Decision: Committcc considcrcd thc agenda and Committcc taking cue form SION K-l7l
allowcd thc inputs orr nct to nct basis with accountability clausc.
I{A conccrncd may takc suitablc conscqucntial action accordingly.

Status:
I)cferrcd

Status:
I)cfc rrcd



^

Mcct NO/Datc15/8卜 Al´C2/2018
casc No。:2/1/81-ALC2/2015  Party Namc:JUPITER SOLAR

POWERlン IMITEI)        10.102018

Status:
l)cfc rrcd

similar

I IQ Irilc
I I :01/81/050/00002/AMl6/

RIフA「 ilc

102/24/040/00219//ヽ M15/
1´ ic.No/1)atc:0210205584

19.02.2015

Decision : committee considered the agenda and noted that adhoc

casc in 2012 need to examincd. 'l'hc case stands defcrrcd.

iii. Wcight of cxPort itcm.
'l'hc casc stands dclerrcd'

Casc No.:25l22l81- Parly Namc:['S CAl]l'ti \4cct No/l)atc:5/tt I -Al'('2l?0 I tt

Al,c2lzots TNDIA PRIVn'l'll l'lMt'l'lil)' l0'10'2018

IIQl:ilcI{l,Alrilcl,ic.No/l)atc:0510j964]]
1a,oilal/050/00462/AMl6/ :05t23t040t00324tt\Mt6t 2(r.r I 2015

Decision : Committcc notcd that copy ol- thc application rlot rcccivcd'

committcc dccidcd to ask thc ILA conccrncd and llrrn to filnvard complctc

application for examination of thc casc. 'l'hc casc stands dcf-crrcd'

case No.:7/5/81-Al,c2l2015 Pany t'\anrc:'l'A'l'n I'}OWIiR \4cct No/l)atc:5i 8 l-
sot.AItsYS',t'tiMSt.'l't). Al.c2l2018

I 0. 10.201 It

I′ic.No/1)atc:0710108018

15.04.2015

norms「lxcd in

(lasc No.:12113/ttl- Pa(y Namc:JtlPl'l.liR SOl'AR N4cct No/l)atc:5/81-Al'C2/20l8 Status:

Al,O2l20l5 l'OWI'lR t'lMl'l'llD 10 10'201 3 l)cfcrred

IlQIrilcRl,Al:ilcl,ic.No/t)atc:0210205[t83
l2,oittrtosoloo245lt\M161 :021241040100033/nM16/ l2'0(r'2015

l)ecision : committec considcrcd thc agcnda and notcii that adhoc lronrls llxcd in similar

casc in 2012 nccd to examincd.'l'hc casc stands delcrrcd.

Casc No.:6/14/81-       Pany Nanlc:GIッ AZItJM    NlCCtヽ
0/1)atc:5/8卜 Al′(12/2018

Al,C2/2015          1'A(lADI]S PRIVATI〕     10102018
l,IMI´ I｀ 1うD

l´ ic No/1)atc:3110065618

1諦馴掲5000271/AMlθ  マfλ :;:10Ю0067AMlα  03 09 2015
13 1)CCision:(〕 onllnittcc considcrcd thc agcnda and dccidcd to scnd dCllcicncy lcttcr scckin3 thc

lbllowing inlormation lor cxamination of thc casc:

i. I)ctails ol'thc wastagc claimcd

ii. Weight and thickncss of impo( itcm I to 5'

Status:
I)cfcrrcd

Status:
I)eferrcd

Accordingly.
copy ol' thc

Status:
Defcrred

HQ IlilC
14 :01/81/050/00107//ヽ 4ヽ16/

Dccision:Committce
l〕xpert-1,who opincd

stands dclbrrcd.

considered the agenda and notcd that I'ilc was rclcrrcd to 'l'cchnical

that comments oithe MNI{11 may bc obtaincd in this casc. 'l'hc casc

RI′A「 ilc

:07/24/040/00470/ノ ヽヽ 415/

Casc No.:25/24/81-AIノ C2/2015

15      ゛ ,、

Party Name:「 C10EN
CONNItCTORS LIMITI]D

lヽcct＼ 0'1)atci5'81-         r｀ 1)1)1・
0｀ C(1

1ヽ(｀ 21018
mm螂

  ゥ



HQ IfilC RIッ A rilc Iッ ic_No/1)atc:1010059345
:01/81/050/00527//ヽ M16/       :lo/24/040/00081/AM16/       17.12.2015

Dccision:COmmittcc cOnsidcrcd thc agcnda and dccided to ratify the norlns for the abovc

AA as pcr McitY UO NO.17(18)/2016¨ IPHW dated 24.09.2018(Copy enc10sed).
ItA conccrncd may takc suitablc conscqucntial action accOrdingly.

Party Name:l:CI OIiN 4ヽcct No/1)atc:5/81-ノ 1ヽンC2/2018   Approvcd
CONNIう (lTORSIレ I M ITICD   10 10.2018

1.ic No/1)atc:1010059344

16 :01/81/050/00530/ノ ｀` 416/     :10/24/040/00083//ヽ M16/      1712.2015

Dccision:Colnmittcc cOnsidcrcd thc agcnda and dccidcd to ratify thc norms for thc abovc

AA as pcr McitY UO No.17(15)/2016-IPIIW datcd 24.09.2018(Copy Cnc10scd).

ItA conccrncd lllay takc suitablc cOnscquential action accordingly.

(〕asc No.:28/24/81-

AIッC2/2015

HQ lfilC

(〕asc No.:27/15/81¨

AI′C2/2017

17 HQ「 ilC

Casc No.:13/17/81-

AI,C2/2016

HQ Filc

(〕asc No.:108/3/81-

AlノC2/2018

20 HQ「 ilC

RI′ A Irilc

Party Namc:

TRANS「 ORMItRS&
RItCTII'IItRS(INDIA)I′

´
「 I)

RIン A Filc

PVT IンTD

RI′ A Irilc

Mcct No/1)atc:5/81-Alン C2/2018   ‐Status:
10.10.2018                       】〕cfcrrcd

Iン iC●No/1)atc:0810136801

10 10.2018

1ンic.No/1)atc:0910063313

Status:
I)efcrred

:01/81/050/00310//ヽ 4ヽ18/     :08/24/040/00216/AM16/     2912.2015

1)ccision :(〕 onlrnittcc cOnsidcrcd thc agcnda and notcd that rcply of thc nrnl rcccivcd.′
I｀he

rcply rcccivcd handcd ovcrto I)III aHowing last deferment.

(〕asc No.:26/24/81-

AlッC2/2015

HQ IlilC

Pady Namc:lrcll OIrN McctNo/l)atc:5181-Al.C.2l20l8 Approved
CONNIう CTORSL′ IMH｀ED   10.10.2018

Iッ ic.No/1)atc:1010059352

18 :01/81/050/00528//ヽ M16/    :10/24/040/00089/ノ ヽヽ 416/     30.122015

1)ccお ion:Colmmittcc considcrcd thc agcnda and dccidcd to ratify thc norms%r thc abovc

AA as pcr McitY UO No.17(19)/2016¨ IPIIW datcd 24.09.2018(Copy Cnc10sed).
ItA conccrncd may takc suitablc consequcntial action accordin31y.

RI′ A Irilc

Palty Nanlc:THllRヽ 40PAI)S  4ヽcet No/1)atc:5/81-ALC2/2018

19 :01/81/050/00348//ヽ 4ヽ17/     :09/24/040/00697//ヽ M16/      22.02.2016

1)ccision :(〕 orllinittcc considcrcd thc agcnda and noted that「 llc、vas retrrcd tO
l〕 xpc■―I.(〕onllllittcc dccidcd to scck information as pcr dcrlciency lcttcr as per

l]xpcrt l ibr ibrthcr cxalllination ol｀ thc casc.′ l｀hc casc stands dctrrcd.

'l'cchnical
'l'echnical

Party Namc:TI〕          Mcct No/1)atc:5/8卜 AIンC2/2018   Status:
CONNI〕 C′ 1｀ lVI′ I｀Y INDIA PV′ 1｀ 10.10.2018              Defcrrcd
I´

・H),

RIンA「 ilc lン iC No/1)atc:0710109449

:01/81/050/00185//ヽ 4ヽ19/     :07/24/040/00392/ノ Mヽ16/      25.02.2016

1)ccision :Colnrnittcc considcrcd thc agenda and noted that application has bcen reibrrcd to

McitY ibr cxamination/commcnts.Committec decided to await their comments and defcr thc

醸



^

casc.

(lasc NO.:7/5/81‐ ALC2/2016 1)any NanlciS′ 1｀ ltRA

l〕NGINItltRIN(〕 INDIA

4ヽcct Tヽ o/1)atc:5/81-/ヽ 1.(]2/2018    Status:

10 102018                      1)CfCrrcd

PRIVATItl′ Iヽ41TItD

21

I′ ic.No/1)atc:0410161766

1品試児50/0004υAM 17/  蹴ち刷:OЮ 027プAMl″   Ol.04.2016

鷺‖rt:8:wiT£‖lI胤鵬T:1き 8誅‖穏鳳謂Lllttt牌
has bccn

commcnts

Casc No.:49/14/81‐ Alノ C2/2016  Party Nanlc:NSH′
ItXP()R・ 1｀ S    N/1CCt No/1)atc:5/81-         Status:

/ヽ 1′(12/2018                  1)CfCrrcdI.IMI′ I｀ 1〕 D
lo 10 2018

1′ ic No/1)atc:5610004970
221諦鰤児5α00300AM17  Lセち1)liυ00025ハ M17  08.082016
1)ccision : ComlnittcC considcrcd thc casc and dcfcrrcd oll thc rcqucst ol｀

thc ilrl■ .(〕 asc is t()

bc listcd on rece ipt ol'thc rcply of thc firm'

casc No.:2/11/81-ALC2/2016  Palty NamciSHARDA MO′
I｀()It McCt NO/1)atc:5/8卜        Status:

INDSI′
′
「 D                Al′C2/2018              Dcfcl・

1・cd

lo 10 2018

23 HQ Filc               ltlン A「
ilc              I′ iC NO/1)atc:0510399432

:o1/81/050/00217/AN/117/       :05/24/040/00210//ヽ
M17/       11 082016

1)ccision : ColninittCc considcrcd thc Casc and notcd that hard copy(〕
1｀ thC application not

rcccived. Comlnittcc dccidcd to rcqucst thC rlrinn to dCibr thc casc ibl・
1lard copy()f thc llrlll

(〕asc No.:4/18/81-AIJ(〕 2/2016   Palty Naincl131NI)AI′
          4`cct No/1)atc:5/81-       Status:

SMitl′TIN(〕 PVTIッTD        Alン (12/2018            Dcfcrl・ cd

HQ IlilC

:01/81/050/00355//ヽ lνl1 7/        :05/23/040/00239//ヽ M1//24

and dcler the case.

Decision : Committee considered the agenda and notcd that llnn had bccn rcqucstcd

providc ccrtain information lorexamination of thc casc, howcvcr, no rcply rcccivcd (iom
providc cCrtaln inlormaL1011 101じ X411‖ HOし lυ H υ lし llし し

“

Oν ,■ lV▼ Vν ▼V`,・・Ψ ・ ~r・ ′ ^― ――
― ―

「lrm.Committec dccidcd to send a rcmindcrto flrm and dcた
r thc casc.

|

to

thc

Casc No.:13/18/81‐ Alり C2/2016 Party Namc:GRAVI′ I｀A INDIA  McCt No/1)atc:5/8卜      StatuS:
Al′ C2/2018          Dcfcl・ 1・cd

l′

′

I｀ I)

10102018

1′ ic.No/1)atc:1310048372
HQl'1lC              RIッ 今

I'19__^^^_ _.一
′     ^^^^。 Alイ

25 :O ilg t tOS OtOO364l AMIT l :l3l24l040l00l22lAMll1 09.09'2016

Dccision : committec considcred the agcnda and notcd that firm had bccn rcqucstcd to

providc certain information forexaminatLn of the casc, howevcr, no rcply rcceivcd lrom thc

firm. Committee decided to await reply of the firm and dclcr thc casc'

Party Name:lltlARA'| I IUAVY Mcct No/Datc:5/8ト Status:

6 y



ハ

HQ IrilC

:01/81/050/00337//ヽ 4ヽ17/

RI′A「 ilc
:l1/24/040/00o02//ヽ M17/

Lic No/1)atc:1110028230

I)cfcrrcdI〕 I′ Iう (｀ IItiCAI,SIッ I～IITI〕 D     AI′C2/2018
10102018

22092016

Dccision : Committcc notcd that rcply ol. thc firm
dccidcd to await thcir commcnts and defer thc casc.

has bccn rclcrrcd to DIII. Committcc

Casc No.:4/15/8卜 A LC2/2016  Pally Namc:Iう SWARI GLOBAIッ  Mcct No/1)ate:5/8ト
MItTAl´ INDUS′ I｀RH]S
PRIVATIう 1ン IMIT13D

Status:
DeferredAIンC2/2018

1010.2018

HQ IlilC               RIン A「ilc              Lic.No/1)ate:0710H0463
27 :01/81/050/00330/ノ M`17/       :07/24/040/00198/AM17/       29.09.2016

1)ccision : COininittcc cOnsidcred the agenda and noted that  irrn had been requcstcd

providc ccrtain inlormation lbrcxamination of thc casc, howcvcr, no rcply reccivcd from
llrnr. cornmittcc dccidcd to scnd a rcminder to firm and defcr thc casc.

Casc No.:29/20/81-Al,C2/2016 Party Nanlc:MAURIA UDYOG McctNo/1)atc:5/8ト

Ｏ

　

Ｃ

ｔ

ｈ

28 HQ IlilC
:01/81/050/00462/ノ M`17/

1′ I｀ 1)

RI´ AI'ilc

:05/24/040/00365/ノ M`17/

IALC2/2018
10.10.2018

1ン iC●No/1)ate:0510400508

28.112016

Status:
Dcferred

I)ecision : comrnittcc considcrcd thc agcnda and dccided to refcr the file
l:xpcrt-3 lor examination/commcnts. 'l'he casc stands dclcrrcd.

ａＣｎ
ｈ
ＣＣ

い・・，・
０

(〕 asc No.:41/22/81-AI′(〕2/2016

HQl'ilC
29 :01/81/050/00546//ヽ

1ヽ417/

I IQ I:ilc
30 :01/8 l/05 O/OO573| AMirT I

Pal■ y Namc:VI]DANTA
I′ Iヽ 41´ FI:I)

RI′A「‖c
:05/24/040/00477//ヽ N/417/

Mcct No/Date:5/8ト

AlンC2/2018

1010.2018

1′ ic No/1)ate:0510401091

05.012017

Status:
Dcferrcd

I)ccision : Cornmittcc considcrcd thc agcnda and noted that casc had becn refcrred to Min. of
Mincs. Cornmittcc dccidcd to rclcr thc filc to 'l'echnical Expcrt-3 for cxamination/commcnts.
'l'hc casc slands dcl'crrcd.

(〕asc NO.:26/23/81-Alフ (〕2/2016 Pal■ vヽ anlciVI〕 DANTA      Mcct No/Datc:5/8ト
1,IMI′ 11う 1)           AI′ (,2/2018

10102018

Status:
Defcrred

ItI′ /ヽ 1'ilc                    l′ ic No/1)atc:0510401264

:05/24/040/00503//ヽ N417/       1201 2017

I)ecision : Committcc considcrcd thc agcnda and noted that case had bccn refcrred to Min. ol-
Mincs. Committcc dccidcd to rclcr the file to 'l'echnical lixpcrl-3 lor examination/commcnts.
'['hc casc stands dclcrrcd.

Party Namc:「 C101]N
CONNItCTORSI´ IMI´ I｀ 1〕D

Mcct No/1)atc:5/81-

AlンC2/2018
10.10.2018

Approvcd

IIQ I'ilC 1フic.No/1)atc:lo10059732

菫 為r■翼ムI"n篤 ぉ rad?^

RIン A Ililc



^

:01/81/050/00009/AM18/       :10/24/U4U/UUllZ′
/｀ lVl l′ ′       `コ ・V4・‐V=′

Dccision:COmmitcc considcrcd thC agCnda and dcCidCd to ratitt thC nOrms%r thc abovc

AA as per provide tJONo. 17(26)l21ti-tptlW dated 24'09'2018 (Copv cncloscd)'

I{Aconcerncdmaytakesuitableconsequcntialactionaccordingly'

casに Nα
`72/81-AIフ

C2/2017  [llty)8ミ
:薫lξ∫lltCIS10ヽ

  MCa No/1)試αy81-     鈍江u∬

FD      Alッ C2/2018           Dcfcl・ 1・cd

lo 10 2018

1 icヽ o/1)atc:0510401808

1品鰤児5υ0000″ AMlン   畦ち:;liα0049αAM17  01 032017
1)ccision:CoΠlrnittCc considcrcd thc agcnda and notcd that dcilcicncy lcttcr had bcCn sCnt to

Arlll as pcr nOte′ 1｀ cchnical l〕 xpcrt-1.CoΠ linittCc dccidcd tO scnd a rclη
i1ldcr to nrlll and dcibr

thc case.

(lasc NO.:8/19/81-Al,(〕 2/2017
密品 羽]ギ

HERMOCtttS xi:棚
TCy田

―

lo 10 2018

Status:
l)cfc rred

l′ ic.No/1)atc:0910064738

01.032017

that casc had bCCn rcttrrcd to I)IPP

「 llc  to  
′
l｀Cchnical  l〕 xpcrt-3  %r

McctNo/l)atc:-5/81- Status:l)eferrcd
Ar.c2l2018
10. r0.201 8

1′ ic.No/1)atci031 0811 81 0

14032017

casc No.:24/3/81-Al′ C2/2017   Party Nanlc:PHOltNIX 110H,S   MCCt No/1)atc:5/81-      Status:
AIッC2/2018          Dcfcl・ rcdPVl｀  1ン

′
I｀ I)●

lo 10 2018

,,⌒ い■_                      pI A Irilo                     lン iC.No/1)atc:0310811575HQ FHc                RI´ A Irilc               lン iC・No/1)at

34 :O1/81/050/00058//ヽⅣl1 8/        :03/95/040/00918//ヽ 4ヽ17/       02032017

l)ccision: Comrnittcc corrsidcrcd the agcnda ancl notcd that firrn has bccn rcqucstcd to

lr-rrnish ccrtain inlbrmatiorr lbr cxamination of thc casc. ('()mmittcc dccidcd to arvait thc rcply

of'thc firm and to dclcr thc casc.

IIQ l:ilc Rl'A Irile

,o ils I losoloo38l /AM 18/ :0912410401004981AMlz1

Decision : Committee considcred the agenda and notcd

for comments. Committcc dccidcd to rcfcr thc

cxamination/comments.'l'hc casc stands deferred'

casc No.:37/3/81-Alゴ C2/2017 Party Nanlc:R It KA131〕
I′

I′ IMII｀ ItD,

HQl'ilC
35 :01/81/050/00071/ノ NヽI1 8/

RI′A「 ilc

:03/95/040/00450//ヽ N117/

Dccision : Committee considcrcd thc agcnda and notcd had bccn rcibrrcd to I)IPP

lbr commcnts. Committcc decidcd to refcr thc

cxamination/commcnts.'l'hc casc stands dcfcrrcd'

'l'cchnical lrxPcrt-3 lbr
that casc

llic  to

Casc No.:2/3/81-ALC2/2017   Party Namc:JINDAl´ QUAl,H｀
Y

TU BUlッ ARlン IMITED
Mcct NO/Datc15/81‐

Al′C2/2018

10.10.2018

1′ ic.No/1)atc:0510401960

15.03.2017

Status:
l)eferred

36
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Dccision : Committcc considcrcd thc agcnda and notcd that casc had becn rcfcrrcd to I)lPp
lbr commcnts. Corlrnittcc dccidcd to rcfcr thc filc to 'fcchnical Ilxpcrt- I lor
cxamination/comrncnts.'l'hc casc stands dcfcrrcd.

(lasc No.:16/9llll-Al'C212017 Party Namc:Nn'l'lONAl. Mcet No/l)ate:5i8 l- Status: I)efcrrerl

HQ「 ilC
:01/81/050/00187//ヽ M18/      :56/24/040/00051//ヽ M17/      23.03.2017

1)ccision:(〕 olninittcc cOnsidcrcd thc agcnda and notcd that application alongwith rcply ofthc

Arm was rcfcrrcd toヽ40S on ll.01.2018 forthc cOmments.Committec dccided to await thcir

colmmcnts and dcibr thc casc.

S´ I｀ I〕 Itlン AND AGRO
INDUS´ 1・ RHiS IンTD,

RIンΛ l'ilc

(〕asc No.:12/4/81-Al′ C2/2017 Palty NanlciVINI〕 Y
CORPORAT10N Iッ TD`

Casc No.:22/5/81‐ AI,(〕2/2017   Party Namc:SIIRI〕 I〕―JI

POWI〕 RI´ INItS

AIン C2/2018
10102018

Lic.No/1)atc:5610005104

Mcct No/1)atc:5/81‐        Status:Defcrred
ALC2/2018
10.102018

1′ ic No/1)atc:0510402093

Mcct No/Date:5/81‐        Status:
AIッC2/2018            Dcfcrrcd
10.102018

1ン ic.No/1)atc:0310812251

Mcct No/Datc:5/8卜      Status:
Al´C2/2018          Dcfcrrcd
10.10.2018

Lic.No/1)atc:0310812250

10.10.2018

1ン iC●No/1)ate1221 001567

HQ「 ilC RIン A lrilc

:01/81/050/00091//ヽ 4ヽ18/      :05/24/040/00642/ノ M`17/      30.03.2017

1)ccision : Conlinittcc considcrcd thc agenda and notcd that reply of thc rlrm had becn

rcccivcd. (〕 omΠlittcc dccidcd to forward thc rcply of thc nrm also to ⅣicitY for
cxanlination/colnincnts.′ I｀hc casc stands dcfcrrcd.

HQ「 ilC
:01/81/050/00128/ノ Mヽ18/

RIッ AI'ilc

:03/95/040/00966//ヽ M17/       30.032017

I)ccision : Committcc considcrcd the agenda and notcd that rcply of the firm had bccn
rc['crrcd to I)lll Ibr commcnts. Committcc dccidcd to refcrthc filc to'l'cchnical I:xpcrt-3 lor
cxamination/commcnts.'l'hc casc stands dcfcrred.

40 :01/8l/050/00129/AM I8/ :0319510401009671/\Ml7l 30.03.2017

I)ecision : Comrniltce considercd the agcnda and noted that reply of the firm had bcen
rclcrrcd 1o I)lll fbr comments. Committce decided to refer thc file to 'l'echnical Expcrt-3 for
cxamination/commcnts.'l'hc casc stands dclerrcd.

Case No.:l/6181-^1,C212017 Pafly Narnc:FlN l,Alls AUDIO Meet t.\o/[)ate:.5181-Al,C2l20l8 Rejccted

(〕asc No.:23/5/81-Al′ (32/2017   Pany NannciSIIRItI]― 」I

POヽ VI〕 RI′ INItS

HQ「 ilC RI´ A Irilc

PV′ FI′
′
1｀ I)

RIッ A「 ilcHQ IrilC

:01/81/050/00141/ノ Mヽ18/       :22/24/040/00117/ノ Mヽ17/       17.04.2017

1)ccision :(〕 ornlllittcc considcrcd thc agcnda and notcd that no rcply reccivcd to ⅣlcitY

derlcicncy lcttcr datcd 04.07.2017R)1lowcd、 vith rcnlindcrs datcd 09.11.2017 and 21.12.2017.



⌒

Casc No.:17lglt]l-A.f22017 l)anyNamc:Nl.I.SoN ANI) McctNo/I)atc:5/tt1-Al,(]2/20 l8 Status:

n MI'I'SLJ lltjll.l)lNc l0' 10'2013 l)cferrcd

SYS'I'I]M S PIiIVN'I'I]
LtNIl',l'lll)

,^ I IO lrilc I{l.A Irilc l'ic No/l)atc:05 10402502
*,,oi,st/0s0/00t88/AMl8/ :05t24t040t00053/AMl8/ 09.0s.2017

I)ecision : Committee considcrcd thc agcnda and notcd that casc had bccn rcl-crrcd to I)lPP

Ibr commcnts. committcc dccidcd to rclcr thc Illc to 'l'cchnical I:xpcrt-3 fbr

cxamination/comments.'l'hc oasc stands dcl'crrcd'

(〕 asc No.:36/17/81¨ Al′ C2/2017  Party Namc:RItl〕 P            
4`cct No/1)atc:5/81-         StatliS:

INDUS'l'RlliS PV'l'.1.'l'D. n l.C2l2018 l)eferrcd
10.10.201 8

I IQ lrilc I{l,A l.ilc Lic.Noi I)atc:0',1 1016309 I

a3 ,Oilgl/050/00346/AMl8/ :O4l24lO40lO00l7lAMl8/ ll'0s'2017

I)ccision: committce consiclcrcd thc agcnda and notccl thal casc hacl bccn rcltrrccl to I)[PI'}

lor comments. Committcc dccidcd to rct'cr thc lrlc to 'l'cchnical l:xpcrt-3 [or

cxam i nati on/com mcnts.'l'hc casc stands dc lcrrcd'

Party Namc:PARAM
INDUS′ I｀RIES

IMcct No/Dttc:5/8ト

AlンC2/2018

lo.102018

Status:
Defcrrcd

I′ icヽ o/1)atc:0310813249RI′A「 ilc

:01/81/050/00246//ヽ Nl1 8/ :03/95/040/00112//ヽ M18/ 12.05.2017

Decision : Committee considered thc agenda and hcar<J Shri Narpat llhokida, CIIO and Shri
* a;il Rao, Advisor of thc firm appearcd alongwith samplc imporl and cxport product'

Casc No.:18/12/81-AI“ C2/2017 Party Namc:PARAM
INDUS′FRHtS

dclcrrcd.

N/1cct No/1)atc:5/81       Status:

AI′ C2/2018            Dcfcl・ 1・ c(1

10 102018

IIQl.'ileRI,Al..ilel-ic.No/Datc:0310813248
:01/8t/050/00273lAMl}l :03/95/040/001I l/AM18i t2.05.2011

Decision : Committce considcred the agcnda and hcard Shri Narpat tlhokida, CIIO and Shri

Sunil Rao, Advisor of thc firm appeared alongwith samplc import and cxport prodr'rct'

Committee is of the view that due todifferent design of thc export product thc wastage dil'{'crs

lrom case to case. Committce directed the reprcsentativc oI llrm to lorward the complctc

details of the export product with wastagc calculation alongwith thc drawing, shcct layout,

manul'acturing p.ocesr, relevant thickness with gradc ol thc cxport product' 'l'he casc stands

dcferred.

45

casc No.:8/11/81-Al,C2/2017

HQ IrilC

Committec is of thc vicw that duc todifferent design 01-thc cxport product thc wastagc dif lcrs

flrom case to case. Committec dirccted the representativc of firm to lorward thc complctc

details of thc export product with wastage calculation alongwith thc drawing, shcct layottt,

manulacturing proccss, rclcvant thickncsi with gradc of thc cxport product.'l'hc casc stands

10



Casc No.:7/11/81-AI′ (〕2/2017  Party Nanlc:PARAM
INDU S FRHCS

Casc No.:19/12/81‐ AI′C2/2017 Party Namc:PARAM
IN DUS′FRH〕S

HQ lrilC

Casc No.:7/19/81‐ Al′ C2/2017  Party Nanlc:THItRMO CABIン ItS
I′ IMlll,I)

HQ「 ilC RIン Al'ilc

:01/8i/050/00380/AN418/       :09/24/040/00608/AM17/

1)ccislon : Conllnittcc considcrcd thc agenda and notcd

ibr commcnts.Committcc dccidcd to rcfer thc
cxarrlination/commcnts.′ I｀hc casc stands dcfcrred.

Casc No.:3/6/81-AIノ C2/2017   Party Name:ABB INDIA
Iン I｀ 41´ I｀ ItI)

HQ「 ilC RI′A「 ilc

Mcctlヽo/1)atc:5/81-          Status:

Al′C2/2018            Dcfcrrcd
10.10.2018

Lic No/1)atc:0310813559

25052017

Mcct No/Datc:5/8ト

ALC2/2018
1010.2018

1ン ic No/1)ate:0310813563

2505.2017

Mcct No/Date:5/81‐

AIフC2/2018

10.10.2018

1フ ic.No/1)atc:0910065102

26.05.2017

Status:
I)eferrcd

HQ IrilC RI′ A Irilc

:O1/81/050/00245//ヽ 4ヽ18/       :03/95/040/00155/ノ Mヽ18/

I)ccisi<ln : Cornmittcc considcrcd thc agcnda and heard Shri Narpat Bhokida, CIIO and Shri
Sunil l{ao. Advisor of- thc {irm appcared alongwith samplc import and export product.
(lomrnittcc is ol-lhc vicw that duc 1o dil'fcrcnt dcsign of the export product thc wastagc difl-crs
Iiom casc 10 casc. Committcc dircctcd thc rcprcscntative of firm to forward thc complctc
dctails of thc cxport product with wastage calculation alongwith the drawing, shccl layout,
tnanuf-acturing proccss. rclcvant thickncss with gradc of thc cxport product.'l'hc casc stands
dc f-crrcd.

RIン A lrilc

:01/81/050/00274/AM18/       :03/95/040/00157/ノ Mヽ18/

._ I)ccision : Cornmittcc considcrcd thc agcnda and heard Shri Narpat l]hokida, CIIO and Shri
'17 Su,.,il l{ao, Advisor o[- thc firm appcarccl alongwith samplc import and export product.

(lommittcc is ol'thc vicw that duc to dilfcrent dcsign of the expo( product thc wastagc diflcrs
fi'om casc to casc. Comrnittcc dircctcd thc rcpresentative of firm to forward thc complcte
dctails of thc cxporl product with wastagc calculation alongwith the drawing, shect layout,
manulacturing proccss, rclcvant thickncss with grade of thc cxport product. 'l'hc casc stands
dcf-crrcd.

Status:
I)efe rred

:O1/81/050/00143/ノ ヽヽ418/       :07/24/040/00070//ヽ M18/       3005.2017

1)ccision:(〕 olnlllittcc considcrcd thc agcnda and notcd that hard copy of thc application not

rcccivcd.Conllllittcc dccidcd to rcqucst thc「 lrrn and RA conccrncd forthc hard copy ofthc

application%r cxalllination ol｀ thc casc.′ I｀hc casc stands dcrcrrcd.

that casc had bccn rcfcrrcd to I)IPP

Яlc  to  
′
「 cchnical  l〕 xpcrt-3  1br

Mcctlヽ o/1)atei5/81‐            Status:

ALC2/2018             Defcrrcd
10102018

Lic No/Datc:0710H1690

Mcctヽ o/1)atc:5/81-Al´ C2/2018 Status:
l)eferred

50(〕
aSC N°・:22/9/81-AI′ (,2/2017 1)artyヽ anlc:VI:1)ANTA

I´ Iヽ 41′ I ItI)

11
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∞
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HQ「 ilC
:01/81/050/00193/ノ Mヽ18/

(〕asc No.:20/12/81-

AlブC2/2017

HQ IlilC
52 :01/81/050/00176/AM18/

HQ Filc
53 :01/81/050/00234/AM18/

HQ IlilC

Itl′A Filc 1′ic No/Datc:0510403068

:05/24/040/00117//ヽ Nl1 8/      08.062017

Decision : Committee considercd thc agenda and notcd that casc had bccn rcl'crrcd to Min. ol'

Mincs. Committee decidcd to remind Min. of Mines and rcl'cr the I'ilc to 'l'cchnical I')xpcrt-3

for cxamination/comments. 'l'he casc stands dcfcrrcd'

Party Namc:PARAM
INDUS・FRl13S

McctTヽ o/1)atc:5/81-/ヽ 1ンC2/2018    Status:

10.102018                         1)CfCrrcd

llQ l:ile Rl,A Irilc l,ic.Noi Date:0310813869

:01/81/050/0027 51 1\M181 :031951040100193/AM I 8/ 08'06'201 7

Decision : Committee considcred the agenda and hcard Shri Narpat llhokida, ClrO and Shri

5l Sunil Rao, Advisor of thc firm appcared alongwith samplc import and cxport product.

Committee is of the view that due to diffcrcnt design ol'thc cxport product thc wastagc dillcrs

from casc to case. Committec directed the representativc of firm to I'orward thc complctc

dctails of the export product with wastagc calculation alongwith thc drawing, shcct layout'

manufacturing piocess, relevant thickness with gradc of thc cxport product. 'l'hc casc stands

delerred.

Casc No.:5/9/81-ALC2/2017   Party Name:BBM ACOUSTIC
INDIA PVT.L 「́ D

RIンA「 ilc

:31/83/040/00028/AM18/

RI′ A Ililc

i31/83/040/00042/ノ Mヽ18/

that casc had bcen rcl'crrcd to I)lPP
lrlc to 'l'cchnical lrxPcrt-3 lor

Mcct No/1)atc:5/81-

Al,C2/2018

10.10.2018

1ン ic.No/1)atci31 1 0066779

0906.2017

Mcct No/1)atc:5/81‐

AIンC2/2018

10.10.2018

1ッ ic.No/1)atc:3110066784

15.06.2017

Directorate
qrFnxi :ra

s-dFI
q_{

Status:
I)efcrred

Status:
Dcferrcd

I)ccision :Corninittec considered thc agcnda and notcd

for commcnts.COmmittcc dccidcd to rcFcr thc
cxanlination/cornincnts.′ I｀hc case stands dcfcrrcd.

Casc No.:9/10/81-ALC2/2017  Party Namcr「 ECHNO・ I｀RAK
ICNGINItERS

Decision : Committee considered thc agenda and notcd that casc had bccn rclerrcd to DIl'}P

lor comments. Committcc decidcd to refcr the filc alongwith rcply of thc firm to 'l'cchnical

Irxpert-3 for examination/comments. 'l'hc casc stands dcl-crrcd.

(ゴ asc No.:6/11/81-AIノ C2/2017 Palty Namc:PARAN/1
IN DUS′FRHtS

RI′ A Irilc

Mcct No/Datc:5/81-Alン C2/2018  Status:

10.10.2018                   Dcfcrrcd

I′ ic No/1)atc1031 081 4090

19.06.2017:01/81/050/00244/AM18/      :03/95/040/00237//ヽ M18/

Decision : Committcc considcred thc agcnda and hcard Shri Narpat llhokida, ClrO and Shri

Sunil Ilao, Advisor of thc firm appeircd alongwith samplc import and cxport product.

Committcc is of thc view that duc to diffcrcnt dcsign ol'thc cxport product thc wastagc dift'crs

lrom case to case. Committec directcd thc rcprcscntativc of firm to lorward thc complctc

details of thc export product with wastagc calculation alongwith thc drawing, shcet layout.

manulacturing proccss, rclcvant thickncsi with grade ol'thc cxport product. 'l'hc casc stands

叫

t ilai-itTr<'lq
- | ircreign Tracle
i.ry of Cornmorce
/og Bheva$
ew oelhi
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Mcct No/Datc:5/8ト

ΛI´C2/2018
10.102018

RIン AI↑Hc                I′ ic No/1)atc:0310814089
:03/95/040/00238/AM18/       19.o6.2017

I)ccision : Committcc considcrcd thc agcnda and hcard Shri Narpat Uhokida, CIIO and Shri-t) Sunil ll'ao, Advisor ol'thc firm appcarcd alongwith samplc import and cxport product.
Colnmittcc is cll'thc vicw that duc to difl'ercnt dcsign ol-the cxport product the wastagc dill'crs
liom casc to casc. Cornmittcc dircctcd thc rcprcscntativc of firm to lorward thc complcrc
dctails ol- thc cxport product wilh wastagc calculation alongwith thc drawing, shect layout,
Inanulacturing proccss. rclcvant thickncss with grade ol'thc cxpo( product.'i'h".ur. siands
dclbrrcd.

dcibri・cd

(〕 asc NO.:17/12/81-AI′ (〕2/2017 Paltyヽanlc:PARAN4
1NDUSFRH〕S

HQ「 ilC
:01/81/050/00272/ノ ｀` 418/

Casc No.:28/17/81-AI′ (〕2/2017 Party Namc:PARAN4
1NDUSI｀ RIItS

HQ Filc

:01/81/050/00338//ヽ M18/

lMcct No/1)atc:5/81-

Al´C2/2018
10.102018

RIンA Ioilc               Iッ ic.No/1)atc:0310814213
:03/95/040/00259/ノ Mヽ18/       2206.2017

RI〃ヽ1'ilc                    Lic.No/1)ate:0410163275

:04/24/040/00064//ヽ M18/       27.06.2017

Status:
I)cferrcd

Status:
Deferrcd

Status:
Defcrred

Decision : Cornmittec considcrcd thc agcnda and hcard Shri Narpat Uhokida, CI,:O and Shri
Sunil l{ao. Advisor of thc firm appcarcd alongwith samplc import and export producl.
Committcc is ol'thc vicw that duc to dil'fcrcnt dcsign of thc cxport product the wastagc diflcrs
fl'om casc to casc. Committcc dirccted thc rcprcscntative of Irnn to forward the complctc
dctails ol- thc cxport product with wastagc calculation alongwith the drawing, sheet layout,
manuf'acturing proccss, rclcvant thickncss with gradc of thc cxport product. T'hc casc stands
clclbrrcd.

Casc No.:6/15/81‐ Alン (〕2/2017  Palty Nanlc:V13RSA′ I｀ 11ッ It CARD Nlcct No/1)atc:5/8ト
´
I｀ I〕CHNOI′ OGY PVT Ll｀ D    Alン C2/2018

10.102018

I lQ lrilc
57 :01/8 l/050/00289/AM I 8/

l)ccision : Committcc notcd that rcply ol'thc firm has bcen relcrred to MeitY on 17.07.2018
lbr commcnts.'l'hc casc also includcd in list ol'cascs pcnding with MeitY .Committee dccidcd
to await thcir commcnts and dcfcr thc casc.

Casc No.:7/15/81-AI“ C2/2017  Palty Namc:VERSATILE     Mect No/1)atc:5/81‐
CARD′ 1｀ 1lCHNOIン OGY PVT  Al´ C2/2018
L´ I｀I)                      lo.lo.2018

Approved

HQ Filc RI′ A Ililc I′ ic No/1)atc:0410163278
:01/81/050/00290//ヽ lヽ418/       :04/24/040/00062/ノ Mヽ18/       27.06.2017

1)ccision:(〕 olη lnittcc considcrcd thc agcnda and dccidcd tO ratify thc norms fOr thc abovc

AA as pcr McOtY tj()No.17(43)/2016-IPHW datcd 24.09.2018((〕 opy Cncloscd).
ItA conccrncd may takc suitablc conscqucntial action accordingly.

13
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case No.:21/12/81-ALC2/2017 Party Namc:PHOENIX FOH′
S MCCt NO/Datc:5/8卜 AIンC2/2018

10.102018PVT LTD.
I′ ic No/1)atc1031081 4663

1鸞 ITIさ 品ょ∬ ‖聯 y為 蛭繰d10ほ・中 Ψ耐∝
AA asper MoS UO No.2(15)/2017- 「́ D datcd 20.09.2018(Copy Cncloscd).

ItA concerned may take suitablc conscqucntial action accordin31y.

casc No.:18/24/81-ALC2/2017 Palty Namc:NAT10NAlン
S´ I｀ 1〕 131ン AND AGRO
INDUS′ FRHtS I′TD,

1′ ic.No/1)atc:5610005177
110「 ilo              RIフ A IrilcRIフ A Irilc                    l′ lC・ lN O/1′ 0しC:つ ヽ

'lυ
υVυ :′ ′

IHQ l11lC
:56/24/040/00015/AM18/       1807.201760 :01/81/050/00520/AM18/

Dccision:Cornmittce considered the agcnda and dCCidcd to ratifb7 thc norms

AAasperMoSUoNo.2(6)l2o|7-.I.Ddatcd07.o9.2ol8(Copycncloscd).
RA concerned may take suitable consequcntial action accordingly.

Ⅳlcct NO/1)atc:5/81-AI´ C2/2018

10.10.2018

Approvcd

thc abovc

ヽ
〈日） the abovc

Status:
I)eferrcd

oヽ/1)atc:5/81-AI´ C2/2018 Approvcd

casc No.:5/15/81‐ Alフ C2/2017 Party Namc:

」AYACHANDRAN
INDUSTRHiS PVT lン TD,

N/1cct No/1)atc:5/81-ノ 1`′ (「2/2018    Status:

lo 10 2018                       1)CfCri・ cd

l′ ic No/1)atc:3210078222

24072017

that casc had bccn rcl-crrcd to I)lI'}P
filc to 'l'cchnical lrxPcrl-3 lor

HQ IlilC             RI′ A Ililc

:Oi/81/050/00288/AM18/   :32/24/040/00015/AM18/

1)ccision : ComrnittCC considcrcd thc agcnda and

lor comments. Committce dccided to rclcr

cxamination/comments.'l'hc case stands dcfcrrcd'

4ヽcct No/1)atc:5/81-/ヽ 1ン(12/2018

10102018

1′ ic.No/1)atc:0310814797

24.07.2017

notcd
the

(〕 asc No。 :12/15/81‐

AIノC2/2017

Party NamciCONNl〕CTRIX
INDIA PVT.1ン TD

HQl'ilC             RIン A Irilc

62 ・01/81/050/00295/AM18/     :03/94/040/00357//ヽ
4ヽ18/

1)ccision : Cornrnittee considered thc agcnda and

lor comments. Committcc decidcd to rclcr
notcd that casc

thc filc to
had bccn rclcrrcd to t)lI'}P
'l'cchnicat l:xPcr1-3 lbr

，
‥
〓

‐

一

ヽ
‐

一

cxamination/comments.'l'hc case stands deferrcd'

case No.:23/3/81-ALC2/2018  Party NamcICHINA S′ I｀ I]Itl´    MCCt No/Datc:5/81‐

CORPORAT10N INDIA     Alン C2/2018
Approvcd

63 :O1/81/050/00100/AM19/ :34/24/040/00106//ヽ Nl1 8/
HQ Filc

PItiVATIt l′ IMI´ I｀ 1〕D

RI′A「 ilc

1010.2018

1ン iC●No/1)atci3410043371

28.07.2017

Dccision:Committec considCred thc agcnda and dccidcd to ratify7 thc norms ibr thc abovc

餃::淋胤猟;胤話蹴竹t漁:乱諸F∬ |:l・ :肥よよ漕;.Cnd°
%の・

4ヽcct No/1)atc:5/81-ノ 1`′(12/2018     Status:

lo 10.2018                         1)CfCl・ rcd

l′ ic No/1)atc:3110066831

14

Casc No.:1/19/81¨

64 AIノC2/2017

HQ「 ilC

Party Name:TItCHNO′ I｀RAK
I〕N(〕 INItI〕RS

RIッ A IFilc



:01/81/050/00374//ヽ M18/     :31/83/040/00062/ノ Mヽ18/     108.08.2017                     .

I)ccision :(〕 onlinittcc cOnsidcrcd thc agenda and noted that casc had becn referred to I)IPP

ibr commcnts.Comnnittcc dccidcd to refer the fllc to Technical Expcrt-3 for
cxalllination/collllnCntS.′ I｀hc casc stands dctrred.

Casc No.:4/24/81-AI′ C2/2017 Pany Namc:GOIッ DS.1｀ ONIう    Mcct No/1)atc:5/8卜 AI´C2/2018
1NIrRATI〕 CHIッI M ITI]D     10102018

Status:
Deferrcd

(〕asc No.:50/20/81-

Al′C2/2017

HQ lrilC No: RIッ A「 ilc No:

67 01/81/950/00440/4M18/   05/24/040/00206/AMi8/

HQ「 ilC

Casc No.:3/18/81-AI」 C2/2017

HQ IlilC

鵠
′
柵 ξtt」

川 鯛 剛 T札

存 麟 r“

用 ‐

Mcct No/Date:5/8卜 ALC2/2018 Status:

10.102018            ‐Dcfcrl・ cd

Lic.No/1)atc:0310815094

Status :

Deferred

Liccncc No:0510403709
1)atc: 1708.2017

10.10.2018

Lic.No/1)atc:0410163454

HQ「 ilC RI′A「 ilc 1′ ic No/1)atc:0910065334

:01/81/050/00506/ノ Mヽ18/     109/24/040/00209//ヽ M18/     10808.2017

1)ccision : CorrlrYlittcc dccidcd to scnd dencicncy letter to rlrm as per advisc of′ I｀echnical

l〕xpcrt-l prcscnt in thc rnccting。 ・1｀hc casc stands deferred.

(lase No.:35/17 ltll-Ll,CZlz[ll Parly Namc:R.R.KAIllrl,
I´ IMI′ I｀ Iう I),

RIン A Irilc

:01/81/050/00345//ヽ 4ヽ18/       :03/95/040/00815/ノ M`16/      109.082017                 1

1)ccision :(〕olllinittcc considcrcd thc agenda and noted that casc had bcen referred to DIPP

br cornlncnts.(〕 olllnlittcc dccidcd iast dcた rmcnt to I)IPP and lo refer the flle to・ I｀cchnical

l〕xpcrt-3 for cxalη illation/conllllcntS.´ I｀hc casc stands dctrrcd.

I)ccision :(3omnlittcc notcd that「lrnl 、vas rcqucstcd to lurnish the spcciflc dctails of innport

itcm splitting thc quantity of cach variety and nct content of spcciflc irnpolt itenl in cxport

product.No rcply rcccivcd■ om thc flrln.Conlrnittce dccidcd to send flnal rerninder to rlrm

and dcfcr thc casc to ncxtlヽ (〕 rncctin3.

Casc No.:7/18/81-AL(〕 2/2017 Palty Namc:」 INDAlン SAW   Meet No/1)atci5/81-Alン C2/2018  Status:
Iッ Iヽ41TI〕 D             10102018             ‐Dcfcrrcd

HQ Filc RIン AI'ilc 1′ic No/1)atc:0510403717

:O1/81/050/00356/ノ Mヽ18/     :05/23/040/00190/AM18/      18.08.2017

1)ccision :(〕 om■littcc notcd that llrm had bccn rcquested to fLlrniSh thc information sou8ht

vidc I)IPP dc「 lcicncy lcttcr datcd 17.11.2017,  ho、 vcver, no reply received. Corlllllittee

dccidcd to scnd a rcl■lindcr to flrnl and dcfcr thc casc.

Palty Namc:GAMItSA      Mcct No/Datc:5/8卜      Status:
RI〕NI〕 WA131ン I]PRIVA′ 1｀ 1〕     ΛIンC2/2018         Dcfcrl・ cd
1′ IIヽ41 1｀ 1:I)

RIン A「‖c

:01/81/050/00352//ヽ M18/        :04/24/040/00103//ヽ M18/       23.08.2017

1)ccision :(〕 omlnittcc notcd that Arm has bccn requested to subrnit information as pcr
′
I｀cchnical l〕 xpcrt― l dc{icicncy notc,howcvcr,flrΠ l has sought some tirrle to subrrlit thc reply.

(〕 ollllnittcc dccidcd to dcibr thc casc on thc request ofthc flrm.

ヘ
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Casc No.:5/20/81-AI,C2/2017  Pa貢 y Namc:API´ APOl′ Iン0    lヽcctヽ o/1)atc:5/8卜        Status:
TUBI〕 SIン IN41TI〕 D          Al′ C2/2018            Dcfcrl・ o(1

10102018

70 HQ IlilC                RIンA「Hc               I′ ic No/1)atc:0510403815
:01/81/050/00395/Aヽ 418/       :05/23/040/00201/ノ Nヽ418/       28082017

1)ccision : Conlinittcc notcd that application ibr thc abovc/ヽ A has bccn rcibrrcd to VlSン ll:

(〕 omΠlittcc dccided to rcftar thc fllc to′ Fcchnical l〕 xpcrt-3 and dcibrthc casc.

asc No。 :17/24/81¨ ALC2/2017 Party Namc:NAT10NAlン
STEEIノ AND AGRO
INDUS′ FRHtS IッTD,

Mcet No/Datc:5/8ト

Al′C2/2018

10.102018

1.ic.No/Datc:5610005209

06.092017

Status:
[)eferred

71.HQ「 ilC
:O1/81/050/00519/AM18/

RIン Al'ilc

:56/24/040/00021/ノ Mヽ18/

Decision : Committcc considcrcd thc agcnda and decidcd to scnd dclicicncy lctlcr to llrrn as

pcr MOS rccommendation and dcfcr thc casc.

Party Namc:RAJIIANS
METAI′ SPVT I_IMITED

Dccision : Committce notcd that rcply of the firm
dccidcd to forward the copy of the rcply to'fcchnical

08092017

had becn rcl'crrcd to DIPP. Committcc
Iixpcrt also and dclcr thc casc.

Iヽ4cct No/1)atc:5/81-

AI´C2/2018
10.10.2018

Status:
Dcferred

Casc No.:23/15/81-Al′ C2/2017 Party Namc:RATNΛMANI
METAIンS AND′ 1｀ UBI〕 SIンTD

Mcct No/1)atc:5/81-AIン C2/2018 Status:

10.10.2018 1)crcrrcd

73 101/81/050/00306/AM18/

RIン A Irilc

:08/24/040/00166//ヽ M18/
Iッ ic.No/Datc:0810140933

14092017
HQ「 ilC

Decision : Committcc notcd that firm has bccn
Accordingly, Committcc dccided to discuss this
stands dcl'crred.

allowcd pcrsonal hcaring in similar casc.

casc with othcr casc of thc firm thc casc

HQ Filc
74 :01/81/050/00335/AM18/

RLA IFilc

:03/95/040/00488/AM18/
I′ ic.No/1)atc:0310815783

15.09.2017

Decision : Committee considered thc agcnda and dccidcd to ratify thc norms lor thc abovc
AA as pcr DIPP F.No. 7/6412016-'l'SW dated 0l .06.2018 (Copy encloscd).
RA conccrned may takc suitable conscqucntial action accordingly.

Casc No.:4/18/81-ALC2/2017  Party Namc:GAMICSA
RICN I〕WABIン I〕 PRIVATE
I´ IMI′ FIう I)

|ヽ4cct No/1)atc:5/81-/ヽ 1ン(32/2018 Status:

1010.2018 Deferred

HQl'ilC Iヽ 1′ /ヽ ドilc

16

l′ icヽ o/1)atc:0410163537

RIッA「 ilc
:24/24/040/00020//ヽ M18/

HQ「 ilC
i01/81/050/00392/AⅣ l18/

Casc No.:25/17/81‐ AIノ C2/2017  Party Namc:M()NTI]X GI′ ASS  Mcct No/1)atc:5/81-
1'IBRItIND PVT I′ TD        Al′ (r2/2018

10102018

Approved



⌒

:01/81/050/00353/ノ Nヽ418/       :04/24/040/00126//ヽ M18/       19.09.2017

1)ccision :(〕 olllinittcc notcd that ilrm has bcen requcstcd to subrllit information as pcr
′
I｀cchnical l]xpcrt― l dc「lcicncy notc,howevcr,Arrn has sought some tilne to subrnit the rcply.

(〕 olllrllittcc dccidcd lo dcibr thc casc on thc rcqucst ofthc nrIIl.

:01/81/050/00418/ノ M`18/     :05/24/040/00268//ヽ M18/      2109.2017

1)ccision:(〕 olninittcc considcrcd thc agcnda and notcd that casc had bccn rcfcrrcd to Min,of

Vlincs.Comlllittcc dccidcd to rcttr thc fllc to・ I｀cchnical Expcrt-3 1br examination/commcnts.
′
I｀hc casc stands dcibrrcd.

Casc No.:2/23/81-AIノ C2/2017  Party NamclKIR′ I｀ANI′AL    Mcct No/1)atc:5/81-
S´ 1｀ Iう 1]I′ PRIVATE I′ IMI´ I｀ED  AIン C2/2018

‐10.10.2018

HQ IrilC              RI″ A Irilc             Lic.No/1)atc:0310816055
77 :01/81/050/00501/AM18/       :03/94/040/00529//ヽ M18/       29.09.2017

I)ccision : Committcc considcrcd thc agcnda and notcd that no rcply rcccivcd inspitc of
rcmindcr to Iirrn. Accordingly, Committcc dccidcd to rejcct thc casc.
I{A conccrncd rnay takc suilablc conscqucntial action accordingly.

Casc No.:3/21/81-AI,C2/2017  Party Namc:A-lI'ENCE     Mect No/Datc:5/8ト
PRODUCTS CO.PVT.LTD    AIン C2/2018

10.10.2018

Approved

HQl'ilC RI´A「 ilc Lic No/1)atc:0310816259

:01/8 l/050i 00 4441 AMtSl :0319410401005441 AMlSl I 0.10.201 7

Dccision : Committcc considcrc<I thc agcnda and allowed wastage on repeat with AA No.
031Ott19800 datcd 14.03.2018 approvcd in McctingNo.4/81 datcd 19.09.2018 as under:
L Quantity ol- import itcm at Sl. No. 1&3 may bc allowed as I .252 Kgs./Kg. content in thc

cxport itcm aftcrlaking l/3'd rccovcry lrom scrap.
2. Quantity ol'import itcm a1 Sl. No. 2&4 may bc allowcd as applicd.
I{A conccmcd may takc suitablc conscqucntial action accordingly.

(〕asc No.:28/20/81‐

AI′ (〕2/2017

HQ「 ilC

Casc No.:13/19/81‐ AI,C2/2017

80
HQ IrilC

:01/81/050/00386//ヽ M18/

Party Namc:TATA
INTICRNAT10NAL l′ Iヽ41TED

RI′ A「 ilc

:02/24/040/00105//ヽ M18/

Mcct No/1)atc:5/81‐ AlンC2/2018 'Status:

10.10.2018                    Dcferrcd

Iン ic.No/Datc:0210207888

16.10.2017

Pany Namc:VIう DANTA     Mcct No/1)atc:5/8卜 Al´C2/2018   Status:
I´ Iヽ 41′ FI〕 1)                  10.10.2018                     Dcfcrrcd

RIッ A Irilc 1ン ic.No/1)atc:0510404060

Status:
Deferrcd

Casc No.:8/18/81-AIノ (〕2/2017   Party Namc:K1311NDUSTRHCS  Mcct No/1)atci5/81-
1ン Iヽ41TItD               ALC2/2018

110.10.2018

79 I lQ lrile RIッ Al'ilc Lic No/1)atc:0510404280

:01/81/050/00357//ヽ 4ヽ18/       :05/23/040/00251//ヽ M18/       13.10.2017

1)ccision :(〕 olllinittcc noted that application for thc aboveノ A` has becn referred to I)IPP.

(〕 om「littcc dccidcd to a、 vaitthcir commcnts and dcfcr thc casc.

いい
　
ｄｅ
Ｆ
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Decision : Committee noted
DI PP/MOS. Commitee dccidcd
dcfcr thc casc.

that application
to also rcfcr thc

1'or thc abovc
filc to 'l'cchnical

AA has bccn rclerrcd to
Iixpcrt-3 lor comments and

(lasc No.:9/18/81-AIン (〕2/2017

HQ「 ilc
:01/81/050/00358//ヽ M18/

Party Namc:PANASONIC
APPLIANCESINDIA CO.

Mcct No/Datc:5/81-AI′ C2/2018 RcicctCd
10.102018

I´ic.No/1)atc:0410163600

1710.2017

I′

・
1｀ I),

RI′ AI゛ ilc

:04/24/040/00141//ヽ N418/

I)ccision : COrnrnittce cOnsidered the agenda and notcd that no rcply rcccivcd 10 1)IPP

dcnciency lcttcr datcd 17.11.2017 followcd with rcnlindcr datcd 22.12.2017. Accordingly,

Committcc dccided tO rttcct the case.

[{A conccrned may take suitable consequcntiar aclion accordingly.

Casc No.:15/24/81-AI′ C2/2017 Party Namc:NAT10NAIン S′ I｀ 1,Iう 1′ N71cct No/1)atc:5/8ト

AND AGROINDUS′ I｀RH〕S    Al′ (「2/2018
Iン IMI′ I｀ I〕 1) 10.102018

82 HQ「 ilc               RIン A Filc l′ ic.No/1)atc:5610005237
:01/81/050/Oo517//ヽ Nl1 8/       :56/24/040/00027//ヽ lN1 1 8/       24 102017

1)ccisiOn :(30mΠ littcc notcd that application ibr thc abOvc A/ヽ  1las bccn rcibrrcd tO ン1()s.
Colllmittcc dccidcd fOr last dctrnlcnt for MOs cOmillcnts.

Party Namc:NAT10NAI´

STEEIッ AND AGRO
INDUS・ I｀RIES Iン IM ITI〕 D

Status:
Deferrcd

Mcct No/1)atc:5/81-ノ 1`ン (〕2/2018 Status:
1010.2018             Dcfcri・ cd

Iン iC No/1)atc:5610005236

24.10.2017

(〕asc No.:16/24/81-Al′C2/2017

g3 IIQ lrilc
:01/81/050/00518//ヽ N7118/

I)ccision : Commi

RLA「 ilc
:56/24/040/00025//ヽ M18/

notcd that application for thc abovc AA has bccn rclcrrcd loン1()S
Comnrittcc dccidcd last deferment for MoS commcnts.

(lase No.:5/l 8 /81 - At,C2/2017 Party Namc:GAMICSA

ｔＣＣ
ｂ

84
HQI'ilc

:01/81/050/00354/AM18/

RI〕NEヽVA131ン E PRIVATI]
1´ IMI・ I｀ 1,I)

RI′ A Irilc

:04/24/040/00147//ヽ M18/

|ヽ4cct No/1)atc:5/81-

AI′ (「2/2018

10102018

1´ ic No/1)atc:0410163616

25.102017

Status:
Deferrcd

inlormation as pcr
to submit thc rcply.

Decision : committee noled that firm has becn rcqucstcd to submir'l'echnical Iixpert-l deficicncy notc, howcvcr, firm has sought somc timc
committcc decided to defer the case on thc request of thc llim.

(]asc No.:36/20/81-AI′ C2/2017  Palty Nanlc:ltNItR(〕 Y         I、 4cct No/1)atc:5/81-         status:
()Hッ
「
Hじ I´D T001´sPvT IンTI), AI′ (12/2018             1)cfcrl・ cd

10102018
HQ「ilC              RIッ AI↑ ilc

I′ ic NO/1)atc:o510404391
:01/81/050/00426/ノ ヽヽ 418/       :o5/23/040/00265//ヽ M18/       27 102017

:壕ざllifⅢ『脂:1;亀露」?話獣:lllTI‖)y淵淵1器irぉχ潔li孵低薔‖
ヅ

τ¬ ■il :'a-r C'j..:ial
f:, ,\: i :t ,-r, :.- i:.-t+.1

Direcio:aic (' , Fc:F'gr Trede
qffli.;q .i;t,t, -t:.i.t,. .. i,: Con:m.rrce

i3eTrl rl{i / Udyo5 Lh.lva:'r
T{ frd/ttew oetni
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^

ol｀ t1lc pipc lk)r thc llnalizatiOn Ol｀ thc casc.′ I｀ hc casc stands dcfbrl・ cd.

(〕 asc No.:3/1/81-AI,(,2/2018    Pally Nanlc:/ヽ C(〕              Mcct No/1)atc:5/81-ノ 1ヽン(32/2018 Status:
PHARMAPACK PVTIン TD    10.lo 2018             Dcfcl・

1・cd

お19鰤捻5υ∞∞ンAM 9

87 HQ IlilC
101/81/050/00431/ノ M`18/

RI´ A「 Hc
:03/94/040/00578/AM18/

RI′A「 ilc
:05/23/040/00287//ヽ

～
l18/

Iン ic No/1)atc:0310816605

30.102017

Mcct No/1)atc:5/81-

AI′C2/2018
10.102018

1ン ic No/1)atc:0510404464

01.11.2017

Stat us:
I)cferrcd

ccrtain information
dccidcd to scnd a

Dccision : Committcc notcd that dcllcicncy lcttcr as pcr'l'echnical Expert-l was sent to firm,
howcvcr. no rcply rcccived. Comrnittce decidcd to send a reminder to firm and dcfcr the casc.

Casc No.:41/20/81‐ AI′ C2/2017  Party Name:JINDAI´ SAW
I´ I M ll｀ 1:I)

1)ccisiOn:COrninittcc cOnsidcrcd thc agenda and decided tO scnd the dcflcicncy lcttcr to flrm

as pcr dccision takcn in mccting no.4/81 datcd 27.08.2018 and dcfcrthc casc.

Casc No.:48/20/81-AI,C2/2017 Party Namc:RCIINDUS′
「RIES IMcct No/Date:5/8卜 ALC2/2018 Status:

&´ I｀ I〕CHNOLOGH3SI′ TD.  10.10.2018            ‐Defcrrcd

HQ lfilC RI´ Al'ilc I′ic No/1)atc:0510404498
:01/81/050/00438/ノ Mヽ18/       :05/24/040/00338/AM18/       o2.11.2017

1)ccisiOn : COminittcc nOtcd that llrm has bccn rcqucstcd to ibrnish the

ibr cxanlination of｀ thc casc, howcver, no rcply received.(〕 Ornrnittee
rclnindcr tO nrnl and dcfcr thc casc.

1ン iC No/1)atc:0310816795

89 :01/81/050/00479/AMl8l :03195t040100626/AMtBt 03.11.2017

I)ccision : Cornnrittcc considcrcd thc agcnda and noted that casc had bcen rcferred to I)lpp
lbr commcnts. Cornmittcc dccidcd to rcfer the filc to Technical trxpert-3 lor
cxamination/comrncnts.'l'hc casc stands dcfcrrcd.

Casc No.:38/21/81-

′ヽ1′(〕2/2017

HQ「 ilC

(〕asc No.:31/24/81-

Al,C2/2017

HQ「 ilC

(〕 asc No.:35/2/81-

AI′ (〕2/2018
91

HQ IrilC

Party Namc:DIACH
CHI〕MICAl′ S&PIGM ENTS
PRIVATItlン IMITED

RI′ A Irilc

Party Namc:SCHocH REEDS IMcct No/1)atc:5/81‐ AI′C2/2018  status:
INI)1/ヽ 1)V′ FI´

・
I｀I)             lo.10.2018                      1)efcrrcd

RI′ AI↑ ilc

Party Natnc:'l'A'l'A Mcct No/1)atc:5/8卜 AlンC2/2018 Status:
DcferredINTItRNAT10NAI´ lン IMI・ I｀ I〕D 1010.2018

RIン Al'ilc Iン iC No/1)atc:0210207968

90 :O1/81/050/00533//ヽ M18/     :02/24/040/00125/AM18/      10.11.2017

1)ccision : Conllnittcc considcrcd thc agcnda and notcd that casc had bcen rcferrcd to I)IPP

ibr cOmmcnts. (〕 Omillittcc dccidcd tO rcttr thc nic to Technical l]xpert-3  for
cxarllination/cOrnllacnts.′ I｀hc casc stands dcfcrrcd.

Mcct No/1)atc:5/81‐ AlンC2/2018
1010.2018

Lic.No/1)atc:0210207970

ψ

Status:
I)efcrrcd
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:01/81/050/00040/AM19/   :02/24/040/00122/AM18/   10H.2017

蹴鳳f:FIttsT需繋fttFll羅器マ官l脚::.
ccflain inlormation
Committcc dccidcd

send a reminder and defer the case'

MoS deficicncy lcttcr for cxamination of the casc, howcvcr, rcply ol'thc llrm is not rcccivcd'

committee decided to send a reminder and defer thc casc.

ヽ
ｏｒ

ｔ。

ｎ
ン

casc No.:27/21/81-         Pany Nanlc:PH()1〕
ヽIX l'011ン S MCctNO/1)atci5/81 Al´ C2/2018 Approvcd

lo 10 2018
Al,C2/2017             PVT Iン I｀D

lic No/1)atc:0310817029

1品訂児50Ю 046νAMlν   ttλ :;liυ00633/AMlツ   14H2017

Dccision:Committcc considcrcd thc agcnda and dccidcd to ratitt thC nOrms R〕
r thc abovc

食☆::淋胤瀾;胤 l椒竹tttllttF翼 :l・ :‖鮎溜;.°
К崎%の・

(〕asc No.:28/21/81‐          Patty NamciPII()Iう NIX IrOIIン
S 4ヽcct No/1)atci5/81イ Iヽ′(12/2018    Status:

AIッ (〕2/2017                PV′ F lン
′
1｀1)                  10 102018                     1)Cltrrcd

l′ ic No/1)atc:0310817030

931品鰤掲5900469AMlン  胤λ:用:OЮ063yAL‖
lcq∵ cよ:」ピ71,h讐

1ゴ 1.lЧTTT、 1111・1)ccision:COmlnittcC notcd that irm has bc(

Casc No.:13/3/81-AlJC2/2018  Party Namc:AP01′ Iン0
1NTERNATIO■lAIン I′ IMI′ 1｀ltD

Mcct No/1)atc15/81-

Al′C2/2018

Approvctl

lo.10.2018

1,ic No/1)atc:0510404597

941品鰤児50/0009υAM 19/  職 ち:;::OЮ 0302/AMlツ   14.H.2017

Decision : committec considered the agenda and dccidcd to ratify thc norms for thc abovc

AA on net to net basis as pcr GN-4 of thc lrngincering Product.

ItA conccrned may takc suitable conscqucntial action accordingly.

Casc No.:4/3/81-Al,(32/2018 Palty Nanlc:DYNAMI(〕
CABI′ ItS PVT I′

´
II)

HQ lrile              RIッ A「 ilcRIッ A「 ilcHυ l・ 1lC

O、  :01/81/050/00081/AM19/95:Of′
81/050/00081/AM19/   :13/24/040/00028/AM18/

1ヽ。risinn ・ rl∩ nlrnlllcc consldered thc ancnda anDecision : Committce considered thc agcnda and

for comments. Committce decidcd to rcl'cr

cxamination/comments.'l'hc casc stands dclcrrcd'

Party Namc:DYNAMIC
‐CABI′ ItS PVT.I′

′
「 D.

that casc had bcen relerred to t)lPP

filc to 'l'cchnical I:xPcrt-3 {br

Mcct No/1)atc:5/8卜 Al,C2/2018

lo.10.2018

Iッ ic.No/1)atcl131 0048780

15.11.2017

Status:
l)cfcrrcd

notcd
thc

Slal tts:
I)c l'c rrctl

96 HQ File RI′ AI'ilc

Mcct No/1)・atci5/81-

AI′ (12/2018

lo 10 2018

I´ ic No/1)atc:1310048781

15.11.2017:01/81/050/00449/ANl18/ :13/24/040/00034/ノ M`18/

1)ccision : Corninittee considcred thc agenda and

for' comments. Committec dccidcd to rclbr
notcd that casc

thc filc to
had bccn rcfcrrcd to I)lPP
′
Fcchnica1  1〕 xpcrt-3  1br

20



⌒

cxamination/commcnts.'l'hc casc stands dclcrrcd.

(-'ase No.:39/24/tll-Ll.C2/2017 l)ar1y Name:KItl lND[JS1'RIIIS Meet No/l)atc:5/8 l-
LIMt'l'l)l) ALCI2/2018

t 0.10.20 t 8

Stalus:
I)cfcrrcd

HQ IrilC
97 :O1/81/050/00541/ANI18/

RIンAl'ilc

:05/23/040/00278/ノ M`18/
Lic No/Datc:0510404630

17112017

notcd that casc had becn referrcd tO I)IPP

thc fllc tO Technical Expcrt-3 for

I)ccision : Cornmittcc considcrcd thc agcnda and
for commcnls. Cornmittcc dccidcd to rcler
cxamination/commcnts.'l'hc casc stands delcrrcd.

HQ IrilC
98 :01/81/050/00531//ヽ M18/

HQ「 ilC
99  :01/81/050/00510/AM18/

HQ Filc
100 :O1/81/050/00530//ヽ Nl1 8/

RI´A「 ilc
:03/95/040/00672//ヽ M18/

RIンA「 ilc
:02/24/040/00135/AM18/

RIッ Al'ilc

103/95/040/00702/AM18/

Mcct No/Date:5/81‐

AIンC2/2018
1010.2018

Lic.No/1)atc:0310817121

17.11.2017

Casc No。 :29/24/81-AIノ (〕2/2017  Palty Namc:SCHOCH REEDS
INDIA PVT IフTD

Status:
I)eferred

Status:
I)cferrcd

I)ecision : Committcc considcrcd thc agenda and nolcd that casc had been rel'erred to I)lPP
Ibr commcnts. Committcc dccidcd to rclcr thc filc to 'l'echnical t:xpcrt-3 lor
examinatiorr/commcnts.'l'hc casc stands dclcrrcd.

Casc No.:8/24/81‐ AI′ C2/2017 Pally Nanlc:MANAKSIA    Mcet No/1)atc:5/8卜 ALC2/2018 Status:
C()ATItDヽ 41]´ I｀ Al´S AND   10.10.2018             Dcfcrrcd
INDUS´ 1｀ RHtS Iン IM ITIう D

lンic No/1)atc:0210207994

2211.2017

I)ecision : Cornmittcc noted that llrm has bccn requested to lurnish cartain inlbrmation as
pcr MoS dclicicncy lcttcr lbr cxamination ol- thc casc, howcvcr, rcply of thc firm is not
rcccivcd. Cornmittcc dccidcd to scnd a remindcr and defer thc casc.

Casc No.:28/24/81-AI′ C2/2017 Party Namc:SCHOCH REEDS  IMcct No/Date:5/8ト
INDIA PVTIン TD          IAIン C2/2018

110.10.2018

Dccision : Committcc considcrcd thc agenda and
lor commcnts. Cornmittcc dccidcd to rclcr
cxamination/commcrrts.'l'hc casc stands dclcrrcd.

1´ ic.No/Dtte:0310817217

22.11.2017

noted that casc had been referrcd to I)IPP

thc  fllc  to  
′
「 cchnical  I]xpcrt-3  for

Approved

Iン ic.No/1)atc:0410163731
101 :01/81/050/00474//ヽ M18/     :04/24/040/00145/ノ M`18/     23.11.2017

Dccision:COmmittcc considcrcd thc agcnda and dccidcd to ratify the norms for thc abovc

AA as applicd for suttcct tO CICarancc from MoEF.Committcc also decidcd that I′ cad
contcnt in import rnay bc indicatcd as 56…62%.

(〕asc No.:33/21/81-

Al′C2/2017

HQ「 ilC

Party Namc:PONDY OXII)ES IMcct No/1)atci5/81-ALC2/2018

AND CIH〕 MICAlン S       10● 10.2018
1´IMHl:D

RI´ A lrilc

°`
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RA conccrncd may take suitablc conscqucntial action accordingly'

Party Namc:POSCO
MAHARASHTRA STItitiン
PVT● IンTD,

RIン A lrilc

102 :01/81/050/00526//ヽM18/     :03/95/040/00640//ヽ 4ヽ18/

Casc No.:22/3/81-ALC2/2018 Party Namc:CHANDAN
S′ 1｀ I〕 Illッ lン I Nll′ I｀ 1う I)

1ッ icic No/1)atc:0310817291

lヽcct Tヽ o/1)atc:5/81-/ヽ 1′ (〕2/2018   Approvcd

10102018

2411.2017

Casc No.:24/24/81-

AIフC2/2017

HQl'ilC
102 :01/81/050/00526//ヽM18/

HQ「 ilC
:01/81/050/00099/AM19/

abovcDecision : Committee considercd the agenda and dccidcd to ratify thc norms lor thc

AA as per MoS UO No. 2 (1)l2}l8-l'D datcd 08.06.201 8 (copy cncloscd).

RA conccrned may takc suitablc consequential action accordingly.

Mcct No/1)atc:5/81-

AIンC2/2018
1010.2018

Approvcd

ハ
υ

RI′Λ
「
ilc

:03/94/040/00669//ヽ M18/
1,ic No/1)atc:0310817289

24.11.2017

Decision : Committee considcred the agenda and dccidcd to ratify thc norms

AA as per MoS UO No. 2 (12)l2Ol6-TD datcd 20-09.2018 (Copy cncloscd).

I{A concerncd may takc suitablc consequential action accordingly.

lor thc above

Casc No.:7/21/81-ALC2/2017

HQ IrilC
104 :O1/81/050/00448//ヽ■118/

Party Namc:BERGEN PIPE
SUPPORI｀ S INDIA PRIVA′ I｀ 1〕

1′ IMI 「́ I〕 I)

Ⅳlcct No/1)atc:5/81-Alッ C2/2018

10.102018

I′ ic No/1)atc:0410163738

28 11 2017

notcd that casc had bccn rcl'crrcd to I)lI'}P
thc lllc to 'l'cchnical Irxpcrt-3 tbr

RI´ A Ililc

:04/24/040/00153/ノ ｀` 418/

cxamination/comments.'['hc casc stands delcrrcd.

Case No.:9/2 2181-Al,C2/2017 Pa(y Name:PI lOl'INIX IrOtl.S Mcct No/[)atc:5/[l l- Approvcd

PV'l'. t.'l'l). Al.c2l20lti
10.10.201 tt

llQ Irilc Rl.A l:ilc l'ic'No/l)atc:03 10817472

105.01/81/05ot0o492tAM18l :03/95/040/00740/nM18/ 04.12.2011

Decision : Committee considcrcd thc agenda and dccidcd to ratily thc norms lbr thc ahovc

AA as pcr MoS LJO No. 2 (15)12017-'fD dated 20.09.2018 (Copy cncloscd).

I{A conccrned may takc suitablc conscqucntial action accordingly'

Decision : Committec considcrcd the agcnda and■′じじ iSlU ll . レヽ υ H Hlllし Lしし し υ l101uし 1し u tllν は 6ν llV‐ Ct`=V

%r com mcnts.Committcc dccidcd to rcrcr

(]asc No.:25/24/81-AIノ C2/2017 Party Namc:R.R KABItlン
1′ IMI′ I｀ 1〕 I),

|ヽlcct No/1)atc:5/81-        Status:

/ヽ 1′(12/2018               1)cfcrrcd

10 102018

1´ ic No/1)atc:0310817483

04 122017

that casc had bccn rcibrrcd to I)IPP

lllc  to  l｀ cchnical  l〕 xpcrt-3  1k)1・

HQ「 ilC
106 :01/81/050/00527/AM18/

Iヽ 1ッ A Ililc

:03/95/040/00670/ノ N`l1 8/

Dccision : Committec considcrcd thc agcnda and notcd

lor comments. Committce dccided to rclbr thc
cxamination/commcnts.'l'hc casc stands dcl'crrcd.



Casc No.:43/24/81-Al′ C2/2017 Party Namc:NAPINO AUTO& Mcct No/Date:5/81‐      status:
I〕 I´ I〕CTRONICS I′ TD.      AI.C2/2018          Dofcrrcd

‐10.10.2018              ‐

107 HQ IrilC                  RI′ A Irilc                 lン ic.No/Datc:0510404735
:01/81/050/00545/AM18/       :05/24/040/00389//ヽ M18/       0612.2017

1)ccision:(3olη mittcc considcrcd thc agenda and noted that casc had bcen rcfcrred to McitY

for cOmmcnts.Committcc dccidcd tO awaitthcir commcnts and dcfer the casc.

Casc No.:11/24/81-AI′ C2/2017 Party Namc:MANASH KUMAR IMectNo/Date:5/81‐      status:
PAUI′                  AIン C2/2018           Dcfcrred

10.10.2018

HQ IlilC                RIン A「ilc               ,I′ ic No/1)atc:0210208034
108 :01/81/050/00513/ノ Mヽ18/       :02/24/040/00143/AM18/       0712.2017

1)ccision : Colrlinittcc notcd that flrm has been requested to ftlrnish certain information for

cxarnination Of thc casc, howcvcr, rcply of thc flrnl is not rcceived. Comrnittee dccided to

scnd「lnal rcnlindcr to flrrn and dcfcr thc casc.

Casc No.:18/3/81-AI′ C2/2018  Palty Namc:BHARAT IIICAVY Mcct No/1)atc:5/8ト
1う I′ I〕CTRICAI′ SIン IM ITI]D    AI´ C2/2018

10.10.2018             StaL

10918鰤
捻5υ0009yAMlシ   litl月 10Ю000yAMIν   H:ち 出 彎

α‖ 10028309 DE田

1)ccision:(〕 ornrnittcc considcrcd thc agcnda and noted that casc had becn referred to I)I II

ibr commcnts.Committce dccidcd to awaittheir comments and deferthe case.

Casc No.:19/24/81-AI′ C2/2017 Party Namc:NICO         Mcct No/Datc:5/81-      Status:
ItXTRUS10NS I′TD.       :Alン C2/2018            Defcrrcd

10.10.2018

HQ「ilc               RI′ A Irilc              Lic.No/Date:0310817742
110 :01/81/050/00521//ヽ 4ヽ18/       :03/95/040/00423/AM18/       13 12.2017

1)ccision:Conllnittcc notcd that flrm has bcen rcqucstcd to furnish ccrtain information for

cxanlination of thc casc, hOwcvcr, rcply of thc flrnl is not reccived. Comrnittec dccidcd lo

scnd last rcnlindcr and detr thc casc.

Casc No.:38/24/81-AI′ C2/2017 Party Namc:JINDAIン SAW    Mcct No/Datc:5/8卜      Status:
I´ IMI・ I｀ 1〕D                AI′ C2/2018           Dcfcrrcd

10.10.2018

HQ I11lC               RI´ A Irilc              I′ ic.No/Date1051 0404940
111 :01/81/050/00540//ヽM18/       :05/23/040/00350/AM18/       14.12.2017

1)ccision:Cornrnittcc considcrcd thc agcnda and notcd that casc had been referred to DIPP

For commcnts.Committcc dccidcd to refer the flle to Technical Expcrt… 3 for
cxalllination/commcnts.′ I｀hc casc stands deferred.

H211港
ダ]∴T22β

卜

   i得 :Iミ冊 IIECHNOTRAK Yi:ち %:江
αy8卜ALC22018鏃

ed
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HQl'1lC RI´A「 ilc

:31/83/040/00125//ヽ M18/
I′ ic.No/1)atc:3110066935

14.122017
:O1/81/050/00496//ヽ M18/

Dccision : Committee considcrcd the agcnda and notcd

for comments. Committcc decided to rclcr thc

cxamination/commcnts.'l'hc case stands dcl-crrcd'

that casc had bccn rclcrrcd to I)lPP

filc to 'l'cchnical l:xPcrt-3 I'or

■lcct No/1)atc:5/81-ノ 1ヽ´C2/2018     Status:Party NamciPIlン OT
11｀くDUS′ I｀RHtS lッTDAl,c2l20l7 lNl)L-ls1'Rll'ls l.'l'l). l0'10'201u

IIQ I:iIc Rl,A lrile l,ic.No/I)atc:05 1040'1960

11-;:01/81/050/00493/AMl8/:051241040100382/nMl8/ls'12.2017
Dccision: Committec notcd thal llrm has bcen rcqucstcij to furnish ccrtain infilrmation r lbr'

cxamination of thc casc, howcvcr, rcply of thc Ilrm is not rcccivcd. (lornrnittcc dccidcd orl

27 .08.2018 to send last rcmindcr to firm and deler thc casc.

Casc No.:69/3/81-      Party Namc:NA′ I・ 10NAI′    NlCct No/1)atc:5/8卜 Al′ (｀ 2/2018   Statlls:

Al」('2/2018           Sll:1〕 l′ ANI)AGRO      10 1()2018                1)Cた
1・ 1・cd

INDUS′ I｀RH〕 SIン Iヽ41TItD

IIQ lrile Rl,A File l,ic.Noil)ate:56|0005277
ll4 .g17317950/00146/AMt9/ :56t241040100031/AM18/ 18.t2.2011

Decision : Committee notcd that firm has been requcstcd to furnish ccrtain inlormation as

per MOS deficiency lettcr for examination of thc casc, howcvcr, rcply of thc firm is not

received. Committee decidcd to scnd a remindcr to firm and dcfcr thc casc.

(3asc No.:22/24/81-          Pany Nanlc:PO(]1′            4`cct No/1)atc:5/81-Al′
(12/2018   Status:

AIノC2/2017            1'NTERPRISIES I′
′
I｀D,      1010.2018               Dcfcl・ l・cd

1101'ilc               RI´ A Filc              l′ iC No/1)atc:0410163810HQl'ilC              RI´ A lrilc             l′ lC NO/1り alC:υ■ lυ loD01υ

115 :01/81/050/00524//ヽ
N418/     :04/24/040/00190//ヽ 4ヽ18/     20122017

-  ・ ・    ハ    ・      ′ J・ 1-_ェ r___^1^^_L^^_“ ^^,,^′ 4ヽ^月 1ハ Alrn10h thρ ハρl・Oρ nt'00∩ flo,Decision : Committee notcd that firm has becn rcqucstcd to lurnish thc pcrccntagc of lcad

contcnt in both (import & cxport ) lor cxamination ol'thc casc, howcvcr, no rcply of thc Iirm

is rcccivcd. Committee dccidcd to scnd a rcmindcr to l'irm and def-cr thc casc.

10.102018 [)cfcrrcd

Stal us:

I)cferrctl
(〕 asc No.:40/24/81-Al′C2/2017 Party Namc:Kl〕 IINDUSTRHtS

I′ IMI′ lltD

IIQ lrilc I{l.A l;ilc
I l6 ' 617917950/00542/AM I 8/ :051231040100324lAMtBl

Dccision : Committce considcred the agcnda and notcd

for comments. Committcc dccided to rclcr thc

cxamination/comments.'l'hc casc stands deferrcd'

NIcct No/1)atci5/81-

AI′ C2/2018

10102018

1ン iC NO/1)atc:0510405008

20 122017

that casc had becn rclcrrcd 1o I)lPP

filc to 'l'cchnical IixPcrl-3 lbr

(3asc No.:27/24/81‐

AI′C2/2017

HQ「 ilC
:01/81/050/00529//ヽ 4ヽ18/

Party Namc:REXr10RD
Itlッ ECTRONICS&
CONTROLS LTD.

RIン A Filc

:03/95/040/00781/AM18/

4ヽcct No/1)atc:5/81-/ヽ 1ン (「 2/2018   Status:

10 102018                      1)OfCrrcd

l′ ic No/1)atc:0310818017

26122017

24 ヅ



I)ccision:(〕 ol■ lη ittcc cOnsidcrcd thc agcnda and

ibr cOmmcnts.COmmittcc dccidcd tO rcた r
cxalnination/colη  lllCntS.′ I｀hc casc stands defcrrcd.

Casc No.:1/24/81‐ AIフC2/2017  Party Namc:DYNAMIC
CABI′ I〕S PVT.LTD

HQ IrilC ItI´ /ヽ 1'ilc

notcd that casc had been rclcrred to I)lPP
thc filc to 'fcchnical lrxpert-3 lor

Mcct No/1)atc:5/81-

Al″C2/2018
10102018

1ンic.No/1)atc:1310048817
:O1/81/050/00503//ヽ M18/       :13/24/040/00045/AM18/       2712.2017

1)ccision:(〕 oΠlinittcc cOnsidcrcd thc agcnda and notcd that casc had been rcfcrrcd to I)IPP

ibr cOlllincnts. (〕 onllnittcc dccidcd to rcfcr thc fllc to l｀ cchnical  ltxpert-3  for
cxanlination/coΠlincnts.′ I｀hc casc stands dcfcrrcd.

Status:
Deferrcd

Stalus:
Dcfcrrcd

Stat us:
Dcfe rre rl

HQ IlilC RIン A Irilc Iン ic No/1)atc:0210208086
l19 :01/81/050/00512//ヽ

|ヽ418/       :02/24/040/00156//ヽ M18/       27122017

1)ccision :(〕olnlllittcc notcd that llrlll has bccn rcqucstcd to furnish ccrtain inforination for

cxalllination of thc casc, hO、 vcvcr, rCply of thc rlrnl is not rcccived. ComΠ littcc decidcd to

scnd a rcnlindcr and dcibr thc casc

Casc No.:10/24/81‐ ALC2/2017 Party Namc:MANASH KUMAR McctNo/1)atc:5/8ト
PAUI′                 ‐ALC2/2018

110.102018

Casc No.:36/24/81-AI′ C2/2017 Party Namc:YOGESHWAR   .Mcct No/Date:5/8ト
POlンYヽ41うRS             IALC2/2018

110.10.2018

HQ「 ilC RI´ A「 ilc IンiC No/1)atc:0810141642
120 :O1/81/050/00538//ヽ 4ヽ18/       :08/24/040/00289/AM18/       28122017

1)ccision:(〕 olll■ littcc considcrcd thc agcnda and notcd that casc had becn rcfcrrcd to I)IPP

ibr conlmcnts. (〕 onllη ittcc dccidcd to refcr thc rllc t。  
′
I｀ echnical  l]xpcrt― l  ibr

cxalnination/conllη cnts.′ I｀hc casc stands dcた rrcd.

(lasc No.:2/2 4l8l-il,CZl20l7 [)ar1v Narrc:(]n NGIrS Mcct No/1)atc:5/81- Status:
I)efe rredINTItRNATK)NAlン Iう (P)L′ I｀D., AIン C2/2018

10.10.2018

HQ IlilC RIン A「 1lc
:01/81/050/00504/ノ ヽヽ418/       :04/24/040/00197/AM18/

1)ccision:(〕 olninittcc considcrcd thc agcnda and

ibr collll■ CntS.Collnlllittcc dccidcd to rcfer

cxalnination/cOnllllcnts.′ I｀hc casc stands dcttrrcd.

(〕 asc No.:7/24/81-AI,C2/2017  Pany Namc:」 UPITER S01´ AR  Mcct No/1)atc:5/81‐ Al´C2/2018 Status:

P()ヽ VItit I′ 1ヽ 41′FItI)            10102018                   1)cfcrrcd

Lic.No/1)atc:0410163844

29122017

notcd that casc had bccn rcft・ rrcd to I)IPP

thc fllc to 
´
I｀cchnical r〕 xpert_3 for

1221品鰤捻50/00509/AM18/
RI′ A lrilc lン iC●NO/1)atc:0210208091

:02/24/040/00154//ヽ M18/       29.122017

I)ecision : Cornmittcc considcrcd thc agcrrda and notcd that casc had been rclcrrcd to MNI{l:
Ior commcnts. Cornmittcc dccidcd to rclcr thc filc to 'l'cchnical lrxpcrt-3 lbr
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Casc No.:41ノ 24/81‐Al,C2/2017

HQ IrilC

123 :O1/81/050/00543/ノ Nヽl1 8/

Party NamciKI〕 IINI)USTRH〕 S

I′ IMI′ 1｀ 1:D

RIン A lrHc

i05/23/040/00355//ヽ lνl 1 8/

Nlcct No/1)atc:5/81-         Status:

Al.(12/2018            Dcた 1・ 1・cd

10 102018

1′ ic No/1)atc:0510405148

29122017

that casc had bccn rcibrrcd to I)IPP

illc  to  
′
l｀cchnical  ltxpcrt-3  1k)1・

Decision : Committcc considercd thc agenda and notcd

tbr comments. Committcc decided to rclcr thc

cxamination/commcnts.'l'hc casc stands dclcrrcd'

(〕 asc No.:26/2/81‐ Alノ (〕2/2018  Palty Namc:API′ AP()1´ 1ン()
′
「 U131tS I′ I Nll′ 1｀ 1〕【)

(〕 asc No.:59/3/81‐ Al′C2/2018  Party Namc:KHK PRItSSINGS
ANDl'ORGING PRIVATI〕
I′ IMll｀ 1〕D

4ヽcct lヽ o/1)atc:5/81-

AI′ C2/2018

10102018

1′ ic No/1)atc:0510405204

02012018

Status:
Deferred

IIQ IrilC               RI´ A lrilc
124 :O1/81/050/00031/ノ M`19/       :05/23/040/00379/ノ Mヽ18/

Decision : committce considercd the agcnda and notcd that

MSMI1 lbr comments. committcc decidcd to rclcr thc filc
cxamination/comments.'l'he case stands defcrrcd.

casc had bccn rclcrrcd to

to 'l'cchnical lrxpcrt-3 lbr

Ⅳlcct No/1)atc:5/81-

AlンC2/2018

10.10.2018

1′ ic No/1)atc:5610005296

03.01.2018

that casc

rllc t。

had bccn rcfcrrcd to I)IPP
′
I｀cchnical l〕 xpcrt-3 ibr

Status:
I)cfe rrcd

HQ IrilC              RI′ Al'ilc
125 :01/81/050/00136//ヽN/119/       :56/24/040/00035//ヽ M18/

l)ccision : Committec considcrcd the agcnda and notcd

lor comments. Committce dccided to rcfcr thc

cxamination/commcnts.'l'hc case stands dclcrred.

Casc No.:43/3/81-Alッ C2/2018  Palty Namc:GRAVH｀ A INDIA  Mcct No/1)atc:5/8卜        Status:

1′

′
I｀I)                          /｀ 1,(12/2018                  1)CfCrrcd

10102018

HQ IrilC              RIン A Ililc             l´ iC No/1)atc:1310048823
126 :01/81/050/00120/ノ Nヽ/119/       :13/24/040/00046/ノ Mヽ18/       0401 2018

1)ccision : Comnゴ ttcc notcd that llrm has bccn rctlし lCStCd to llH・ nish pcrccntagc o「 lcad

contcnt in import and cxport おr cxarllination of thc casc,ho、 vcvCr、  rCply ol｀ thc ilrl■  is llot

rcccivcd.(〕 omnlittcc dccidcd to scnd last rclllindcr to liri■ l and dcibrthc casc.

Casc No.:5/24/81¨ALC2/2017 Party Namc:JAIN MIJI｀ Alッ   Mcct No/Datc:5/8卜 AlンC2/2018  Status:

ROlン 1ノ ING M11ンLS       10.10.2018              Dcfcrrcd

HQ「ilc             RIッ A Filc            l′ iC No/1)atc:0410163870

127 :O1/81/050/00507/Aヽ
418/     :04/24/040/00194/ノ Mヽ18/     05012018

Dccision : Committee notcd that firm has bcen requcstcd to lurnish thc pcrccntagc ol- lcad

content in both (import & export ) I'or examination ol-thc casc, howcvcr, no rcply ol'thc lirrn
is reccivcd. Committee decided to send a rcminder to lrrrn and dclcr thc casc.

鍮 ]lllll藁巽ギ彗重|[晰赫Ч藤彗悪爵邸
:亀
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Casc No.:33/2/81-AIフ C2/2018 Party Namc:COsMos      Meet No/1)atc:5/81‐ ALC2/2018  Status:
IうNGI′ I｀ I〕CH PvT L′「 D     lo.lo.2018              Defcrrcd

HQ「 ilC RIン AI゛ Hc I′ic.No/1)atc:3410043786

128 :01/81/050/00038//ヽ M19/     :34/24/040/00279/AM18/     o5.01.2018

1)ccisiOn :(〕 Omlnittcc notcd that flrm has been rcqucstcd to furnish certain information for

cxalnination of thc casc, hOwcvcr, rcply of thc nrnl is not rcccived. COmrnittce dccided tO

scnd last rcnlindcrtO Arnl and dcfcr thc casc.

RI′ AI'Hc
:01/8l/050/00039lAMlgl :31/83t040/00t27tAMt8t

l2e Dccision : Committcc dccidcd to ask thc firm to
cxaminalion of the casc:

I . Dctails ol'thc wastagc justification
2. Wcight balancing in imporl and cxport

'l'he casc stands dclcrrcd.

Casc No.:90/3/81‐ AI′ C2/2018  Palty Namc:SHRI SA′ I｀GURU  IMcct No/Datc:5/8ト
MI]TAI´ I´OYS PVT.IンTDo    AIッ C2/2018

1010.2018

HQ「 ilC RI′ A Ifilc
130 :O1/81/050/00167//ヽ M19/:O1/81/050/00167//ヽ M19/       :o5/24/040/00451/ノ Mヽ18/

1)ccisiOn :(〕Olllrnittcc notcd that ttrm has bccn r( rcqucstcd to f urnish ccrtain inlormatiorr as
pcr MOS dcficicncy lcttcr lor cxamination of thc casc, howcvcr, rcply of the firm is not
rcccivcd. comrniltcc dccidcd to sgrd a rcminder and dcler thc casc.

Casc No.:9/24/81-ALC2/2017  Party Namc:MANASH KUMARIMcctNo/Dttc:5/81-
PAUIン                 ALC2/2018

10.10.2018

HQ IFilC RIン A Irilc Lic.No/1)試 c:0210208123
:01/81/050/00511/ノ Mヽ18/       1o2/24/040/00162/AM18/       11 01 2018

1)ccisiOn :(〕 01ηΠlittcc notcd that llrm had bccn rcqucsted to nurnish thc pcrccntagc of icad

contcnt in ilη port/cxport fOr cxalllinatiOn ofthe casc,howcvcr,nO reply reccivcd.COllllllittCC

dccidcd tO scnd last rc1llindcr and dcibr thc casc.

Casc No.:19/3/81-AI′ C2/2018  Party NamcIBHARAT IIIEAVY Mcct No/1)atc15/81-
111′ I〕CTRICAI′ SIン IMITItD    AIン C2/2018

10.102018

Approved

HQ「 ilC RI′ A Filc lンic NO/1)atc:1110028319

132 01/81/059/00096/Λ
M19/    :11(24/040/00006ィ今M18/    12.012018

Dccision:(〕 ominittcc dccidcd to ratify7 thc norms for thc above AA as pcr I)III writtcn

(〕 ollllllcntS Vidc thcir t」 ()NO.Dl〕 S-2/1〕 IH]Iノ /G′ I｀ l・/2018-・ I｀ W― lH]I as undcri

Export Product:i.82 ⅣIVA (lcncrator Transformcr

Casc No.:34/2/81‐ AI′ C2/2018  Party Namc:DICI〕 P SUN
INDUS・ I｀ RH〕 S

IIQ IlilC

Mcct No/1)atc:5/81-           status:

AIンC2/2018             ‐Dcfcrrcd
10.102018

1ンic.No/1)atc:3H0066959

10.01.2018

fumish thc f0110wing infOrmatiOn fOr

Status:
Deferred

lン ic No/1)atc:0510405295

10.O1 2018

Status:
Defcrred
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Inputs ( for pcr unit ofcxport product)

Itcms (as pcr AA) Commcnts

Itcm no. I to 4, 16 as pcr C285 with accountab ｔｙ

Itcm 5,6,8,10,11,12 Net to Nct with accountabi ty as pcr(〕 1ヽ -4.

^

I,f-p"tt Product: ii. 105 MVA Auto Transformcr

Inputs ( for pcr unit ofcxport product)

I,r.p".t It.* Product: iii. tlO MVAIV 420 KV Shunt Rcactor

Inputs ( for pcr unit ofcxport product)

ommentsltems (as per
AA)
tcm I 1.Ol kg/kB contain in EP *h"t.^ th. net wcight olthc raw matcrial

in IIP will bc as pcr'l'cchnical Guarantccd

Particulars in purchasc contract, bctwccn

applicant and thc buYcr along with

dcclaration in Appcndix 4l I and 4K ol

DGIIl"s I'}ublic Noticc No. 68 12015-2C

dated2213l20l8.

tcm 3 Net to Net with accountabilitY

Itcm 4
.l.05 

kg /kg contain in IIP

tcm 8,10 Nct to Nct with accountability as pcr GN-4.

I incorporatcd in thc cxpofl prodrrct'

I{A concerned may take suitable consequcntial action'

casc No.:20/3/81-Al,C2/2018  Party NamctBHARAT IIIう AVY Mcct No/1)atci5/81       Approvcd
Iう 1ッ liCTRICAI′ SI′ IMITI〕 D    Alッ C2/2018

10102018

1ン iC No/1)atc:1110028321HQ Filc               RIン A「 ilc
:01/81/050/00097//ヽ M19/       :11/24/040/00007/ノ Mヽ18/       12012018

Dccislon:Committcc dccidcd to ratitt thc nOrms ibr thc abovc AA as pcr DHI writtcn

Commcnts vidc thcir UO No.3/58/2014-´ l｀SW(13)aS undcr:

I]xpol・t Pr()(lllct―

i.125ヽlVAit/42()Iく V SHtiN I｀ RItACi1 0it(＼ oヽ 1)

133     ii 80Ⅳ
lVAR/4201く V SIIUN`IR[〕 ACTOR(N(ヽ 2ヽ)

ili.145 KV Ncutral(lr()undin3 Rcact()「

I il l)llt―

ltems (as per AA) (lommcnts

ltcm I
1.Ol kg/kg contain

i1l EP

*h.teut the net $'eiglit of the raw material in
EP rvill be as per Technical Guaranteed

Particulars in purchase cotltract. betr.veen

applicant and the buYer along--Itcm 2
1.05 kg/kg colltain

in EP

翼Ⅶ癬ぶ
嘉

ltems (as per AA) Commcnts

tcm no. 1 to 4 m pcr C I 58 with accountabilitY

tcl■ 5,6,8,9,10.
,.tct to Xct with accountability as pcr GN-4'
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Itcm 3
|.05 kg/kg contain

ln EP

leclaration  in Appcndix 4H and 41く  ol)
DGFT's Public Noticc No.68/2015-20 dated

と2/3/2018.Itcll1 1 2 \ct to Nct
Itcm 4 to 7,9, 10 \ct to \ct with accountability as pcr GN-4.

,{cst of thc itcms )clctcd As not physical incorporatcd in thc cxporl
:rroduct , according to itcm dcscription.

RA conccrncd may takc suitablc conscqucntial action.

Casc No.:33/3/81-Al」 C2/2018  Party Name:DYNAMIC
CABI′ I:S PVT.1ンTD

HQ IlilC RI´ A liHc

:01/81/050/00110/ノ M`19/       :13/24/040/00051//ヽ 4ヽ18/

1)ccision i Conllη ittcc considcrcd thc agcnda and

%r commcnts.Colη mittcc dccidcd to rctr
cxanlination/cOll111lCntS.′ I｀ hc casc stands dcferred.

Casc No.:75/3/81-AI′ (〕2/2018  Party Namc:PHン OT
INDUS′「 RH3S IンTD

HQ「 ilC RIン Al'1lc

notcd that casc had been referred to DIPP
the filc to 'l'echnical lixpert-3 l'or

Mcct No/Datc:5/81-      Status:
AI′C2/2018            ‐Defcrrcd
10.102018

Lic.No/1)atc:0510405338

ALC2/2018
10.102018

Lic.No/1)atc:0310818482

Status:
Deferred

Mcct No/Datc:5/81‐

AIンC2/2018

10102018

Lic.No/Dtte:1310048834

12.012018

Status:
Deferred

:05/24/040/00488//ヽ M18/       1201 2018135 :01/81/050/00152//ヽ M19/

1)ccision :(〕 omrnittcc notcd that ilrm had bccn rcqucstcd to furnish thc pcrccntagc oflcad

contcnt in impolt/cxport for cxanlination ofthc casc,howcvcr,no rcply rcccivcd.Conlinittcc

dccidcd to scnd last rclllinder and dcfcr the casc.

(lase No.:1713/81-Al,C2l2018 Parlv Name:llAos'flilll- INDIA Mcet No/Date:5/8 l- Approved

136 :01/81/050/00094//ヽM19/       103/94/040/00806//ヽ M18/       11501.2018

1Dccision:Committcc considcrcd thc agcnda and decidcd to ratify the norms for thc abovc

AA aspcr MoS t」 O No.2(10)/2018-TD datcd 14.09.2018(Copy Cnc10scd).

ItA conccrncd inay takc suitablc conscqucntial action accordingly.

Casc No.:89/3/81-AIJC2/2018 Pany Namc:SHRISA・ 1｀GURU McetNo/1)ate:5/81-Alン C2/2018 Status:
MItTΛ Iン Iン()YS PVT.1′ TD.   10.10.2018                Dofcrrcd

HQ IfilC RIン Al'ilc Iンic.No/1)atc:0510405344

137 :O1/81/050/00166//ヽ M19/     :05/24/040/00452//ヽ M18/      15.01.2018

1)ccision :(3omlllittcc notcd that flrm has becn requcstcd to ftlrnish ccltain information as

pcr Ⅳl()S dcflcicncy lcttcr for cxalllination of the casc, ho、 vcvcr, reply of the flrrn is not

rcccivcd.(〕 ollllllittcc dccidcd to scnd a rcrnindcr and dcfcr thc casc.

COM PANY PRIVA´ I｀E
lン IMI′ I｀ 1う 1),

RIン AI'ilcHQ「 ilC

138(〕
asc No.:55/3/81-AI」 (32/2018 Party Namc:JUPI´ 1｀ltR        IMcct No/Datc:5/81-

INTI〕RNAT10NAlッ IンIMITED ‐Al,C2/2018
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RIッ Al'ilc

:01/81/050/00132/AM19/

1)ccision:Comrnittce considcred thc agcnda and notcd that casc had bccn rcncrrcd to 
Ⅳllヽ Itl〕

for commcnts.Committcc decidcd tO rctr thc rllc to Tcchnical l〕
xpcrt-3 島r

cxamination/comments.'l'hc casc stands dclcrrcd'

(,asc No.:101/3/81-AIノ C2/2018 Pal■y NanlciSTI]RI′ lTIt P()｀VI:It

TRANSMISS10N I′ Iヽ41TllD

HQ「 ilCIIQ [rile RLA Irile
139 .6i7g17650/00178/AM19/ :03/95/040/00657/AMl8/

I)ccision : Committcc considcrcd thc agcnda and notcd

lbr commcnts. Committcc dccidcd to rcl'cr thc

cxamination/comments.'l'hc casc stands dclcrrcd'

4ヽcct lヽ o/1)atc:5/81-

Al′ C2/2018

10 102018

1′ ic No/1)atc:0310818549

16.012018

that casc had bccn rcibrrcd to I)IPP

lllc  to 
′
I｀ cchnical  I〕xpcrt-3  1br

Status:
I)cfcrrcd

NIcct No/1)atc:5/81-

AlッC2/2018

10.102018

1′ ic No/1)atc:0310818561

17012018

that casc had bccn rclcrrcd to DIPP

filc to 'l'cchnical IixPcrt-3 lor

Status:
l)efcrrcdPOWI〕 R TRANSMISS10N

Iン IMI′ FI〕 I)

HQl'ilC               RIン A Irilc
140 :01/81/050/00177/ノ Nヽl1 9/       :03/95/040/00227/ノ Nヽ118/

Decision : Committec considcrcd the agcnda and notcd

tbr comments. Committcc dccided to rclcr thc

cxamination/commcnts.'l'hc casc stands dclcrrcd'

Casc No.:2/3/81-AlJC2/2018 Party Namc:CHAND
ltNGIN It13RING

Mcct No/DatciS/8ト

AlンC2/2018

10.10.2018

Ii.cj cc t cd

141

HQ IlilC              RI′ A「ilc              l′ iC No/1)atci1 21 0009629

:01/81/050/00079/ノ Ⅳヽl1 9/       :12/21/040/00045//ヽ Nl1 8/       18012018

Decision : Committee considered thc agcnda and notcd that itcm ol'import and cxport arc

samc and I'l'CHS Code arc also same. Apparently, no manulacturing activity is involvcd.

Accordingly, Committec dccided to rcject thc casc.

I{A conccrned may take suitable consequential action accordingly.

(,asc No.:9/2/81-Alソ (32/2018 Party Namc:PARAM       MCCt No/1)atc:5/81-      Status:
INDUS´ FRII〕 S              AlンC2/2018             Dcfcl・ 1・cd

10102018| |

l´ icヽ o/1)atc:0310818626HQI'ilC              RI′ A「 ilc
:01/81/050/00014//ヽ N119/       :03/95/040/00765//ヽ 1ヽ418/       19.012018

142 1)CCision:Conllnittcc considcrcd thc agcnda and hcard Shri lヾ arpat l〕 hokida,(ll〕
()and Shri

Sunil ltao, /ヽ dvisor ol｀ thc llrlll appcarcd alongwith salllplc illlp()rt and cxport prodし
lct

(〕 olninittcc is of thc vic、 v that duc to dillbrcnt dcsign ol｀ thc cxp()1・t product thc 、vasta8c

difibrs i卜 om casc to casc.(3omnlittcc dircctcd thc l・ cprcscntativc ol｀  1lrinl to  lk)r、 vard t1lc

complctc dctails ofthc cxport product、vithヽ vastagc calctllation al()118｀ Vith thc dl・ a、vil18ヽ ShCCt

layotit.Inanuibcturing proccss.rCICVant thickncss、 vit11 3radc ol｀ thc cxpol‐ t pr()dtict.′ 1｀hc calsc
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stands dcibrl・ cd.

Casc No.:41/2/81-AIッ (〕2/2018  Pal■ v Nanlc:Gl,SSMANN     Mcctヽ o/1)atc:5/8ト
CONTItOl′ Iン 131tS INDIA     Al′ (「2/2018

HQ「 ilC
143 :01/81/050/00046/ノ ヽヽ 419/       :o7/24/040/00287/AM18/       22.01 2018

1)ccision:(〕 Olllnlittcc cOnsidcrcd thc agcnda and noted that casc had been rcferred to ⅣIcitY
ibr commcnts.(〕 Ommittcc dccidcd tO refer the fllc to 

′
I｀cchnical Expcrt-3 also R)r

cxanlination/conlincnts.´ I｀hc casc stands dcfcrrcd.

Casc No.:55/2181-Al,C2/2018 Parly Narnc:PIISIIWA lνlcct No/1)atc:5/81- Status:
I)efcrredI〕NGINI〕 I〕RING&WIRE     Al′ C2/2018

146 :01/81/050/00187/AIヽ 419/     :05/24/040/00433//ヽ M18/

1)ccision :(〕olninittcc considcrcd thc agcnda and

of ンlincs. Colη lllittCc dccidcd tO rcfcr
cxanlination/commcnts.´ I｀hc casc stands dcfcrred.

Casc No.:10/3/81-AL(〕 2/2018 Party Nalllc:APAR

INDUSTRH〕 SIッ IMI・ I｀I]D

HQ IlilC RI′ A Irilc

147 :01/81/050/00087//ヽ N/419/     :03/94/040/00759//ヽ M18/

1)ccision:(〕 ollllllittcc considcrcd thc agcnda and

br commcnts.(〕 0111mittcc dccidcd to rcft・ r
cxanlination/cornrncnts.´ l｀hc casc stands dctrrcd.

10.10.2018

1ン iC●No/1)atc:0710112721

10.1020i8

1´ic No/1)atc:5210042499

1010.2018

1ッic.No/1)atc:0210208162

23.Ol.2018

IMcct No/1)atc:5/81-/ヽ LC2/2018   Status:
1010.2018              Dcfcrrcd

lン ic.No/1)atc:0510405429

23.01.2018

noted that casc had been rcfcrrcd to Min.

thc  fllc  to  Tcchnical  Expcrt-3  for

Mcct No/1)ate:5/81‐ ALC2/2018  Status:
■0.10.2018               Dcfcrrcd

Iンic.No/1)atc:0310818724

25.01.2018

notcd that casc had bcen rcfcrrcd to I)IPP

thc  rllc  t。   
´
I｀cchnical  l〕 xpcrt-3  for

HQ「 ilC

Casc No.:110/3/81-

AI′C2/2018

HQ「 ilC

PRIVATIう 1´IMITED

RI´ AI'ilc

COMPANY

RI′A「 ilc

Party NamciVICDANTA
lン IMI・ I｀ 1〕 I)

RIンA「 ilc

Status:
I)eferred

bccn rclcrrcd to
'l'hc casc stands

Approved

144 :01/81/050/00060//ヽ M19/       152/24/040/00067//ヽ M18/       23.012018

1)ccision :(〕 ol■linittcc considcrcd thc agcnda and nOtcd that casc had

MSMI〕 偽r col■ incnts.Committcc dccided to await thcir cOmmcnts.
dcfcrrcd.

Casc No。 :98/3/81-AI′C2/2018  Party Namc:SHIVAM IRON   Mcct No/1)ate:5/8ト
AND STI〕 Iう 1′ COMPANY    AI′ C2/2018

HQ IrilC

Iン IMI′ 11うD

RIン A「 ilc

,0. :01/81/050/00l75lAMt9l :021241040100169/AMl8/

Decision : Cornmiltcc considcrcd thc agcnda and decidcd to ratify the norms for thc abovc
advancc authorization as pcr MOS written comments vide thcir I.JO No.2(10)2016-'l'D datcd
09. 1 0.20 I ti (copy cncloscd)
I{A conccrncd may takc sLritablc conscqucntial action accordingly.
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「
Casc No.:9/3/81-Al,C2/2018   Party Namc:APAR

INDl」 STRIES lン IMI′ I｀ 1lD

HQ「 ilc              RIン A Filc

Mcct No/1)atc:5/81-

ΛlフC2/2018

10102018

1ンiC No/1)atci341 0043839

3001 2018

Status:
Deferred

Status:
I)eferred

148 :01/81/050/00086/AM19/ :34/24/040/00180/AM18/

Dccision : Committee considercd the agcnda and notcd that casc had bccn rcfcrrcd to [)lPP

lor comments. Committec decided to rcfcr thc filc to 'l'cchnical lrxpcrt-3 ['or

cxamination/commcnts.'l'hc case stands dcl'crrcd.

Casc No.:44/3/81-Alフ C2/2018  Party Namc:GRAVI′ I｀ A INI)IA  Mcct No/1)atc:5/81-

1,TD                  AIッ C2/2018
10102018

1ッ ic No/1)atc:1310048848HQ IrilC              RI′ A Ililc
149 :O1/81/050/00121/ノ Nヽl1 9/       :13/24/040/00053//ヽ M18/       30.O12018

Decision : Committee notcd that firm had becn rcqucstcd to [urnish thc pcrccntagc of lcad

content in import/export for cxamination of thc casc, howcvcr, no rcply rcccivcd. Committcc

dccidcd to send a remindcr to firm and dcfer thc casc.

(〕asc No.:49/3/81- I)arty Namc:JINI)n l, SAW Mcct No/1)atc:5/8卜 AI′ (12/2018  Statlls:

10 102018                      1)CfCrrcdAI′ (〕2/2018               1′ H｀41′ FI〕 1)

HQ IrilC ItI´ AI↑ ilc 1′ic.No/1)atc:0510405473

31.01.2018:01/81/050/00126//ヽ N119/     :05/23/040/00424//ヽ 4ヽ18/

1)ccision:Cornrnittcc considcrcd thc agcnda and notcd that cascthat casc had bccn rcfcrrcd to DIPP

lor comments. Committee decided to rcfer thc filc to 'l'cchnical lixpcrl-3 lor

examination/comments.'l'hc case stands deferrcd.

150

151

(〕asc No.:76/3/81-AlJ('2/2018

HQ Filc

:01/81/050/00153/AM19/

Party NamciPL′ ANSI〕 1'INDIA

IHGH PItR「 ORMANCIう
MATItRIAlン S PVTI′ TD

Mcct No/1)atc:5/81-

AIンC2/2018
‐10.102018

Decision : Committee considered thc agcnda and

for comments. Committcc decidcd to rclcr
cxamination/commcnts.'l'hc case stands dclerrcd.

RIン A「 llc

:07/24/040/00221//ヽ M18/
Iン iC No/1)atc:0710112779

06022018

notcd that casc llad bccn rcncrrcd to I)IPI)

thc  lllc  to  
′
I｀cchnical  l]xpcrt-3  1br

(lasc No.:11/2/81-AIJ(〕 2/2018 Pany Nalnc:PHOl〕 NIX l'011.S

PVT l′ TD

RIンA「 ilc

i03/95/040/00925//ヽ 4ヽ18/

4ヽcct iヽ o/1)atc:5/81-

ノ`1′ (「2/2018

10102018

1′ ic.No/1)atc:0310818954

07022018

Status:
Deferrcd

152
HQ「 ilC
:01/81/050/00016//ヽ 4ヽ19/

Decision : Committee considered the agcnda and notcd that MOS dcl'icicncy lcttcr has bccn

scnt to firm, however, reply of the firm is awaitcd. Committcc dccidcd to scnd a rcmindcr to

I'rrm and defer the case.

153 Casc No.:10/2/81‐
Al,C2/2018  Pa咸y Namc:PARAM

、                INDUS・ I｀ RII〕 S

Mcct No/1)atc:5/81-

Al´C2/2018

Status:
l)efcrred

32

Status:
Dcferrcd



ヘ

10102018

1ッic No/Datc:0310818999HQ IlilC RIン A Ii‖ c

155 :O1/81/050/00106//ヽ 4ヽ19/       :03/94/040/00873/ノ Mヽ18/

1)ccision:(〕 orlinittcc considcrcd thc agcnda and

%r  commcnts. (〕 omlllittcc  dccidcd  to  rcfcr

cxalllination/colnillcnts.′ I｀hc casc stands dcferred.

:01/81/050/00015/AM I 9/ :0319s1040100938/AM I 8/ 08.02.201 8

I)ccision : ('ommittcc considcrcd thc agcnda and hcard Shri Narpat Bhokida. Cl:O and Shri
SLrnil I{ao, Advisor of the firm appeared alongwith samplc import and export product.
Committcc is of thc vicw that duc to difierent design of the export product the wastagc
diflcrs lrom casc to casc. Cornmittcc directed the rcpresentative of firm to forward thc
complelc dctails of thc cxport product with wastage calculation alongwith the drawing, shcct
layoul, manulacturing proccss. rclcvant thickness with grade o{'thc export product.'l'hc casc
stands dcl'crrcd.

HQ「 ilC RIン Al'Hc Iッic No/1)atc:0510405593
154 :01/81/050/00168//ヽ M19/       :05/24/040/00453//ヽ M18/       09022018                 ‐

1)ccision:Colllinittcc considercd thc agenda and notcd thatン I()S deflciency lcttcr has bccn

scnt to rlrin, h。、vcvcr, rcply of thc rlrnl is not received.(〕 omlnittcc decided to send a

rcmindcrto Arm to nrm and dcた r the casc.

Casc No.:91/3/81-AI′ C2/2018  Party Namc:SHRISATGU RU  ‐Mcct No/Datc:5/8ト
MI〕 TAIッ I′OYSPVT IッTD     ‐AI´C2/2018

■0.102018

Casc No.:29/3/81-ALC2/2018  Palty Namc:DYNAMIC FLOW Mcct No/Datc:5/81-
PRODUCTS PVT.LTD.      Alン C2/2018

1010.2018

HQI'ilC RI´ A Irilc

Stat us:
l)cferrcrl

Statu s:

Defcrrcd

Lic No/1)atc:0310819096

12.022018

notcd that casc had bccn rcfcrrcd to I)IPP

thc  fllc  to  
′
I｀cchnical  l]xpcrt-3  br

(〕asc No.:99/3/81-ALC2/2018  Party Namc:SH〕 MENS      Mcct No/Datc:5/8卜       Status:
GAMIう SA RENEWABLE    AIン C2/2018            DeFcrrcd
POヽVI]R PRIVATE LlMITED ‐10.102018

HQ「ilc               RIン A Irilc              Lic.No/Datc:0410163989   ‐
156 :01/81/050/00176/ノ M`19/       :04/24/040/00232/AM18/       116.02.2018

1)ccision :(〕 ollllnittcc notcd that rlrm has sought tirnc to subrnit information as pcr
′
I｀cchnical l〕 xpcrt― l dcflcicncy notc.Conllnittcc decided to dcfcr the casc on thc rcqucst of

thc llrin.

(〕asc No.:3/2/81-AIJC2/2018 Party Namc:ANGIう I′ S

AIンUMINItJM
CORPORAT10N

HQ IrilC Iti′ /ヽ lrilc

157 :01/81/050/00008//ヽ N/119/     :03/94/040/00933/ノ Mヽ18/

1)ccision :(〕 olllinittcc considcrcd thc agcnda

MSMIう  ibr commcnts.Committcc dccidcd to
・
I｀ hc casc stands dcrctrrcd.

IMcct No/1)atc:5/81-ALC2/2018   1Status:
11010.2018                        1)oforrod

Iッic.No/Datc:0310819231

119.02.2018                    ‐

and notcd that casc had becn referrcd to

a1low last defcrment for MSME commcnts.

ψ
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(〕asc No.:72/2/81‐ Al′ (〕2/2018  Party NanlciVItI〕 R― ()―
4ヽ1〕TAI.S Iヽ lcct No/1)atci5/81-         Status:

PRIVA´ I｀ 1う 1,Iヽ41TItl)      AI´(12/2018           Dcfcl・ 1・ c(1

lo 10 2018

1′ ic No/1)atc:0710112880RIンA「 ilcHQl'ilC
lく R Al′ ol′ハくn′ハnn77/△ ガヽ10/       ・07/94/040/00323/ノ Mヽ18/       26.022018l5S.OitgtfOsOIOOOTTlLwtgl :O7l24l040l00323lAutll 26.02'2018

Decision : Committee considercd the agenda and trotcd that casc has bccrr rclcrrcd to

MSMII. Committce dccidcd to ask the firm to lurnish the wastagc justification and

component dctails for cxamination of the casc. 'l'hc casc stands dcf-crrcd.

(,asc No.:5/1/81-Al′ C2/2018  Pany Namc:AMARA RAJA   N/1CCt No/1)atc:5/81 Al′
(12/2018 Status:

BATII〕 RHiS IッTD         l()10 2018              Dcfci・ 1・cd

HQ llilC

159 :O1/81/050/00005/ノ
Nヽl1 9/

RIン Al'ilc

:04/24/040/00197//ヽ M17/
I′ ic.No/1)atc:0410164013

27.02.2018

Decision : Committee considered thc agenda and notcd that casc had bccn rcfcrrcd to I)IPP

lor comments. Committee decidcd t" refer the filc to 'l'cchnical Irxpcrt-3 also lor

cxamination/comments.'l'hc casc stands dclcrrcd'

Case No.:57/3/81-ALC2/2018 Party Namc:KEI         MCCt No/1)atci5/81-Al′
C2/2018  Status:

INI)lJS・ 1｀ ItIItS lッ Iヽ41 Fl〕 1)     10 102018                   1)CFci・ 1・ C(1
INI)US・ 1｀ ItIItS lッ Iヽ41 Fl〕 1)     10 102018                   1り CICi・ 1・ C(l

I′ ic No/1)atc:0510405722HQ Filc            RI′ A「 ilc

160 :01/81/050/00134/Alν
l 1 9/     :05/23/040/00433//ヽ 4ヽ18/     27022018

1)ccision :(3omrnittcc considcrcd thc agcnda and notcd that casc had bccn rcibrrcd to I)IPP

ibr collllllCntS. Colllinittcc dccidcd to rcibr t1lc lllc to 
・
I｀ cchnical l〕 xpcrt-3 also ibl・

cxalη ination/corlncnts.′ドhc casc stands dcibrrcd.

161

Casc No.:122/3/81-Alフ C2/2018

HQ IlilC

:01/81/050/00199/ノ Ⅳ`l1 9/

Party Nanlc:PH01〕 NIX l'011ン S

PVT.I′
´
ID.

RIン Al'ilc

:03/95/040/01032/7ヽ 4ヽ18/

4ヽcct No/Datc:5/81-AI´ C2/2018 Approvcd

10102018

1′ ic No/1)atc:0310819434

27022018

Decision : Committee considercd the agenda and dccidcd to ratify thc norms lbr thc abovc

AA as pcr MoS UO No. 2 (15)l2}l7-l'D (Vol.l) datcd 20.09.2018 (Copy cncloscd)'

ItA concerncd may take suitable consequcntial action accordingly.
|

Casc No.:25/2/81-AIン C2/2018  Party NamciSTI]RLI′ I｀ 1]

P()ヽVI〕 IR TRANSMISS10N
Iフ IMI′「 I〕 I)

RIンA「 ilc

N/1cct No/1)atc15/81-

AIンC2/2018

10.102018

1′ ic No/1)atc:0310819587

07.032018

Status:
I)cfcrrcd

, U, :01/81/050/00030/AM l9l 103/95/040/00921/ノ｀` 418/

Decision : Committcc considercd thc agcnda and notcd that with

wcight ol the export itcm and nct contcnt of thc irnport itcm

howevcr, rcply o1'the firm is not rcccived. Committcc dccidcd to

lbr submission of desired inlormation and dcl'cr the casc.

rcqucst to lirrnish thc nct

1&2 in thc cxpotl iteln.

scnd last rcminder to Ilrm

. - (-'asc No.:J0/3/81-ALC2/2018
t6J

Party Name:DESI IMI.JKI I Mcct No/Datc:5/81-Alッ C2/2018   Status:

10.10.2018                        1)CfCrrcd1ン EAD PVTl′TD

34 け



Iン ic.No/1)atci031081 9722

1203.2018

Decision : Committcc notcd that firm had been requested to Iurnish the perccntage of lead
contcnt in import/cxporl for cxamination of the case, however, no reply received. Committee
dccidcd to scnd a rcmindcr to firm and dcl'er thc casc.

(-'asc No.:31/3/81-Al,C2l20l8 Partv Namc:[)lACtl Mcct No/1)atc:5/81- Status:
l)cfc rred(「 IHうN/11CAIン S&PIGMICNTS  AI´ C2/2018

HQ「 ilC
:01/81/050/00107//ヽ Nl1 9/

RI′ AI'ilc

:03/94/040/O1032/AM18/

PRIVATItl′ IMITED

RI′ A Filc

1010.2018

1ンic.No/1)atc:0210208269HQ「 ilC
:0l/81/050/00108/AM I 9i :02l24l040l00l92lAMtBl 13.03.201 8

Dccision : Committcc notcd that llrm had been requcsted to Iurnish
conlcnt in import lbr cxamination ol' thc case, howcver, no reply
dccidcd to scnd last rcmindcr to llrm and del'er thc case.

thc pcrcenlagc of lcad
rcccived. Committcc

‐Casc No.:62/3/81-Al′ C2/2018  Party Name:MANAKSIA
COATIう D MI〕

′
FALンS AND

INDUSTRII〕 SI′ IMITED

165 HQ「ilC                RI´ A Filc

(〕asc No.:7/2/81-Al,(〕 2/2018   Palty Nanlc:N It()POヽ VI〕 R
Iう I′ I〕CTRONICS&PROJI〕CTS
PVT.I´
・
1｀D

RIッ A lrilc

:03/95/040/01069/ノ Mヽ18/

RI´ A Irilc

:05/24/040/00607/ノ Mヽ18/

Mcct No/Date:5/8ト

AI´C2/2018
10.10.2018

1ン ic.No/1)ate:0210208268

13.03.2018

Mcct No/Datc:5/8ト

AIッC2/2018
10.102018

1ン ic.No/1)atc:0510405908

1903.2018

Mcct No/Datc:5/8ト

Al,C2/2018

10.10.2018

1′ ic No/Date1051 040591 6

Status:
I)eferrcd

:01/81/050/00139/AM19/ :02/24/040/00190//ヽ M18/

Dccision : Committcc considcrcd thc agcnda and notcd that MoS deficiency lettcr has bccn
scnl to l'irm. Conrmittcc dccidcd to await rcply of thc firm and deler thc casc.

HQl'ilC
166 :O1/81/050/00012/ノ ｀` 419/

167 HQ「 ilC
:01/81/050/00151//ヽ 4ヽ19/

‐Mcct No/1)atc:5/81‐          Status:
AIンC2/2018           Dcfcrrcd
■0.102018

1ン ic.No/1)atc:0310819845

11503.2018

that casc had been referred to I)IPP

fllc to ・I｀echnical  l]xpcrt-3  For

1)ccision :Conlinittcc considcrcd thc agenda and notcd

%r  com mcnts. (3omlYlittcc  dccidcd  to  rcfcr  thc

cxalγlination/commcnts.´ I｀hc casc stands dcfcrrcd.

Casc No.:74/3/81-AI′ C2/2018  Pally Namc:PHン OT
IN DUS′FRH〕 SL′ I｀ D.

Dccision : Committcc considcrcd thc agenda and decidcd to send thc deficicncy lctter to
l'irm lor cxamination ol-thc casc. 'l'hc casc stands dclcrrcd.

Status:
I)efcrrcd

Status:
I)cferred

Casc No.:42/2/81-AI′ C2/2018  Party Namc:GRUNERINDIA
PRIVA′ I｀ 1う Iン IM ITIう D

168 HQl,llC              RIン
A「 ilc

:01/81/050/00047/ノ M`19/       :05/23/040/00483/ノ M`18/

1)ccision :Conlinittcc considcrcd thc casc and notcd

20.032018

that agcnda could not
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^

no data is availablc. Committcc dccidcd to takc up thc

transmit the online data l'or gcnerating the agenda

Norms Committee.'l'hc casc stands dcferrcd.

mattcr with \lC and

lbr considcration ol-

I{A conccrncd to

thc samc by thc

casc No.:58/2/81‐ Alノ C2/2018  Party Namc:PONDY OXIDES  Mcct No/1)atc:5/8ト
AND CHEMICALSLッ IMITED Alン C2/2018

r0. r0.201 ti

IIQ lrilc ILl,A l.ilc l.ic.No/l)atc:0'll0l(r'll2(r

,u, :ot)sl/050i00063/AMl9/ :041241040100220/nMl8/ 22'03'2018

Decision : Committcc considcrcd thc agcnda and dccidcd to ratil,v thc norms lbr

AA as applicd lbr subjccl to clcarancc lrom MolrF. (lommittcc also dccidcd to

contcnl in import may indicatcd as 56-62%.

ItA conccrncd may takc suitable consequcntial action accordil181y.

(3asc No.:79/3/81‐ Al,(〕 2/2018

HQI'ilC

:01/81/050/00156//ヽ M19ノ

Party Namc:PONDY OXIDES
AND CHllMICAIン SI′ IMITI〕 I)

RI′ A Filc

:04/24/040/00204/ノ Mヽ18/

Ⅳlcct No/1)atc:5/81-

AI′ C2/2018

10 102018

1ン ic No/1)atc:0410164125

22.032018

Approved

thc abovc
that Lcad

Approved

fbr thc abovc
to that Lcad

170

Decision : Committcc considcrcd thc agcnda and dccidcd to ratify thc norms

AA as applicd for subjcct to clcarancc from Moll|. (lommittcc also dccidcd

contcnt in import may indicatcd as 56-62%.

I{A conccrned may takc suitablc conscqucntial action aocordingly.

Casc No.:12/3/81¨ALC2/2018  Party Namc:APAR
IN DUS 「́ RIES l´IMITItD

|

HQ IlilC

:01/81/050/00089//ヽ M19/

Iνlcct No/1)atc:5/81-        Status:

/｀ 1ン (「2/2018               1)CfCrrcd

1010.2018

1′ ic No/1)atci03 1 0820050

23032018

notcd thal casc had bccn rclcrrcd to I)lPP

thc filc ttl 'l'cchnical lrxpcrt-3 tbr

Slatus:
I)cfcrred

1´ ic.No/1)atc:0510405980

26.032018

had bccn rcl'crrcd to I)lPI'}

RIッ A IFilc

:03/94/040/00957//ヽ Nl1 8/

I)ccision : Committce considercd thc agenda and

for commcnts. Commiltcc dccidcd to rclcr
cxamination/commcnts.'l'hc casc stands dclcrrcd.

(3asc No.:58/3/81-AIノ (〕2/2018

II(o Filc

172 :01/81/050/00135/Aヽ 419/

Decision : Committee considcred thc agcnda and notcd

tbr comments. Committcc dccidcd to rclcr thc

cxamination/commcnts.'l'he casc stands defcrrcd.

Case No.:50/3181-AL'C2120I8 Party Name:JINDAL SAW
1′ IMI′「 IED

Iヽ 1ン /ヽ 1'ilc

:05/23/040/00503//ヽ M18/

iνlcct lヽ o/1)atc:5/81-      Status: I)cfcrrcd

Al′ C2/2018
10102018

1′ ic No/1)atc:0510406017

28032018

Pany Nanlc:KltIINDUS FRHlS

I′ IM ITI:D

Itiップヽ 1'ilc

:05/23/040/00502/ノ Ⅳヽl1 8/

that casc

rllc t。 'l'cchnical Iixpcrt-3 tbr

HQ lrilC

173

Юlイ] 1/050/00127/AM19/
36



I)ccision : Committcc considcrcd thc agenda and notcd
lbr commcnts. Cornmittcc dccidcd to rclcr the
cxamination/commcnts.'l'hc casc stands dcfcrrcd.

(lase No.:53/J/81-AL(j2l2018 Pa(y Namc:JtiPI'l'liR
IN'l'lrRNAl'lONAl- l-l M ll]lD

that casc had bccn refcrrcd to I)lPP
filc t0 'l'echnical I;xpert-3 lbr

HQ「 ilC
174 :01/81/050/00130//ヽ M19/

HQ「 ilC
175 :01/81/050/00131//ヽ M19/

HQ「 ilC
176 :01/81/050/00133//ヽ M19/

HQ IrilC
177 :01/81/050/00147/AM19/

RI′Λ lrilc

i02/24/040/00206/ノ ヽヽ 418/

RI′A「 Hc

:02/24/040/00205/ノ Mヽ18/

RI′ A「 ilc
:02/24/040/00208//ヽ M18/

that casc had becn rcfcrrcd to MNI{ll
filc to Technical llxpert-3 lor

Mcct No/Date:5/81‐

AlンC2/2018

10102018

1ン ic.No/Datc:0210208309

28.03.2018

Mcct No/Datc:5/81‐

AI´C2/2018
10.10.2018

1´ ic.No/1)atc:0210208308

28.03.2018

Mcct No/Datc:5/81‐

AI′C2/2018

10102018

1ッic.No/Datc:0210208314

04.04.2018

1)ccision:(〕 ollllllittcc considcrcd thc agcnda and noted

lk)1・  coinmcnts. (〕 olη nlittcc dccidcd to  rcrcr thc

cxalllination/collllllCnts.・ I｀hc casc stands dcfcrrcd.

Casc No。 :54/3/81-AIり (〕2/2018  Party Namc:JUPl・ 1｀ 1〕R
IN′ 11〕 RNAT10NAI´ IンIMITI]D

Status:
Defcrrcd

Status:
Deferrcd

Status:
Defcrrcd

1)ccision:Conlinittcc considcrcd thc agcnda and notcd

%r commcnts.Col■ mittcc dccidcd to rcfcr thc
cxalnination/col■1:ncnts.′ I｀hc casc stands dcfcrrcd.

Casc No.:56/3/81-AIッ C2/2018  Party Namc:JUPITER SOIンAR
P()ヽVItR I′ IMITI]D

that casc had bccn rclcrrcd to MNItli
filc to 'l'cchnical Irxpcrl-3 lbr

I)ccision : Comrnittcc considcrcd thc agcnda and noted that casc had bccn rel'crrcd to Mn\l{l'.
lor commcnts. Committcc dccidcd to rcl'cr thc filc to Tcchnical Ilxpcrl-3 lor
cxarnination/commcnls.'l'hc casc stands dclcrrcd.

(〕asc No.:70/3/81-AI′ (〕 2/2018 Pally Nanlc:NTI´

I〕 I´ It(lTRONICS INDIA
1´ IMH｀ 1〕 1)

RI´ A Irilc

:05/24/040/00632//ヽ M18/

Ⅳlcct No/1)atc:5/81-ノ 1`ンC2/2018    Status:

10 10 2018               Dcfcl・ 1・cd

I´ic.No/1)atc:0510406052

0504.2018

noted that casc had been referrcd to I)IPP

thc fllc to Tcchnical  Expcrt-3  for

l)ccisi<ln : Committcc considcrcd thc agenda and
(br commcnts. Committcc dccidcd to rclcr
cxamination/conrmcnts.'l'hc casc stands dclcrred.

(〕asc No.:46/3/81-

AI,(〕 2/2018

HQl'ilC

Party Nanlc:HAVEIッ lンS

INDIA Iン IMI´ 1｀ED

RIンΛ
「
ilc

Mcct No/1)atc:5/81-ノ 1ヽ′C2/2018   Status:

10 10.2018                      Dcfcrrcd

Iン ic.No/1)atc:0510406066

:01/81/050/00123//ヽ 4ヽ19/     :05/23/040/00001/AM19/    109.04.2018

1)ccision :(〕onllnittcc considcrcd thc agcnda and notcd that casc

lk)r  conllncnts. (〕 olη lllittcc  dccidcd  to  rcfcr  thc  flic  to

had bccn rcl'crred to I)l II
'fechnical trxpert- I lor

gNY-37



cxamination/commcnts''l'hc casc stands dcfcrrcd'

(〕 asc No.:2/1/81-Al′ C2/2018

I IQ lrilc I{I,A [rilc t,ic.No/I)atc:0j 108203t14

179 .gi7gl/050/00002/AMl9/ :031941040100878/AMl8/ ll'0'12018

I)ecision : Committcc considcrcd thc agcnda and notcci that lirm has bccn rcclucstccl to

Ilrnish the details o[ carbon/alloy bilurcation in cxport and irnpolt. llowcvcr. no rcplY

rcccivcd. committec decidcd to scnd last rcmindcr to llrm.

Par・ty Nainrlc:KIR′ I｀ANI´ AIン

S・ I｀ 1'1〕 1ン PRIVATItl′ IN41TltD

Mcct No/1)atc:5/8ト

AlンC2/2018

lo 10.2018

Status: Dcl'crrcd

Casc No.:37l2181-/\l,c2l20l8 Party Namc:UNIIRGY Mcct No/l)atc:5i 8l- Status:

OIt.FIIll.D '|OOLS PV'I" t"t'l) ALC2/20ltt Dcfcrled
10. r0.201 8

I IQ l.ilc I{l,A l.ilc l.ic.n-o/i)atc:05 10406087

180 .6i7gl/050/00042/AMl9i :05123104010001o/AMl9/ 11.04.2018

(〕asc No.:81/3/81-

AlJC2/2018

Decision : MSMIl reprcscntativc prcscnt in thc mccting inlbrmcd
to scck thc clarification of'thc

Status:
l)cfe rred

that quantity of cxPo( is

firm in this rcgard. Casc

Decision : Committce considcred thc agcnda and dccidcd to ask thc trrm to (urnish thc nct

wcight of thc export product/import product and length ol-pipc lbr cxamination of thc casc'

'l'hc casc stands dclcrrcd.

Party Namc:PONDY      MCCt No/1)atci5/8卜 AI′C2/2018  Status:

OXIDES AND CHEMICAIン S 10 10 2018              Dcfcrl・ cd

l′ IMI′ I｀ ItI)

Iヽ 1′ /ヽ 1'ilc                   l´ iC No/1)atci04 1 0 1 6`1196HQl'ilC            RI′ A「ilc            l´ iC NO/Datci041 01 6`l196

:01/81/050/00158/AM19/    :04/24/040/00004//ヽ M19/     12042018:01i81/050/00158/AMl9/ iO4lZ4lU4UtOOUU4lAMly/ tt.vt+.zvtl

Decision : MSME represcntative present in the meeting inlormcd that quantity of cxport is

more than import unb ,.qu"rted to seek thc clarification of thc llrm in this rcgard. Casc

stands dcferrcd.

Party｀ amc:PoNDY OXIDItS Mcct No/Datc:5/8卜 AIンC2/2018

AND CHI]MICAl′ S LIMI′ 1｀ 1〕 D 10.10.2018

RIンAF‖ c              Iン iC No/1)atc:0410164197
:04/24/040/00006/AM19/      1204.2018

more than imPort and rcqucsted

stands deferred.

Status:
I)eferrcd

10.10_2018

183 101/81/050/00064/AM19/

1ン ic No/1)atc:0510406150

18.04.201818.04.2018

Dccision:Cornrnittee considcred the agenda and notcd that casc had bccn rcFcrrcd to 
ⅣIcitY

lbr commcnts. Committcc dcciricd tu rc[-cr thc tllc to 'l'cchrrical l:xpcrt-3 lirr

cxamination/commcnts.'l'hc casc stands dcl'crrcd.

''\J 
3g hq

HQ Filc

:O1/81/050/00159/AM19/う
‘

ItIン A Filc
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HQ「 ilC
184 :01/81/050/00078//ヽ M19/

HQI'ilC

186 :01/81/050/00154/ノ Ⅳ`l1 9/

HQ IrilC

187 :01/81/050/00181//ヽ ■119/

Casc No。 :45/3/81-AI′C2/2018

189

HQ「 ilC

Casc No.:1/3/81‐ AI,C2/2018 Party Nalllc:SHRIEIC CABLン ES McctNo/1)atc:5/81-AIッ C2/2018
AND CONDUCTORS     lo.lo.2018
PVTI′ TI)、

ItI´ノ` 
「
ilC

:11/24/040/00002//ヽ M19/

I)ccisiOn :C01■llllittcc cOnsidcrcd thc agcnda and

for cOmmcnts.(〕 Ommittcc dccidcd tO rctr
cxanlination/conllllcnts.′

I｀hc casc stands dcrcrrcd.

Casc NO.:71/2/81-AIン (〕2/2018 Party Nannc:VItDΛ NTA

HQ「 ilc

Iン IMI′ I｀ 1〕 I)

RIンΛ IlilC

Lic.No/Date: I I 10028333
I 8.04.201 8

noted that case had been refcrred to I)lpp
the file to 'fechnical Iixperl-3 lor

Status:
Defcrred

Status:
I)eferred

Status:

I)cfc・ ri・ cd

185 :01/81/050/00076/Aヽ 419/     :o5/24/040/00016/AM19/     19.o4.2018

1)ccision :(〕Omlnittcc cOnsidcrcd thc agcnda and notcd that casc had bccn refcrred tO Min.

of ンlincs.  conlinnittcc  dccidcd  tO  rcfer  the  fllc  t0  1｀ cchnical  I]xpert-3  for
cxanlination/corllrFlcnts.´ I｀hc casc stands dcfcrred.

Casc No.:7713/81-Al,C2l2018 Parly Nanrc:pOCL
I〕NTIう RPRISES Iン TD.,

RIンA「 ilc

:04/24/040/00250/ノ Mヽ18/

Decision : C-'ornmittcc considcrcd the agcnda and notcd that firm has been rcqucstcd to
lurnish thc purity ol'/.inc in irnport lor furthcr examination of the case. Committce dccided
to scnd last rcrnindcr to firm and dclbr ths casc.

Casc No.:104/3/81-Al,C2l20l8 t)artv Narnc:-l.A'l'A
INTI〕 RNAT10NAl′ 1ン IMI´ I｀ED

RI´ A Irilc

:02/24/040/00002//ヽ M19/

I)ccision : Cornrnittcc considcrcd thc agenda and noted that casc had becn referrcd to t)lpp
fbr commcnts. Committcc dccidcd to rcfcr thc filc to'l'cchnical l:xpcrt-3 lor
cxaminalion/commcnts.'l'hc casc stands delcrrcd.

Panyヽ anlc:(〕 RAVI′ I｀A INI)IA
I´

´
II)

Itl´ AI'‖ c

Mcct No/Datc:5/81-AIン C2/2018
10.102018

1ン iC No/1)atc:0510406155

Mcct No/1)atc:5/81-

AIンC2/2018
10 102018

1ンic No/1)ac:1310048940

Mcet No/1)atc:5/81‐ /ヽ 1ンC2/2018   Status:
10.10.2018                      1)cferrcd

Iンic.No/Datc:0410164237

23.04.2018

Mcct No/1)試 c:5/81-ALC2/2018 Status:

10.10.2018            1Dcfcrred

l′ ic No/1)atc:0210208361

24.042018

Status:
Dcferred

Casc No.:121/3/81-AI′ C2/2018 Pany Name:PONDY OXIDES  Mcct No/Datc:5/8ト
AND CHItMICAlフ S LIMITI〕D  AI´C2/2018

10.10.2018

HQI↑ ilC Itlン A Irilc I´ic No/1)atc:0410164249
:O1/81/050/00198//ヽ Mi9/       :o4/24/040/00020/AM19/       25.042018

1)ccision : ⅣISヽ /11〕 rcprcscntativc prcsent in the mccting inbrmcd that quantity of export is

illorc than irnport and rcqucstcd to scek thc clari「 lcation Of thc flrrn in this rcgard. Casc

stands dcた rrcd.
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:01/81/050/00 1221/\Mlgl :13l24l040l00}72tAMlgl 26'04'2018

Decision : committee notcd that firm has bcen rcqucsted to lurnish pcrccntagc of lcad

content in import and cxport for examination of the casc, howcvcr, rcply of the firm is not

rcccivcd.ComrrlittcC dccidcd tO Send last rcnlindcr to llrin and dCfCr thC Casc

HQ Filc
190 :01/81/050/00189/AM19/

(〕 asc No.:112/3/81-Alコ C2/2018

Al.1ッ OYS PVT.1ンTD

I′ ic.No/1)atc:3110067035

had bccn rclcrrcd to McitY

RI′ Al'llc

i31/83/040/00006//ヽ N419/ 26.04.2018

l)ccision : Committcc considcrcd thc agcnda and notcd

lor comments. Committec dccidcd to rcfcr thc

cxamination/commcnts.'l'he casc stands dclcrrcd'

that casc

「lic to
'l'cchnical l:xPcrr-3 lbr

case No.:83/3/81‐ALC2/2018 Party Namc:PONDY OXIDItS MCCt No/1)atc15/81-Al,C2/2018 Status:
AND CHEMICAlン SIン IMITI〕 D 10.10.2018             Dctt・ rcd

IIQI:iIcRl,AIrilcl,ic.No/Datc:0.1101(1.1295
:o iza tlosoloo I 60/AM l9l :041241040100025/AM l9/ 0'1 0s '201 8

Decision : MSMI1 reprcscntativc prcscnt in thc mccting inlbrmcd that c1r'rantity ol- cxporl is

morc than i*port and rcqucstcd io scck thc clarification of thc flnn in this rcgarcl' Oasc

stands dclcrrcd.

Ｆ

一
―

Casc No.:85/3/81‐AlJC2/2018  1)arly Namc:PON DY()XH)liS  MCCt NO/1)atci5/8卜
       StatuS:

AND('lHう MICAl´ SIッ IMITItD  AI′C2/2018            Dcた :・ rcd

10.102018

192
HQ Filc

:01/81/050/00162/AM19/

RIン AI'ilc

:04/24/040/00026/AM19/

1′ ic No/1)atc:0410164296

04.05.2018

Dccision : MSME rcprcscntative prcscnt in the mccting inlormcd that quantitY of cxPorl is

firrn in this rcgard. Casc
rnorc than import and rcqucstcd to scck thc clarillcatiop o1- thc

stands dclcrrcd.

ー

Case No.:93/3/81-ALC2/2018 PartyName:SlllKODllNKl
INDIA PRIVA′ I｀ lt l′ IM ITItD

Mcct No/1)atc:5/81-

AI,C2/2018

10.102018

I′ ic No/1)atc:0410164293

04052018

that casc had bccn rclcrrcd to [)lPP
Illc to 'l'cchnical lrxPcfl-3 fbr

Status:
Dcferrcd

HQ Filc
193 :01/81/050/00170/AM19/

RIン A Filc

:04/24/040/00015/ノ Mヽ19/

Decision : Committce considcred thc agcnda and ttotcd

lor comments. Committcc dccidcd to rcfcr thc

cxamination/commcnts.'l'hc casc stands dcfcrrcd'

HQ IlilC              I｀ l′ A Irilc

194 :01/81/050/00088/AM19/       :03/94/040/01045//ヽ Ⅳl1 8/

Dccision : Committce considered the agcnda and

lor comments. Committcc dccided to rclcr

casc No.:11/3/81-AIコ (〕2/2018  1)arty Namc:APAR
INDUS´ I｀RlllS I′ IMI′ I｀ I〕 I)

4ヽcct No/1)atc:5/81-ノ 1ヽ,(12/2018 Status:

10 102018                   1)CfCl・ rcd

l′ icヽ o/1)atc:0310820852

08052018

that casc had bccn rclbrrcd to r)II)P

lllc  to  l｀ cChnical  l〕 xpcl・t-3  1k)1・

叫

noted
thc
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cxal■ illation/c()nll■ cnts. I｀ hc casc stands delbrrcd.

(]asc No.:32/3/81-Al,C2/2018  Panyヽ alnn c:DIANA   Mcct No/1)atc:5/81-AIン C2/2018 Approved

HQ IrilC

:01/81/050/00109lAMlgl :041241040/00028/nMl9/ 09.05.2018
195 

D".i.ion : Committcc dccidcd 1o ratify the norms for the above AA on repeat basis with AA
\o.0410161606 datcd 16.02.2016 ratificd in NC Mccting No. 07.03.2017. Item No. 5&6
on nct to nct basis with accountability clausc.
I{A conccrncd may takc suitablc consequential action accordingly.

Casc No.:128/3/81-AI′ C2/2018 ‐Pany Nanlc:MANASH   Mcct No/1)atc:5/8卜 AlンC2/2018   Status:
KUMAR PAUIン       10● 10.2018               Dcfcrrcd

HQ「 1lC

196 :01/81/050/00205/ノ M`19/

I)ecision : Comrnittcc notcd that firm has bcen requestcd to furnish the details of lead
contcnt in thc import itcm lor cxamination of casc, howcvcr, no reply received. Commiltcc
dccidcd to scnd last rcmindcr to firm and dcfcr thc casc.

MI〕 TAI,S

RI′ A lrilc

RI′ A「 ilc

RI′ A「 ilc

19/       :04/24/040/00039/AM19/

10.102018

1ンic No/Datc:0410164310

1′ ic No/1)atc:0210208395

Casc No.:114/3/81-AI′ C2/2018 Palty Namc:VIKARSH
STAMPINGS INDIA
PVT l´TD

RI′ A Irilc

:02/24/040/00015//ヽ M19/  10.052018

:31/83/040/00018/ノ Mヽ19/  15.052018

Mcct No/1)atc:5/81‐ AlンC2/2018   Status:
10.10.2018               Dcfcrrcd

Iン iC No/1)atc:3110067051HQ「 ilC
197 :O1/81/050/00191//ヽ M19/

HQ IlilC
198 :01/81/050/00157//ヽ

4ヽ

Dccision:Ⅳ ISン11〕

lη orc thall import

stands dcibrrcd.

Dccision : Committcc oonsidcrcd thc agcnda and notcd that casc had bcen refcrrcd to McitY
lor comments. Committce dccidcd to rcl'cr thc filc to 'l'echnical [ixpert-3 lor
cxamination/commcnts.'l'hc casc stands del'crrcd.

Casc No.:80/3/81-AI′ C2/2018  Pany Namc:PONDY OXIDES  Mcct No/Date:5/81‐
ANI)(lIIItMICAlン SI′ IMITED  AIン C2/2018

10.102018

Status:
I)eferred

1ン ic.No/1)atc:0410164331

16.052018

rcprcscntativc prcsent in thc mecting informcd that quantity ol'cxporl is

and rcqucstcd to scck the clarification ol'thc firm in this rcgard. Casc

Casc No.:84/3/81-AI,C2/2018  Pany Namc:PONDY OXH)ES  Mcct No/1)atc:5/8ト
AND(lHI〕 MICAIン SI′ IMITED AI′ C2/2018

10.102018

Status:
I)eferred

HQI゛ ilC RI′A FHc 1ッ ic No/1)atc:0410164330
199 :01/81/050/00161//ヽ M i9/ :04/24/040/00038/AM19/       16.052018

1)ccision : ⅣISⅣll〕 rcprcscntativc prcscnt in thc mccting informcd that quantity of cxport is

morc than ilnport and rcqucstcd to scck thc clariflcation of thc rlrrn in this rcgard.(〕 asc

stands dcた rrcd.
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200

Casc No.:120/3/81-AI」 C2/2018 Party Namc:PONDY OXH)ItS
AND CHEMICAlン SI′ IM ITI〕 D

HQ IrilC              RIン A Filc

Mcct No/1)atc:5/81-

AIン(12/2018

10102018

1´ ic No/1)atc:0410164328

Status:
l)efc rrcd

201

:01/81/050/00197/AM19/      :04/24/040/00034/AM19/       16.05.2018

1)ccision : MSME represcntativc prescnt in thc mecting informcd that quantity of cxport is

morc than irnport and rcqucstcd to scek the clariflcation of thc Arrn in this rcgard. Casc

stands deferred.

Casc No.:127/3/81¨ AlJC2/2018  Party Namc:MANASH   Mcct No/1)atc:5/8卜 AI′C2/2018 Status:

KUMAR PAUI′        10 10 2018             Dcfcl・ rcd

HQ「 ilC:01/81/050/00204/AM19/RI′ A Irilc         l′ iC No/1)atc:0210208420
:02/24/040/00019/ノ N`/119/   17052018

Dccision : Committec notcd that firm has bccn rcclLtcslcd to lurnish thc dctails of lcad

content in the.import item lor examination of casc, howcver, no rcply rcceivcd. Committcc

dccided to send last remindcr to firm and defer the casc

Casc No。 :126/3/81‐ AIノC2/2018  Party Namc:MANASH
KUMAR PAUI´

Mcct No/1)atc:5/81-Λ IンC2/2018   Status:

10 10.2018                        Dcfcrrcd  ‐

し プヽ
=1ヽ
νllヽ ■11い 'V'■ ■■ドΨ●● ●`シ・・・ ●ν  ヽ―⌒―………―‐‐―― ―^ ―― ―・

~~  ~ ~      1 ン

dccidcd to scnd last rcl■ lindcr to llri■ l and dcrcrthc casc

(〕 asc No.:125/3/81-AIッ C2/2018  1)altv Nanlc:KIう I        Mcctヽ o/1)atc:5/8卜 Al′(12/2018    Statlls:

INI)USTRHtS I′ 1ヽ41TItI) 10 10 2018                 Dcrcri・ cd

RI′ /ヽ 1'ilc               l′ic No/1)atc:0510407029

:05/23/040/00134/ノ Mヽ19/  02072018

Decision : Committee considcred thc agcnda and notcd that casc hacl bccn rclcrrcd to I)lPP

for comments. Committcc decided to rcfer the file to 'l'cchnical I:xpcrt-3 lor

cxamination/comments.'l'he case stands deferred.

HQ「 ilC:O1/81/050/00203/AM19/ RIッ A Irilc         I′ ic N()/1)atc:0210208442

202                               :02/24/040/00025//ヽ
4ヽ19/ 22052018

1)ccision : Com「littcc notcd that ilrm has bccn rcqLICStCd tO l1lrllish thc dctails of lcad

contcnt in thc irnpolt itcl]1 lbr cxa■ lination ol｀ casc, 1lo、vcvCl・. 110 rCply l・ cccivcd.(〕 ol■llllittCC

IIQ IrilC

101/81/050/00202//ヽ N/419/

Casc No.:123/3/81‐ AIッ C2/2018 Parly Namc:Klう 1

1NDUS′ I｀ RH〕 SI´ IMI′ I｀ 1〕D

HQI'ilC Rl´A「 ilc

204 :01/81/050/00200/ノ
ヽヽ 419/       :05/23/040/00067//ヽ M19/

Decision : Committee considered the agenda and

Ibr commcnts. Committcc dccided to rcfcr
cxamination/comments.'l'hc casc stands dclcrrcd.

4ヽcct No/1)atc:5/81-ノ 1ヽ´C2/2018   Status:

10 102018                       1)cfcl・ 1・cd

I.ic No/1)atc:0510407042

0307.2018

notcd that casc had becn rclcrrcd to I)lPP
thc filc 1o 'l'cchnical Irxpcrl-3 lbr

205

(〕asc No.:124/3/81-Al′C2/2018 Party Namc:KEI
INDUS′ I｀RIItS Iン IMITED

Mcct No/Datc:5/8ト

Al′C2/2018
10.10.2018

I´ ic No/1)atc:0510407040

03.072018▲

Status:
Dcferred

HQ IlilC:01/81/050/00201/AM19/ Rlン A Ililc

:05/23/040/00096//ヽ 4ヽ19/
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I)ecision : ('orlrrtittce corrsidcrcil tlte agcncla and notcd
tlirr colnnrents. ('()nlnrittcc dccidcd to rclt'r the

iexam i nati onicomnrents. -l-he 
case stands de f'erred.

ririi .'atc irad hei'rr r.ttri.,t t,, I)li'l;l
lllc to I'cchrrical I:xpcrt-.i lirr

.  (lase No.:1/4/81-A LC・ 2ノ2018   Part、 .Nanlc:BEDIヽ4t'THA
lNI)tJSttRIES LTD        IAL´ C22018

110102018lr0. 10.20 18 I 
i

8".N"/D"t.03 108227 H1甲 Q tte   BLA ttc tt p 
階 ざ鼎

α∝Ю田 ‖

 | |
F%‖議鮮写撃器よ嘉[需∫滞暮nda and notcd that casc had been語驀T再百可ぎ

|

:  IMSME brcOmments MSME inbrlncdthat arm is notan MSME.Accordingly、 Committecl

l  dCCidCd tO rctr thc nic to Tcchnical Expcrt‐ 3 for cxamination/commcnts Thc casc stands
' dcた rrcd

|

IEl.LiC I｀ RI(｀ A:´ SL_lM日
｀
ED

FolriII111三 ::1~~|面 F lle

R:亀踏OЮ∞綱仏MЮ

偲情銘ピ

圏

而 面 l     ~~         |

Stat us:
l)c li'r retl

101181.050.()0500'AN418

rl)ecision : Norms ('omrnittee considered the agenda fbr the above AA and heard Shri B.[.
Ilabu. GN'I. PENI and Shri Rajiv Nirman. AGM. PEM appeared betbre the Nornts

]Ciommittee as per decision in Norms Committee Meeting No.:4/8 I -ALC2/201 8

].Jatea 27.08.2018 and 03.10.2018. Similar cases (AA No. 510257036 dated 28.01.2010.

lSrcL|lZgSdated 27.02.2009. 510249536 dated 18.09.2009. 510248210 dated 05.10.200e.
lyozssotl dated 06.01.2010. 510257035 dated 28.01.2010. 510259435 dated 25.02.2010.

:07I-s10280963 
dated 05.01.2011. 510317273 dared 10.02.2012. 510310197 dated 02.12.2011.

r-stO:O::t: datecl l4.l0.l0ll. 510305231 dated 14.10.2011) of the firm were rejected on

grouncls that nci nmnutacturing activitf is involved and goods imported are supplied to
pro.iect sitcs. Ifuir,revcr. the Blltrt. is ol-the view that import was done bv P[:M/BI{t:l- and

afier sourcing o1'thc nrateriul s1'stem is assenrbled and integrated at site and erection proccss

inv'trlves rvclding. rnachinirrg. grinding. niourlting. assembll'testing ctc. at site to proclucc

tsub system that beconres imnrovable and integrated part of po\:er plant. -fhe 
olflccrs

irepresenting BHEL who explained the erection process betbre thc Conrmittee were asked to
lsubmit the pictorial presentation of each conrponent used b1' them as import/export \\ith
ivalue addition lor each advance authorisation for examination of the cases and later DGI;T
I

]will look rnto the policy parl in these cases. The case stands deferred.
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qEiTSGE'IT
Government of lndia

EA-qrf{*1*{(fi ruHffi r*rcrq
Ministry of Electronics & Information Technology

鰤

Efrff{€F{+'f,{, e,S* *affim, r$frtft-r rooos
Electronics Niketall,6,C G O Comnplex,New Delhi‐ 110003

Website:www.mei″ .gOⅥin

。(Hl   17(18)/2016‐:PHW

No.………………………………・

m24.09.2018
n兌
``

sdЪject:_Ratification of norms in terms of Para 4.7 of HBP{Vo1 1)in reSpect of Advance

Authorization No. 1010059345 dated 17.12.2015 issued in favou“  of M/s FCi OEN
Connectors itd Kerala.

Reference DGFT O M N0 01/81/50/527/AM-16/DES-2/33 dated 29 02 2016 vide

which comments of MetY have been sought On the above men■ oned application of M/s FCI

OEN Connectors Ltd Kerala for export of″ cOnnectors″

2     The FOB value of export is Rs 6,67′ 26′ 12343(USS10′ 00′39166)and CIF value of

importis Rs 4,46′ 80,38728(USS 6′ 69,87087)

3     The applicatiOn has been examined in the Ministry of Electronics and lnformation

Technology from technical angle The items propOsed for import are essential to assemble

the export product

4. ln the Foreign Trade Policy, 2O75-2O2O, wastage norms for process manufacturing
like gold have been set for manufacture of gold jewellery bit no norms have been set for
gold plating. AS per sloN norms K45 the wastage norms for liquid gold is 2%. Accordingly, 2%
has been recommended for gold and palladium. Further, Ministry recommends ratification
of norms of advance authorization as per Annexure .A,.
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Calculation sheetfor Lic No 1010059345

lmport item UOM

Net Qty for one
connector per

u nit

Wastage

Claimed in
percentase

Wastage

a‖owed on

the fact that

used brass ls

sold@2/3
pr ce offresh

brass,for

plastic′ it is

not resold

Gross

weight
(Grams)

Qty to
exported
(Nos)

‖い

締

|

て

Total

calculated

otv

口■′Udソ Og BhNa:
まヽ奇′New Dclhi

Totalcalculated
qtY

Qw app ed n

DGFT
otv
recommended

1 IMPORTITEM FOR EXPORTITEM No l:Connector P/N73983‐ 101lLF
Phosphorous Bronze Strip Grams 31480% 10493% 21170 1,94101 6,45004 1′94101
Phosphorous Bronze Strip Grams 0194 43093% 14364% 04727 916877 43338 51526 43338
3 Resin p/N10069637 Grams 0127 31969% 500% 01334 916877 12227 1,3フ924 12227
4 Gold Potass um Cvanide(GPC)(3PLAU200) Grams 000094 2000% 200% 00010 9168フ 7 Grams 1′05290 87639
5 Pa‖ adivm Terammine Su phate(3P PD002) Grams 0005141 3000% 200% 00052 916877 Gra ms 4′80794 6′34578 480794
6 N ckel Anode(3PIN1318(Kg) Grams 200% 200% 00291 916877 K8 2665 2609 2609
7 NF 2026 TIN(3P TIL427(L) M LTR 00411 200% 200% 916877 Ltrs 3844 3766 3766
8 Golden Eye Nに kel Con(3PIN1305(1) lv4 LTR 00301 200% 200% 00307 916877 2815 2756 2756
9 Golden[ve Nickel Make up(3PIN1304(L) M LTR 00478 200% 200% O0488 916877 Ltrs 4470 4382 4382
NF 2019 MSA 950g/1(3P TL428(Ll M LTR 00645 200% 200% 00658 Ltrs 5911 5911
FBフ000 Br ghiner(3PIA∪ 227(L) M LTR 00042 200% 200% 00043 916877 Ltrs 383 383
Pa‖amet 500NICON Centr(3PIPD003)l M LTR 200% 200% 00106 Ltrs 973 955 955
GALDENSV70(3GALDENSV70(s8) Grams 00044 200% 200% 00045 411 400
[B7000 Balance「 (3P,AU224(L) ИヽLTR 200% 200% 00026 [trs 234 227 227
Pa‖amet 500 Replenisher(3PIPD005(L) MLTR 200% 200% 00094 91687フ 8406 841

2 )ORTlTEM FOR EXPORTlTEM No 2:Connector P/N84817‐
10■ 02

Phosphorous Bronze Strip Grams 32090% 10697% 25622 1010016 2,58791 7019377 2,58791
Phosphorous Bronze Strip Grams 013 32300% 10767% 02617 1010016 26428 567604 26428
Resin p/N10069637 Grams 128 2578% 500% 13440 1010016 臨

一
1′ 35746 1519344 1′ 35746

4 Gold Potassium Cyanide P/N (3PLAU200) Grams 2000% 200% 00010 1010016 Grams 98458 118286
5 Pa‖ ad um Teramm ne Su phate(3P PD002) Grams 00051906 3000% 200% 00053 1010016 6rams 5,34744 7056322 5.34744
6 Nickel Anode(3PlN1318(K8) Grams 003 200% 200% 00291 1010016 28738 2874
7 NF 2026 TIN(3P TIL427{L) M LTR 004 200% 200% 00419 101001J Ltrs 41489 4149
8 Golden Eye N ckel Con(3PIN1305(L) M LTR 003 200% 200%| 101001,1 Ltrs 3101 :o.asol 3036
9 Golden Eve Nickel Make up(3PIN1304(L) M LTR 200% 200%| 00488 10100161 ttrs +a.zoal
NF 2019 MSA 950g/1(3PITL 428(L)) M LTR 200% 2.oov"l 10100161 Ltrs 6645 ss. rral 6512
FB 7000 Br ghtner(3PIAU227(L) M LTR 000 200% 2.\ov.l 00043 10100161 433 a.zrsl
Pa‖amet 500N cON Centr(3PIPD003)L} MげR 200% 2 CKl% O0106 1010016 1071
GALDENSV70(3GALDENSV70(K8) Grams 000 200% 200% 00045 1010016 4402
F87000 Balance「 (3PlAU224(L) MLTR 200% 200% 00026 1010016
Pa‖ amet 500 Replenisher(3PIP0005(L) M LTR 200% 200% 00094 101oo16l Ltrs 948 926

3 IMPORT lrEM FOR EXPORT ITEM No. 3 : Connector p/N 10126372-102t-F
1 Cu N,AIloy Stnp P′N16-331-006 Grams 1484 szt.soi"l 17387%| 40642 5531401 K8 2′24806 ¨ 2′24806



2 ReSin P/N10114325 Gra ms 137 17839% 500・・ 14385 553140 79569 1651478 79569

3 Resin o/n llX169637 Grams 01908 12393% 500% 553140 11082 2085077 11082

4 Gold Potassium Cyanide(GPC)(3PtAU 200) Gra ms 0000483 2000% 211C% 00005 553140 Grams 27251 347911 27251

S Palladium Terammine sulphate (3PlPD002) Grams 0002 3000% 200% 00020 Grams 1,12841 1627942 1.12841

6 N ekel Anode(3P N1318(K8) Grams 00046 200% 200% 0004フ 260

7 NF 2026 TIN(3PITIL427(L) ИヽLTR 00067 200% 200●/● 00068 Ltrs 378 369

8 Golden Eve Nickel Con(3PIN1305(L) M LTR 00049 200・/. 200% 553140 Ltrs 276 270

9 Go den Eve N ckel Make up(3PlN13“  (L) M LTR 00077 200% 200% 000フ9 553140 Ltrs 434

NF 2019 MsA 950s/l (3PlTt 42811) M LTR 00105 200% 2 CKl% 553140 592 5783 578

11 FB 7000 Briphtner l3PlAU227(L) 4ヽLTR 0000フ 200% 200% 553140 039 0375

Pa13met 500NicON Centr(3P PD033)L) M LTR 00017 200% 200% 00017 Ltrs 096 0935

GALDENSV70(3GALD[NSV70(K8) Grams 00007 200% 200% 00007 553140 0391 039

FB 7000 Ba ancer(3PIAU224(L) M LTR 00004 200% 200% 00004 SS3140 ttrs 0222 022

Panamet scxl Replenisher(3P!PD005(L) 4ヽLTR 00015 200% 20D% 00015 Ltrs

4 IMPoRT ITEMS FoR ExPoRT ITEM No.4 : Connector P/N 52057-1O2LF

1 Phosphorus Bronze Strip Grams 14238 75335% 25112% 49992 9594614616 2669244

2 Brass Str p P′ N10121827 Gra ms 21825% 7275% 02177 4177523967 1036012 41フ 8

3 Phosphorus Bronze Strip Grams 5211% 1737% 06960 191923 133578408 8433

4 Phosphorus Bronze Strip Grams 2093 12962% 4321% 191923 5752572053 18270

Resin P/N10069637 6rams 9フ 50% ・500% 101850 191923 1954735755 484468 48447

6 Gold Potassium Cvanide P/N(3PLAU200) Grams 00007749 2000% 200% O lll108 191923 Grams 1516955554 186289 15170

フ Panadium Terammine Su phate(3PlP0002) Grams 00042671 3000% 200% 00044 191923 Grams 835333726 1295555 83533

8 N ckel Anode(3P N1318(Kg) Grams 00062 200% 21111% 00063 191923 1213721052 1181 118

9 NF 2026 TIN(3PITL427(L) M LTR 00089 200% 2 1Xl% 00091 191923 1742276994 1705 171

Golden Eve Nickel Con(3PIN1305(L) M LTR 00065 200% 200% 00066 191923 127244949 1247 125

Golden Eve Nickel Make up(3PIN1304(L) M LTR 200% 200% 191923 Ltrs 2016343038 1983 198

NF 2019 MSA 950g/1(3PITL 428(L) M LTR 00139 200% 200% 00142 191923 Ltrs 2721084294 268

FB 7000 Erishtner (3PlAU227(L) M LTR 00009 200% 200・/・ 00009 Ltrs 0176185314 0173 01フ

Pa‖ amet 500N(ON Centr(3P PDαD3)し ) 4ヽLTR 00023 200% 200% 00023 Ltrs 0450251358 0432 043

GALDENSV70(36ALDENSV70(Kg) Grams 00009 200% 200% 00009 191923 0176185314 0181

FB 7000 Balancer(3PIAU224(L) 力ヽLTR 00005 200% 200% 00005 191923 009788073 0103 010

Pa‖ amet 500 Replenisher(3PIPD005(L) 力ヽLTR 0002 200% 200% 039152292 038 038

5 TMPORT TTEMS FOR EXPORT lrEM NO. 5 : Connector P/N 73983-10041-F

1 Phosohorus Eronze Strip Grams 1864008 51083% 17028% 50380 1350フ 2 6804934564 1794976 68049

2 Phosphorus Bronze Strip Gra ms 0126 32302% 10767% 02617 135072 3534384 75907

3 Resin P/N1006963フ Grans 2578% 500% 13440 135072 181536768 203186

4 Go d Potas■ um Cyan de P/N(3PIAU200) Gra ms 2000% 200% 00031 135072 Grams 412397238 500179 41240

5 Pa ad um Teramm ne Su phate(3PIP0002) Grams 00222762 3000% 200% 135072 Grams 3069068704 3734504 3′06907

6 Nickel Anode(3PlN1318(K8) Grams 00285 200% 200% 00291 135072 392654304 3843

フ NF 2026 TIN(3PITIL427(L) M LTR 00411 200% 200% 00419 135072 Ltrs 5662488384 555

8 Golden[ve Nickel Con{3PIN1305(L) M LTR 2000/. 200% 135072 4146980544 406

9 Colden Eve N ckel Make up(3PIN1304(L) lvl LTR 00478 200% 200% 00488 1350フ 2 Ltrs 6585570432 6455

NF 2019 MSA 950″ |(3PITL 428(し ) ИヽLTR 00645 200・/. 200% 00658 135072 Ltrs 888638688 8708 871

FB 7000 Brishtner (3PlAU227(L) M LTR 00042 200% 200% 00043 1350フ 2 ltrs 0578648448 0564

Pa‖amet500N cON Centr(3P PDOD3)L) M LTR 200% 200% 135072 Ltrs 、1432843776 141
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GALDENSV70(3GALDENSV70(Kg)) Grams 00044 200% 200% 0606203136 0589
FB 7000 Balancer(3PIAU224(L) N4LTR 00025 200% 200% 00026 135072 [trs 03444336 0334 033
Panamet 500 Replenlsher(3PIPD0051L) M LTR 00092 200% 200% 00094 135072 Ltrs 1267515648 1238

6 lMPORTlTEMS FOR EXPORTITEM N0 6iConnector P/N74770-■ 02LF
1 Cu N'A‖ oy Str p P/N10-831-00フ Grams 47113% 15704% 1384フ 9 92534 1281402195 3606117 1,28140
Resin P/N10069637 Grams 1615% 500% 66108 92534 6117237672 1169007 61172
Res n P/N10114325 Grams 050325 8854% 500% 05284 92534 4889612228 6フ5773
4 Gold Potass um Cvanide P/N(3PLAU200) Grams 0001369 20 11tl% 200% 00014 92534 Grams 1292315039 167719 12923
5 Paladium Terammine Sulphate(3PIP0002) Grams 00142176 3000% 200% 00145 92534 Grams 1341923626 1886701 1.34192
6 Nickel Anode(3PIN1318(Kg) Grams 00092 200% 200% 00094 92534 0868339056
フ NF2026 TIN(3PITL427(L) M LTR 200% 200% 00136 1255316244 1233 123
8 Golden Eve Nickel Con(3PIN1305(L) ИヽLTR 00097 200% 200% 92534 Ltrs 0915531396
9 GOLDEN EYE NICkel Make up(3P,N1304(L) lvlLTR 00155 200% 200% 00158 Ltrs 146296254 1434 143
NF 2019 MSA 950g/L(3PITL428(L) 力ヽLTR 200% 200% 00213 92534 1972639812 194
11 FB7000 Brightener(3PIAU227{L) M LTR 00014 2 11tl% 200% 00014 92534 0132138552 0125 013
PALLAヽИET500NICON CENTER(3PIPD003(L) M LTR 00034 200% 200% 00035 92534 0320907912
GALDENSV70(3GALDENSV70(kg) Grams 200% 200% 00014 92534 0132138552
FB7000 BALANCER(3PIAU224(L) M LTR 00008 200% 200% 00008 92534 Ltrs 0075507744 0074
PALLAMET 500 REPLENISHER(PIPD005(L) |.lLTR 0003 200% 200% 00031 92534 Ltrs 028315404 0275 028
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SuЦ eCt:‐ Ratification of norms in terms of Para 4.7 of HBP〔 Vo!1}in reSpect of Advance

Authori2atiOn No. 1010059344 dated 17.12.2015 issued in favour of M/s FCi OEN

Connectors:td Kera!a.

Reference DGFT O. M NO. 01/81/50/530/AM-16/DES-2/138 dated 01.03.2016 vide

which comments of MeitY have been sought on the above mentioned application of M/s FCI

OEN Connectors Ltd. Kerala for export of "Connectors".

2. The FOB value of export is Rs. 7,54,10,182.61 (USs 11,30,587.62) and CIF value of

import is Rs 3,90,00,426.10 (USS5,84,714.03).

3. The application has been examined in the Ministry of Electronics and lnformation

Technology from technical angle. The items proposed for import are essential to assemble

the export prod uct.

4. lt is observed that, in the Foreign Trade Policy, 2015-2020, the wastage norms for

manufacturing of gold jewellery has been prescribed. However, no norms have been

prescribed for gold plating. The SION norms K45 prescribes the wastage norms for liquid

gold is 2%. Accordingly, 2% has been recommended for precious metals like gold and

palladium. The wastage norms for metal sheet have been recommended as one third of the
wastage claimed by the party. Further, Ministry recommends ratification of norms of
advance authorization as per Annexure'A'.

(Saurabh Ranjan)

Scientist'C'
Phone No. 24301764

Email: saurabh.ra nia n(d meitv.gov.in
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Ca:cuiation Sheet fOr Lic No.1010059344

lmport item UOM

Net Qty for
one

connector
per unit

r'Vastage

llaimed in

Wastage

allowed on

the fact

that used

brass is sold

@ 213 price

of fresh
brass, for
plastic, it is
not resold

Gross weight
(Grams)

Qty to
exported
I Nos)

UOM as in

DGFT license

fotal calculated
rtv

Qty applied in

DGFT f,ty recommended

1 IMPORT ITEM FOR EXPORT ITEM No.l : Connector P/N 55003-9010031F
1 Phosphorous Bronze Strio Grams 0903204 4759% 15863% 2.34 1749888 4,08771 70,425.52 4,087.7t

Phosphorous Bronze Strip Grams 0121 35790% 11930% o.27 1749888 46434 98339 46434
Phosphorous Bronze Strip Grams 0290999 30310°/c 10103% 0.59 1749888 1,023.59 2,333.58 1,02369
Resin p/N10069637 Grams 128025 2580% 500% 1.34 1749888 2,35231 2,632.32 2,35231
Sold Potassium Cyanide (GPC) (3PLAU200) Grams 00009557 24910/c 200% 174988返 Gram 1,70582 2,088.88 7,705.82
Palladium Terammine Sulphate (3PlPD002) G rams 0005250〔 3533°/c 1178% 0.01 1749888 Gram 70,270.39 1,2,435.76 70,270.39
Nickel Anode(3PIN1318{Kg)) Grams 0028 200% 200% 0.03 1749888 4998 4979 4979
\F 2026 TtN (3PtTtL427(L)) M LTR 0041 200% 200% 0.04 1749888 tr 7318 7188 7188
3olden Eye Nickel Con (3PlNl305(L)) M LTR 200% 200% 1749888 tr 5355 5259 5259
3olden Eve Nickel Make up(3PIN1304(L)) M LTR 200% 2000/c 0.0s 1749888 8567 8363 8363
\F 2019 MSA 9s0c/l (3P|TL 428(L)) M LTR 0064 200% 200°/c 1749888 11423 11282 11282
B 7000 Brightner (3PlAU227(L)) MLTR 0004 200% 2000/c 1749888 7.74 7.74

rallamet 500NicoN centr (3PtPD003)L MLTR 200% 200% 0.01 1749888 .tr 1785 1823 1785
3ALDENSVTO (3GALDENSVTO (Ks)) Grams 0004 200% 200% 0.0c 1749888 7.r4 7.63 7.74
:B 7000 Balancer (3P|AU224 (L)) MLTR 0002 200% 200% 0.00 1749888 | 3.57 4.33 3.57
)allamet 500 Replenisher (3PlPD005(L)) M LTR 200% 200% 1749888 | 1604

2 IMPORT ITEM FOR EXPORT ITEM : Connector P/N 10075388-r01tF
1 Phosphorous Bronze Strip Gra ms 06436 212340% 70780% 5.20 92400 | r陀

一
48039 4s6e.36s 

J
48039

Resin p/N (76-522-077\ Grams 1169 112410% 500% L.Z3 92400 | I 11342 622.8s3 | 11342
Resin p/N 10114325 Grams 0.s5 250180% 500% o.s8 | s2400 | r

くｇ

一
5336 507.4ss] 5336

Gold Potassium Cyanide (GPC) (3PLAU200) Grams 00027904 2623% 200% 0.003 | 92400 26299 32547 26299
Palladium Terammine Sulphate (3PlPD002) Grams 0009392 3675% 1225% 0.01 92400 97413 118828 97413
Nickel Anode (3PlNl318 (Ks)) Grams 00009 2% 200% 0001 92400 0.08 0853
NF 2026 TrN (3PlTrL427(L)) M LTR 0013 2% 200% s2400l L.23 1231 7.23
Golden Eve Nickel Con(3plN1305(L}) M LTR 001C 2% 200% 0.01 92400 I 0.94 0901 0.90
Golden Eve Nickel Make up (3PlNl304 (L)) M LTR 0015 2% 200% 002 924901 7.47 1432
NF 2019 MSA 950c/l (3PlTL 428(L)) M LTR 0021 2% 200% !4.001 1.98 1932 1.93

Annexure'A'
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B7000 Brightner(3PIAU227(L)) M LTR 0001 2% 200% 00C Ltr 009 0

Pa‖amet 500NicON Centr{3PIPD003)L)) MLTR 2°/c 200°/r 00C 9240( 028 0312 028

3ALDENSV70{3GALDENSV70(Kg)) Gra ms 2°/c 2000/c 00C 92400 0131

FB 7000 Ba ancer(3PIAU224(L)) MLTR 0001 2% 200°/c 92400 o.o74l 007

1 Pa‖ amet 500 Replenisher{3PIPD005{L)) M LTR 0003 20/c 200°/c 92400 0283 o.27sl 0275

3 MPORTITEM FOR EXpORTITEM:Connector pノ N86093487313H55UPLF

Phosohorus Bronze Strip Grams 050895 28020°/c 9340% 0984 715271 155901 70405

2 3old ro‖ ed steel strip― EDDCRS0 4X50MM G rams 6064 300970/c 10032% 121 715271 8,68889 4337639 4,33764

Resin-10028934 2564 3540% 500% 2692 715271 1,92565 884871 88487

Resin{16-522-017) 04079 10460% 500% 0428 715271 30635 3724974 30635

Gold Potassium Cyanide(GPC){3PLAU200) 00004761 2000% 200% 0000 715271 Gram 34735 443586 34735

Palladium Terammine Sulphate(3PIPD002) 00040176 3000% 1000% 0004 715271 Gram 3,16104 3,16104

Nickel Anode(3PIN1318(Kg)) 0007 200% 200% 0007 715271 495 495

NF 2026 TIN(3PITIL427(L)) Ⅵ LTR 200% 200% 0010 715271 730 7 715

Golden Eve Nickel Con(3PIN1305(L)) ⅥLTR 000フ 200% 200% 0007 715271 511 5229 511

Golden Eve Nickel Make up{3PIN1304{L)) ⅥLTR 0012 200% 200% 0012 715271 875 8315

1 NF 2019 MSA 950g/1(3PITL 428(L)) ⅥLTR 200% 200% 0016 715271 1167 1121 1122

1 FB 7000 Brightner(3PIAU227(L)) Ⅵ LTR 0001 200% 200% 0001 715271 073 0727 073

Pa‖ amet 500NicON Centr(3PIPD003)L)) Ⅵ LTR 000ヨ 200% 200% 0003 715271 tr 219 1813 181

GALDENSV70(3GALDENSV70{Kg)) 3rams 0001 200% 200% 0001 715271 073 0758 073
:B7000 3alancer{3PIAU224(L)) Ⅵ LTR 0001 200% 200% 0001 715271 tr 073 0431 043

)a‖ amet 500 Replenisher(3 PIPD005(L)) Ⅵ LTR 0002 200% 200% 0002 715271 tr 146 1595 146

4 MPORTitems For exportitem no.4 Connector pノ N D09P24A4GV00LF
1 rhosphorus Bronze Strip 05859 23700% 7900% 1048761 551502 57839 120205 57839

2 Eold ro‖ ed steel strip―EDDCRS0 5X50MM 6871 12721% 156116g 551502 860988 37896C 378960

Resin(16‐ 508-187) 181S 13080% 500% 19099[ 551502 105334 33226C 105334

4 3old Potassium Cvanide(GPC)(3PLAU200) 00002718 20% 200% 000028 551502 Gram 1529( 1835C 15290

5 iヽckel Anode(3PIN1318(Kg)) 000692 000706 551502

Fヽ2026 TIN(3PITIL427{L)) 2 00102 551502 563 55( 550

7 Solden Eye Nickel Con(3PIN1305(L)) 000714 551502 394

8 3olden Eve Nickel Make up(3PIN1304( 001224 551502 675 640

9 Fヽ2019 MSA 950g/1(3PITL 428(L)) 001〔 2 2以 001632 551502 900

=B7000 Brightner(3PIAU227(L)) 0001 000102 551502 056 056 056

Da‖ amet 500NicON Centr{3plPD003)L)) 2 000306 551502 169 138

3ALDENSV70(3GALDENSV70(Kg)) 0001 000102 551502 056 059 056

=B7000 Ba ancer(3PIAU224(L)) 0001 000102 551502 056 032 032

)a‖ amet 500 Replen sher(3PIPD005(L)) 0002 2 000204 551502 113 123 113

5 lMPORT kems For exportitem no 4 Connector P/N D09S24A4CV00LF

1 rhosohorus Bronze Strip 053415 26930% 101363865 329805 3343C 71885 3343C

2 Cold ro‖ ed steelstr p‐ EDDCRS0 4X50MM 6063 30089% 1214400711 329805 40051 199963 199963

3 Resin(16‐ 508-187) 258フ 271635 329805 89587 274194

4 Gold Potassium Cyanide(GPC)(3PLAU200) 00001944 0000198288 329805 Gram 654C 7851

5 iヽckel Anode(3PIN1318(Kg)) 000714 329805 235 228 228

6 ЧF 2026 TIN(3PITIL427(L)) 00102 329805

Golden Eye Nickel Con(3PIN1305(L)) 000731 00074562 329805 23〔

6olden Eve Nickel Make up(3PIN1304{L)) 001162 00118524 329805

NF2019 MSA 950g/1(3PITL 428(L)) 0016 001632 329805

FB 7000 Brightner(3PIAU227{L)) 000102 329805 tr

1 Pa‖ amet 500NicON Centr(3PIPD003)L)) 000306 329805

GALDENSV70(3GALDENSV70(Kg)) 0001 00010, 329805 034

1 F87000 Balancer(3PIAU224{L)) 2% 000102 329805

Palamet 500 Rep en sher(3 PIPD00S(L 0002 000204 329805
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SubieCt:― Ratification of norms in terms of Para 4.7 of HBP(Vo1 1}in reSpect of Advance

Authorization No. 1010059352 dated 30.12.2015 issued in favour of M/s FC1 0EN

Connectors ltd Kerala.

Reference DGFT O. M NO. 01/81/5 01528/AM-L6/DES-2/136 dated 01.03.2016 vide

which comments of MeitY have been sought on the above mentioned application of M/s FCI

OEN Connectors Ltd. Kerala for export of "Connectors".

2. The FOB value of export is Rs. 7,72,53,174.75 (USs 11,48,745.09) and clF value of

import is Rs 6,16,10,658.16 (USS 9,16,143.62).

3. The application has been examined in the Ministry of Electronics and lnformation

Technology from technical angle. The items proposed for import are essential to assemble

the export product.

4. lt is observed that, in the Foreign Trade Policy, 2015-2020, the wastage norms for

manufacturing of gold .iewellery has been prescribed. However, no norms have been

prescribed for gold plating. The SION norms K45 prescribes the wastage norms for liquid

gold is 2o/o. Accordingly, 2% has been recommended for precious metals like gold and

palladium. The wastage norms for metal sheet have been recommended as one third of the

wastage claimed by the party. Further, Ministry recommends ratification of norms of

advance authorization as per Annexure'A'.

Shn S K PanigrahL FTDO,0/o DGFT,Udyog Bhawan′

DIT U O No 17(19)/2016-IPHW

(Saurabh Ranjan)

Scientist'C'
Phone No. 2430!764

Email: saurabh.ranian(dmeitv.gov.in

New Delhi
Dated 24.09.2018

讚 之

・ELECTRONiCS:NDIA
Br_.曝 腸 昨

―自5毛 |´

′



Annexure'A'

Calculation sheet for Lic No 1010059352

e*
{Erffq dr€{/ Rondhee P Thakur
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lmport item UOM

Net Qty for
one

connector
per unit

Wastage

C aimed n

percentage

Wastage

allowed on

the fact that
used brass is

sold @ 2/3
price of fresh

brass, for
plastic, it is

not resold

Gross

weight

Qty tO

exported

(Nos)

UOM asin

DGFT‖cense

Total calculated
qtv

Qty apphed in

DGFT

Qty

recommend

ed

1 lMPORTITEM FOR EXPORT!TEM No l:Connector P/N86093967113755ELF

1 Brass Strip-10123944 Grams 1504 4753% 158440/O 389 163901 63707 1,54043 63707

2 Brass Strip-10123945 Grams 192 36617% 12206% 426 163901 69879 1′ 87314 69879

3 Brass Strip‐ 10123946 Grams 2464 39857% 13286% 574 163901 94040 2′26352 94040

4 Resin-10038314 Grams 7167% 500% 732 163901 1,20054 1′ 48469 1′20054

5 Gold Potass um Cyanide(GPC)(3PLAU200) Grams 0003 2000% 200% 0004 Grams 58345 69074 58345

6 Paladium Teramm ne Su phate(3P P0002) Grams 0006 3000% 200% 0006 163901 Grams 1,02815 1′ 31774 1′02815

7 Nickel Anode(3PIN1318(Kg) Grams 0074 200% 200% 008 163901 1237 1210 1210

8 NF 2026 TIN(3PITIL427(L) 4ヽLTR 0107 200% 200% 011 163901 1789 1747 1747

9 Golden Eve Nickel Con(3PIN1305{L) MLTR 0078 200% 200% 008 163901 Ltrs 1304 1278 1278

Go den Eve Nicke Make up(3PIN1304(1) MLTR 0124 200% 200% 013 163901 Ltrs 2073 2032

NF 2019 MSA 950g/1(3PlTL 428{L) MLTR 0167 200% 200% 017 163901 2792 2742 2742

FB 7000 Brightner(3PIAU227(L) MLTR 0011 200% 200% 001 163901 Ltrs 184 178 178

Pa‖ amet 500NICON Centr(3PIPD003)L_ MLTR 0027 200% 200% 003 163901 Ltrs 451 443 443

14 GALDENSV70(3GALDENSV70(Kg} Grams 0011 200% 200% 001 163901 184 184

FB 7000 Balancer(3PIAU224(L) MLTR 0006 200°/。 200% 163901 100 105 100

Panamet 500 Replenisher(3PIPD005(L) M LTR 0024 200% 200% 163901 Ltrs 401 390

lMPORT:TEM FOR EXPORTITEM No 2:Connector P/N HM2P6SPDT2AON9LF

1 special Brass (S30) Strip- 10126843 Grams 0108 39258% 13086% ＾
υ 883008 22016 554377 22016

2 Special Brass(S30)Str p-10126845 Grams 2844 42086% 14029% 883008 6,03430 15608548 6′03430

3 Resin-10058787 Grams 4649 000% 000% 465 883008 4,10510 4105026 4,10503

4 Gold Potassium cvanide P/N(3PLAU200) Grams 0003 2000% 200% 000 883008 Grams 2,37596 2809297 2,37596

5 Pa adium Teramm ne Su phate(3P PD002) Grams 0013 3000% 200% 001 883008 Grams 11,89828 15240674 11,89828

6 Nickel Anode(3PIN1318{Kg) Grams 010 200% 200°/. 010 883008 8646 84879 8488

7 NF 2026 TIN(3PITIL427(L) MLTR 014 200% 200% 014 883008 LtTS 12519 122539

8 Golden Eve Nickel Con(3PIN1305(L) M LTR 010 200% 200% 010 883008 Ltrs 89658 8966

9 Go den Eve Nicke Make up(3PIN1304(L) M LTR 016 200% 200% 016 883008 Ltrs 14501 142562 14256

10 NF 2019 MSA 950g/1(3PITL 428(L)) M LTR 022 200% 200% 022 883008 Ltrs 19635 19233 19233

FB 7000 Brightner(3PIAU227(L) M LTR 001 200% 200% 001 883008 Ltrs 1261 12461 1246

Pa‖ amet 500NICON Center(3P,P0003)L) M LTR 004 200% 200% 004 883008 Ltrs 3152 31082 3108

GALDENSV70(3GALDENSV70(Kg) Grams 002 200% 200% 883008 1351 13002 1300

14 FB 7000 Balancer(3PIAU224(L) M LTR 001 200% 200% 883008 Ltrs フ21 7384 721

ｔ
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Pa‖ amet 500 Rep enisher(3PIPD005(L) ИヽLTR 003 200% 200% 003 883008 Ltrs 2792 27351 2735
3 lMPORT!TEM FOR EXPORT:TEM No 3:Connector P/N HM2P89PDFlJlN9LF

1 Special Brass(S30)Strip-10126843 Grams 14256 39258% 13086% 3291 739872 2,43502 6162533 2,43502
Special Brass(S30)Strip-10126845 Grams 05214 42086% 14029% 1253 739872 4795041 92696
Resin-10058787 Grams 28875 14000% 500% 3032 739872 2,24320 5220152 2,24320
4 Go d Potassium Cvanide{GPC)(3PLAU200) Grams 0002 2000% 200% 0002 739872 Grams 1′ 63205 1939451 1,63205

Palladium Terammine Sulphate (3PlPD002) Crams 0008 3000% 200% 0008 739872 Grams 6′ 17455 9853451 6′ 17455
Nickel Anode(3PlN1318(Kg) Grams 0085 200% 200% 0087 739872 6415 62586 6259
NF 2026 TIN(3PITIL427(L) MLTR 0122 200% 200% 0124 739872 Ltrs 9207 90355 9036
Golden Eye Nickel Con(3PIN:305(L) MLTR 0089 200% 200% 0091 6717 6611 6611
Go den Eye Nicke Make up(3P N 304(L) MLTR 0142 200% 200% 0145 739872 10716 105118 10512
10 NF 2019 MSA 950g/1(3PITL 428(L) M LTR 0192 200% 200% 0196 739872 Ltrs 14490 141815 14182
FB 7000 Brightner(3PIAU227(L) M LTR 0012 200% 200% 0012 739872 906 9188 906
Pa‖ amet 500NicON Centr(3PIPD003)L) M LTR 0031 200% 200% 0032 739872 2339 2292
GALDENSV70(3GALDENSV70(Kg) Grams 0013 200% 200% 739872 981 9587 959
14 FB 7000 Ba ancer(3PIAU224(L) M LTR 0007 200% 200% 0007 739872 528 5445 528
Pa‖ amet 500 Rep enisher(3PIPD005(L) M LTR 0027 200% 200% 0028 739872 Ltrs 2038 20167 2017

4 PORTITEMS FOR EXPORTITEM N0 4:Connector P/N HM2P65PD5110N

Special Brass(S30)Strip-10126843 Grams 39258% 13086% 499565 3113892721 7880627 311389272
2 Resin-10058787 Grams 4488 000% 000% 4488 499565 224204772 2264081 224204772
3 Gold Potassium cvanide P/N(3PtAU200) Grams 0002 2000% 200% 0002 499565 Grams 1197457305 1423003 119745731
4 Palladium Terammine Sulphate (3PlPD002) Grams 0011 3000% 200% 0011 499565 Grams 5636966569 7256939 563696657
5 Nickel Anode (3PlNl318 (Kg) Grams 0096 200% 200% 0098 499565 489174048 48021 48021
6 NF 2026 TlN(3PlTL427(L) MLTR 0139 200% 200% 0142 499565 Ltrs 708283257 69.3271 69327
フ Golden Eye Nickel Con(3PIN1305(L) ′ヽLTR 0102 200% 200% 0104 499565 Ltrs 519747426 50725 50725
8 Golden Eye N ckel Make up(3PIN1304(L) M LTR 0161 200% 200% 0164 499565 820385643 80655 80655
9 NF 2019 MSA 950g/1(3PITL 428(L) M LTR 0218 200% 200% 0222 499565 Ltrs 1110832734 108812 108812
10 FB 7000 Brightner(3PIAU227(L) ЛヽLTR 0014 200% 200% 0014 499565 Ltrs 71337882 705 705
11 Pa‖ amet 500NicON Centr(3PIPD003)L) MLTR 0035 200% 200% 499565 178344705 17585 17585
12 GALDENSV70(3GALDENSV70(KR) Grams 0015 200% 200% 0015 499565 76433445 7356 7356
13 FB 7000 Balancer(3PIAU224(L) M LTR 0008 200% 200% 0008 499565 Ltrs 40764504 4178 40764504
14 Pallamet 500 Replenisher (3PlPD005(L) 17 LTR 0031 200% 200% 499565 Ltrs 157962453 15474 15474
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24.09.2018

ffid
Date......................................

of HBP (Vol 1) in respect of Advance

issued in favour of M/s FCI OEN

Dated 24 09 2018

ELECTRONICS INDIA
3mn躊 恥 O・

「

EA-ff{fi F{+fi , 0,fr fr * qffi*, d ffi - t t oooa
Electronics Niketan, 6, C G O Complex, New Delhi-110003

17{26)/2017-:PHW
Website: www.meity.gov.in

frqr
No.................,....................

Subiect: - Ratification of norms in terms ol Para 4.7

Authorization No. 1010059732 dated 23.O2,20L7

connectors ltd Kerala.

Reference DGFT O M N0 01/81/50/009/AM-18/DES-2/03 dated 17 04 2017 vide

which comments of Me■ Y have been sought on the above mentioned application of M/s FCl

OEN Connectors Ltd Kerala for export of″ Connectors″

2    The FOB value of exportis Rs l,93,44′ 302(USS 2′ 87,007445)and CIF value ofimport

is Rs 74′ 99,718(USS l′ 08′53429)

3     The application has been examined in the Ministry of Electronics and lnformation

Technology from technical angle The items proposed for import are essentia!to assemble

the export product

4     1t is observed that′  in the Foreign Trade Policy, 2015-2020,the wastage norms for

manufacturing of gold .iewellery has been prescribed. However, no norms have been

prescribed for gold plating. The sloN norms K45 prescribes the wastaSe norms for liquid

gold is 7%. Accordingly, 2% has been recommended for precious metals like gold and

palladium. The wastage norms for metal sheet have been recommended as one third of the

wastage clairned by the party Funher, Ministry recommends ratification of norm5 0f

advance authorization as per Annexure'A'.

僣aurabh Ranjan)

Scientist'C′

phone No 24301764

Emaili saurabh ranねn@me■v govin

Shri S K Panigrahi,FTDO′ 0/o DGFT′

DIT U O No 17(15)/2016-lPHW

ツ

Udyog Bhawan, New Delhi

鰤

謁
いln

′υ(

■′

aVan
ll

吻 わ″
P_rTo EmP― r

之

・

―J4_



Ar.trt eXv< g'p'

Calculation sheet for Lic No 1010059732

―

綸

Ｖ

細腎蘇酬鐵6じ
い

lmport item UOM

Net Qty for
one

connector

oer unit

Wastage

Claimed in
percentaqe

Wastage

allowed on

the fact that
used brass is

sold @ 2/3
price of fresh

brass, for
plastic, lt is

not resold Gross weight

qty to
exported

UOM asin

DGFT
hcense Totalcalculated qty

Qty apphed in

DGFT
Qtv
recommended

1 Connector Part Number(FG)D09P33E6GX00LF

1

CUZN30 0 20ヽИM× 2540ヽИM BRASS STRIP

Grams
035520000 15150% 5050% 0534576 309600 16550472960 2216フ 165504フ

2

CUZN30 0 20ヽИヽИ X31 40ヽ ИヽИ BRASS STRIP

Grams
024320000 12850% 4283% 0347371 309600 10754595840 1075460

3

ARNITE O TV4 261 SFTN 00 19-TIN0

39079150 THERMOPLASTIC

POLYSTER/POLYBUTYLENE TEREPHALATE Grams

007590000 12770% 4257% 0108208 309600 3350122776 1′フ6008 335012

4 GOLD PLATING SALT(GPC)200019241 G rams 000006260 2000% 200% 0000064 309600 Grams 1976857920 20931 197686

5

PALLAD UM O)TETRAMMINE SuLPHATE

400012275 Grams
000045370 3000% 200% 0000463 309600 Grams 14327483040 16445 1432748

6 00011136444/NICKEL ANODE SQUARE KG 000001000 200% 200% 309600 KG 315792000 219 21860

7 123403/2026 NF TIN 000001000 200% 200% 0000010 309600 LTR 315792000 316 31550

8

CH0387G/GOLDENEYE NICKEL CONC/

PRODUCT CODE:405911
000001000 200% 200% 0000010 309600 LTR 315792000 231 23090

9

200042061 FB 7000 BR:GHTNER(GOLD

PLATING REPLENISHER SOLUT10N) LTR
000001000 200% 200% 0000010 309600 315792000 34フ 31579

00010063344(PALLADIUM REPLENISHER)

PALLAMET TM 500 NICKEL CONCRETRATE

(100/6/LN)

000000000 200% 200% 0000000 000000000 00000

11

200042060 FB 7000 BALANCER(GOLD PLATING

REPLENlSHER)
000000000 200% 200% 0000000 000000000 019 00000

00010063341(PALLへ DIUM REPLENISHER)

PALLAMET TM 500 REPLENISHER
000000000 200% 200% 0000000 309600 000000000 070 00000

Connector Part Number{FG〕 D15P91C6GL00LF

1

SMDS 058X205 A55 PHOSPHOROuS BRONZE

STRIP G rams
115050000 17910% 5970% 1837349 68400 12567463740 229824 1256746

2

ARNITE O n/4 261 SFTN 00 19-TINO

39079150 THERMOPLASTIC

POLYSTER/POLYBUTYLENE TEREPHALATE 6rams
186800000 18940% 6313% 3047331 20843741760 379911 2084374

ヽ



3 GOLD PLAT,NG SALT(GPC)200019241 G rams 000093900 2000% 200% 0000958 68400 Gra ms 6551215200 77073 655122

4

PALLADIUM O)TETRAMM NE SULPHATE

400012275 Grams
000743100 3000% 200% 0007580 68400 Grams 51844600800 660765 5184460

5 00011136444/NlCKEL ANODE SQUARE KG 000001000 200% 200% 0000010 68400 KG 069768000 0805 06977

6 123403/2026 NF TIN 000002000 200% 200% 0000020 68400 139536000 1162 11620

7

CH0387G/GOLDENEYE NICKEL CONC/

PRODuCT CODE:405911
000001000 200% 200% 0000010 68400 069768000 06977

8

200042061 FB 7000 BRIGHTNER(GOLD

PLATING REPLENISHER SOLUT10N)
000002000 200% 200% 0000020 68400 139536000 12760

9

00010063344(PALLADIUM REPLENISHER)

PALLAMET TM 500 NICKEL CONCRETRATE

(100/G/LN)

000000000 200% 200% 0000000 68400 000000000 0295 00000

200042060 FB 7000 BALANCER(GOLD PLATING

REPLENISHER) LTR
000000000 200% 200% 0000000 68400 000000000 007 00000

00010063341(PALLADIUM REPLENISHER)

PALLAMET TM 500 REPLENISHER
000000000 200% 200% 0000000 68400 000000000 0259 00000

Connector Part Number{FG)D25P91C6GX00LF

1

SMDS 058X205 A55 PHOSPHOROuS BRONZE

STRlP Gra ms
312670000 22640% 754フ% 5486316 36000 19750738560 20178 1975074

2

ARNITE O TV4 261 SF TN 00 19-TINO

39079150 THERMOPLASTIC

POLYSTER/POLYBUTYLENE TEREPHALATE Grams

312670000 22640% 754フ% 5486316 36000 19750738560 1975074

3 GOLD PLATlNG SALT(GPC)200019241 G rams 000156500 2000・/O 200% 0001596 36000 Grams 5746680000 67608 574668

4

PALLAD UM‖ |)TETRAMM NE SULPHATE

400012275 Grams
001238500 3000% 200% G rams 45477720000 579618 454フ 772

00011136444/NICKEL ANODE SQUARE KG 000002000 200% 200% 36000 KG 073440000 0706 07060

6 123403/2026 NF TIN 000003000 200% 200% 0000031 36000 110160000 1019 10190

7

CH03876/60LDENEYE NICKEL CONC/
PRODUCT CODE:405911

000002000 200% 200% 0000020 36000 073440000 0746 07344

8

200042061F87000 BRIGHTNER(60LD

PLATING REPLENISHER SOLUT10N)
000003000 200% 200% 0000031 110160000 112 11016

00010063344(PALLADIUM REPLENISHER)

PALLAMET TM 500 NICKEL CONCRETRATE

(100/G/LN) LTR

000001000 200% 200% 0000010 LTR 036720000 0259 02590

200042060 FB 7000 BALANCER(GOLD PLATING

REPLENISHER)
000000000 200% 200% 0000000 36000 000000000 0061 00000

00010063341(PALLADIUM REPLENISHER)

PALLAMET TM 500 REPLENISHER LTR
000001000 200% 200% 0000010 36000 LTR 036フ 0227 02270

4 Connector Part Number{FG)D15P33E6GX00LF

1

CUZN30 0 20 MM X 25 40 MM BRASSSTRIP

Grams
140930000 37310% 12437% 3161999 150000 4フ43
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CUZN30 0 20 MM X 31 40 MM BRASSSTRIP

Grams
011780000 12050% 4017% 0165116 150000 Kgs 248 247675

ARNITE O TV4 261 SF TN 00 19-TINO

39079150 THERMOPLASTiC

POLYSTER/POLYBUTYLENE TEREPHALATE Grams

007590000 12770% 425フ % 0108208 162 9699 162312

4 GOLD PLATING SALT IGPC)200019241 Grams 000012520 2000% 200% 0000128 150000 Grams 192 16902 191556

5

PALLAD UM‖ 1)TETRAMM NE SULPHATE

400012275 Grams
000090740 15150% 200% 0000926 150000 Grams 1327073 1388322

6 00011136444/NICKEL ANODE SQUARE KG 000012520 200% 200% 0000128 KG 001915560 1765 00192

フ 123403ノ 2026 NF TIN 000090740 200% 200% 0000926 013883220

8

CH0387G/GOLDENEYE NICKEL CONC/
PRODuCT CODE:405911

000001000 200% 200% 0000010 000153000 00015

9

200042061 FB 7000 BRIGHTNER(GOLD

PLATING REPLENISHER SOLUT10N)
000002000 200% 200% 0000020 000306000 2799 00031

00010063344(PALLADIUM REPLENISHER)

PALいMET TM 500 NICKEL CONCRETRATE

(100/G/LNl)

000000000 200・/. 200% 0000000 150000 000000000 0646

11

200042060 FB 7000 BALANC[R(GOLD PLATING

REPLENISHER)
000000000 200% 200% 0000000 150000 000000000 0154

12

00010063341{PALLADIUM REPLENISHER)

PALLAMET TM 500 REPLENISHER
000000000 200・/. 200% 0000000 150000 LTR 000000000 0569

5 Connector Part Number(FG〕 D25P33E6GX00LF

CUZN30 0 20 MM X 25 40 MM BRASSSTRIP

G rams
035520000 15150% 5050% 0534576 78720 4208182272 420818

2

CUZN30 0 20 MM X 31 40 MM BRASSSTRlP

Grams
024320000 12850% 4283% 0347371 フ8720 2734501888 213719 273450

3

ARN!TE O TV4 261 SF TN 00 19-TINO

39079150 THERMOPLASTiC

POLYSTER/POLYBUTYLENE TEREPHALATE Grams

007590000 12770% 4257% 0108208 851814163 639521 85181

4 GOLD PLATING SALT(CPC)200019241 Grams 000012520 2000% 200% 0000128 Grams 1005285888 147836 100529

5

PALLAD UM ol)TETRAMM NE SULPHATE

400012275 Grams
000090740 3000% 200% 0000926 フ8720 Grams 7285913856 1160746 728591

6 00011136444/NICKEL ANODE SQUARE KG 000002000 200% 200% 0000020 KG 000160589 1544 00016

7 123403/2026 NF TIN 000003000 200% 200% 0000031 78720 000240883 2229 00024

8

CH0387G/GOLDENEY〔 NICKEL CONC/

PRODUCT CODE:405911
000002000 200% 200% 0000020 78720 000160589 1631 00016

9

200042061 FB 7000 BRIGHTNER(GOLD

PLATING REPLENISHER SOLUT10N)
000003000 200% 200% 0000031 78720 000240883 2448 00024

00010063344(PALLADIUM REPLENISHER)

PALLAMET TM 500 NICKEL CONCRETRATE

(100/G/LNI)

000001000 200% 200% 0000010
。微(つ

78720 000080294 0565 00008
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200042060 FB 7000 BALANCER{GOLD PLATlNG

REPLENISHER)
000000000 200・/O 200% 0000000 78720 000000000 00000

12

00010063341(PALLADIUM REPLENISHER)

PAtLAMET TM 500 REPLENlSHER
000001000 200% 200% 0000010 78720 000080294 0497 00008

Connector Part Number(FG〕 D09S24B6RX01lLF

SMDS 058X205 A55 PHOSPHOROuS BRONZ[

STRIP Grams
069030000 17910% 5970% 1102409 66240 7302357878 13509 730236

2 VECTRA E1301 BK210P BLACK N Al-27000405 Grams 149500000 29350% 9783% 2957608 19591197600 275028 1959120
3 GOLD PLATlNG SALT(GPC)200019241 Grams 000000692 2000% 200% 0000007 66240 Grams 046761598 37844 04676

4

PALtAD UM()TETRAMMINE SULPHATE
400012275 G rams

000000990 3000% 200% 0000010 66240 Grams 066889152 345964 06689

5 00011136444/NICKEL ANODE SQUARE KG 0000010 200% 200・/. 66240 KG 067564800 0468
6 123403ノ 2026 NF TIN LTR 000001000 200% 200% 0000010 66240 067564800 0675 06750

7

CH0387G/GOLDENEYE NICKEL CONC/
PRODUCT CODE:405911 LTR

000001000 200% 200% 0000010 66240 067564800 0494 04940

8

200042061 FB 7000 BRIGHTNER(GOLD

PLAT NG RCPLEN SH〔 R SOLUT10N) LTR
000001000 200% 200% 0000010 66240 067564800 0742 06756

9

00010063344(PALLADIUM REPLENISHER)

PALLAMET TM 500 NICKEL CONCRETRATE

(100/G/LN)

000000000 200% 200% 0000000 66240 000000000 0171 00000

200042060 FBフ 000 BALANCER(GOLD PLATING

REPLENISHER) LTR
000000000 200% 200% 0000000 66240 000000000 0041 00000

00010063341(PALLADIUM REPLENISHER)

PALLAMET TM 500 REPLENISHER
000000000 200% 200% 0000000 66240 000000000 0151
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Technology Pvt,Lilnited.,Chennai

This refer to  DGFT I.D.No.01/81/50/00290/AM18/DES-2/14 dated 16.10.2017 seeking

comments of this Ministry on the above mentioned application of M/s.VerSatile Card Technology Pvt.

Limited, Chennai for export of "PVC Transaction Card"

2. The application has been examined in the Ministry of Electronics and

Information Technology from technical angle. The import items are required for manufacturing the export

product. This Ministry recommends Ratification of norms of advance authorization as per the details in

Annexure.

Encl :- As above

(saurabh Ranjan)
Scientist-C

Tel:-24301-264

Email-saurabhranj an@meity,gov.in
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Annexure for Advance Authorization No. 0410163278

S.No lmport ltem ∪oM Total Quantity Recommended

■
■ Homo Polymer Sheet PVC KGs 10409.468

2 Printing lnk KGs 77.670

3 Coated Overlay KGs 1530.802

4 MagnetciStrip KGs 80292

5 Homo Polymer Sheet PVC KGs 1040.948

6 Printing lnk KGS 7.767

7 Coated Overlay KGs 153.078

8 MagnetciStrip KGs 8.032

9 Hologram foil (Mastercar Nos 200000.000

10 Homo Polymer Sheet PVC KGs 2602.369

Printing lnk KGs 19.415

12 Coated Overlay KGs 382.705

13 Magnetcistrip KGs 20.073

14 Hologram Foil (VISA) Nos 500000.000

ジ
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Government of lndia
Ministry of Steel

Technical Division

Subject: Ratification of norms in terms of Para 4.7 of HBP (Vol-l) of Advance
Authorization No 0310814663 dated 18.07.2017 - M/s Phoenix Foils Private
Limited, Mumbai.

DGFT may refer to their UO note No 01 1811501276/AM-18/DES-2/105 dated
17.09.2018 regarding furnishing the comments of Ministry of Steel for ratification of
the quantity of item of import and export of the above mentioned Advance
Authorization. ln this connection, the following quantity of import may be allowed
against export:

丁he quantity has been calculated by a‖ owing 30/O net of wastage towards cold

ro‖ lng ofimported co‖ s fo‖ owed by slitting to getthe desired thickness and wldth.

92
(S.K.Bhatnagar)

Deputy lndustrial Advlser

Shri Vinod Kashyap, FTDO, DGFT, Bhawan,New Delhl.

I.4rn'rstry of Steel U.O.N o. 2(1512017-TD dated 20.09.2018
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Item of export Quantity Item of import Quantity

1 Cold  Rolled  Stalnless
Steel strips/coils of vvidth

30  A/1N4  to  305  4ヽM,

丁hickness O.09 to 020
MM of Grade 304/304L

51585,90
Kg

Cold Roned Stainless
Steel(Prime Quality)
coils of thickness l.00
MM to 2.00 MA/1 of vvidth

1250  A/11Ⅵ   of  Grade
304/304L

5144000
Kg

2 Cold  Rolled  Stainless
Steel strips/coils of width

240 MM,Thickness 0 10
to O.20 1ヽヽl of Grade
410S

4796830
Kg

Cold Ro‖ ed Stainless
Steel(Pttme Quality)
co‖ s of thickness 0 30
MM ofvvidth 505 MM of
Grade 410S

49407.00
Kg

11261500
Kg

3 Cold  Ro‖ed  Stainless
Steel strips/coils of vvidth

30  4ヽM to 240  A/1A/1,
Thickness O.10 to 020
MM of Grade 316/316L

109335.60
Kg

Cold Rolled Stainless
Steel(PHme Quality)
coils of thickness 0 57
MAllto 3 43 Mヽ l of width

1054 MM to 1566 A/1All of

Grade 316/316L
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Government of lndia
Ministry of Steel

Technical Division

Encl: as above

Shri Vinod Kashyap, FTDO, DGFT, UdyogBhawan, New Delhi.

エ
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Subject: Ratification of norms in terms of Para 4.7 of HBP (Vol-l) of
Authorization (AA) No 5610005177 dated 18.07.2017 - M/s National Steel & Agro
lndustries Limited; lndore.

DGFT may refer to their UO Note No 0118115015201AM-18/DES-ll/82 dated
10.08.2018 whereby the request of M/s National Steel & Agro lndustries Limited;
lndore was foruuarded to Ministry of Steel for ratification of the above mentioned
Advance Authorization.

The aforesaid case for ratification of Advance License has been examined in
the Ministry of Steel based on the quantity exported by the applicant against the
aforesaid AA. The required quantity of items of import has been calculated as per the
revised norm C: 2055 published by DGFT vide PN No 33(RE: 2012)12009-2014
dated 30.1 1.2012. However, NC decided that that the quantity required for per tonne
of export product may be given instead of total quantity. Accordingly the required
import quantity to be allowed for per tonne of export product has been calculated as
per the aforesaid Public Notice and enclosed herewith for consideration of Norms
Committee.

r\fi\c
ts)rg#ffisat

Deputy lndustrial Adviser
Telefax: 011-23062490

Ministry of Steel U tt No 2(6)/2017-TD dated 07 09 2018
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SI No Advanced
Authorisatio
n No. & Date

Description of ltem of Export Quan■ ty of
Export MT

Thickness

(MM)

Zn‐A:‐Si

Coating in

(gms′m2)

Quantlty ollnput perlon or exPu=ι  HIVuuし ι

Zinc(Kg) Hot Ro‖ ed A:loy Steel

SheetS′ Strips′ Wide CoilS

of relevent grade(Kg)

4 5610005177
dated

18072017

Cold rolled Zinc and Aluminium Si

Alloy Coated Colour Coated Alloy

Steel Sheets/wide coils (Plain/

Corrugated) of relevent grade

havang coating thickness of
primer 4-10 micron, backer 4-14

micron, and top coat 12-28

micron and thickness ranging
from 0.25 mm to 1 .20 mm and

having Zn-AFSi coating 70-120

gms/m2

4669042
243216 025 701

´
1,UOυ VI

278182 028 70 19050 1,04161

1023837 030 70 19050 1,04131

249112 032 70 17019 1,04958

25132 032 105 24197 1,03303

148684 033 70 17019 1,04958

159980 038 70 44022 1,06154

105066 040 70 42886 1,06612

1292522 042 70 12886 1,06612

174212 045 70 11921 1,07004

51028 045 100 16873 1,05875

27582 047 70 11091 1,07339

105084 048 70 11091 1,07339

317901 050 420 17559 1,05998

103478 057 70 9175 1,081 11

207584 058 70 8674 1,08312

52464 080 70 6283 1,09273

50282 100 70 4922 1,09821

53996 120 70 4152 1,10134

‥
ｐ

ｕ
ｌ

ψ



65.-
to.lo'2p18

Government of lndia
Ministry of Steel

Technical Division

Subject: Ratification of input-output norm in terms of Para 4.7 of HBP (Vol) of
Advance Authorizations No 3410043371 dated 28.07.2017 of M/s China Steel
Corporation lndia Pvt Limited, Vadodra.

DGFT may refer to their UO No 01/81/50/00100/AM-19/DES-2/95 dated
11.09.2018 whereby the applications of above mentioned AA of M/s China Steel
Corporation lndia Pvt Limited, Vadodra has been forwarded to Ministry of Steel for
comments/views.

ln the above connection, it may be noted that the applicant has applied for
import of 3744.45 MT Silicon Electrical Steel of Cold Rolled Full Hard Un-Annealed
Wide Coils Width of 600 MM or More Grade 65C1000 ( 1087 MT), 65C800 (32445
MT),65C600 ( 23 Ml and 50C470 ( 2310 MT) Thickness 0.3 MM to 0.75 MM
against export of 3566 MT Flat Rolled Product of Silicon Electrical Steel Non Grain
Oriented width of 600 MM or more Grade 65C1000 ( 1035 MT), 65C800 ( 309 MT),
65C600 (22 MD and 50C 470C (2200 MT) Thickness 0.3 MM to 0.75 MM.

ln view of the above, Ministry of Steel recommends the wastage @ 3% on
import of prime quality Non Grain Oriented Silicon Electrical Steel of Cold Rolled Full
Hard Un-Annealed Wide Coils, Width of 600 MM or More Grade 65C1000, 65C800
,65C600 and 50C470, Thickness 0.3 MM to 0.75 MM against export of Flat Rolled
Product of Non Grain Oriented Silicon Electrical Steel, fully processed ( Uncoiling,
welding, cleaning, annealing, coating, baking & cooling, side trimming and dividing &
recoiling) width of 600 MM or more, Grade 65C1000, 65C800 ,65C600 and
50C470C, Thickness 0.3 MM to 0.75 MM.

rffoo
J-

(S.K.Bhatnagar)
Deputy lndustrial Adviser

Shri Vinod kashayap, FTDO, DGFT, Udyog Bhawan, New Delhi.

Ministry of Steel U.O.No. 2(8)12017-TD dated 14.09.2018
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DEPARTMENT OF胤 78宰賃蹟f18:cY&PROMoTioN
(TSW Section)

Subject 
flly:!.r: i.ii"r'ation 

for the export of Aruminium Foil _ M/s Monter Gtass Fibre

Ref : DGFT UO. No.O1lB.t/050/33S/AM_18 /DES-It

Advance Authorization No.031OB15783 dated 15_09-20.17

The case has been examined and tn the past also, in Meeting No.1712016 dated .15_

l,;1.,],?rl:lll?export 
of same ,tem, th"-";,;;;;." r;i[veo. nccorainsry, foilowing norms

Export Product: Aruminium Foir porytherene Laminated Grass Fabric (ALU Grass)
Quantity: 75000 KG (3,65,8S5 Sq. Mtrs)

lmport ltems:

Consu:tant
01.06.2018

DGFT(DES■ :〕

:::|

冨謝驚厚:酬
an

Description

foi up t0 20 Alllcrons

14100K9  ~
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Government of lndia
Ministry of Steel

Technical Division

Subject: Ratification of norms in terms oI Para 4.7
Authorization No 0310817029 dated 14.11.2017 -
Limited, Mumbai.

of HBP(Vo卜 :)。f Advance
Mノs Phoenix Foils Private

DGFT may refer to their UO note No 01lB1l50l468lAM-18/DES-2/93 dated
10.09.2018 regarding furnishing the comments of Ministry of Steel for ratification of
the quantity of item of import and export of the above mentioned Advance
Authorization. ln this connection, the following quantity of import may be allowed
against export:

The quantity has been calculated by allowing 3% net of wastage towards cold

rolling of imported coils followed by slitting to get the desired thickness and width.

@2
(S.K.Bhatnagar)

Deputy lndustrial Adviser

Shr: Vinod Kas Bhawan, New Delhi.

Ministry of Steel U.O.No. 2(19)1201 dated 20 09 2018
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Item of export Quantity Item of import Quantity

1 Cold Ro‖ ed Stainless
Steei st‖ ps of width 55

MM  to  240  MM,
Thickness 0 15 MM to
0 20 MM of Grade 317L

3604070
Kg

Cold Roned Stainless
Steel(Pnme Quality)
coils of thickness 1 5
卜Лヽlto 30 卜Л卜Л of width
1524 MM of Grade 317L

3715300
Kg

-e6-
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1レ 10・20igGovernment of lndia

Ministry of Steel
Technical Division

DGFT may please refer to thel「 UO No 01ノ81/50/526/AM-18ノDES― |1/63 dated
12032018,01/81/50/023/AM-19′ [DES―‖/74 dated 22 05.2018 and 01/81/50/024/AM―
19/DES―|1/75 dated 22 05 2018 regarding ratlfication of norrn in terrns of Para 4 7 of

HBP(∨ 01)Of Advance Authorization No 0310817291 dated 24 11.2017,0310818960
dated 07 02.2018 and 0310819227 dated 19 02.2018 of Mノ s POSCO Maharashtra
Steel Pvt Lirntted, Mumbai ln thls connection, the fo‖owlng quantity of import with

30/O wastage in AAs No 0310817291 & 0310819227and 80/O wastage ln AA No
0310818960 rnay be a‖owed against exporttaking clue frorn SI()N at(〕 :1504:

Advance
Authorizat
lon No&
date
031081729
l    dated
24112017

031081922
7    dated
19022018

Item of Export

Cold Rolled Non Grain
Oriented (CRNGO)
Electrical Steel coils.
Thickness 0 5 mm
Grade 50C800/50C1000

I wiotn looo-1250 mm

Cold Rolled Non Grain
O百ented   (CRNGO)
Electrical Steel in coils

Thickness  05  mm
Grade    50PN1300,
50PN10001   50PN800
11Vidth 1 000-1250 mm

Cold Rolled Non Grain
onented   (cRNGO)
Electrical Steel in co‖ s

丁hickness  05  mm
Grade/speci  50PN600,
50PN700,    50PN800
50PN1000, 50PN1300,
VVidth 1 000‐ 1250 mm

Cold  Ro‖ ed  Fu‖
Hard      Silicon
Electrical  Steel  in

Coilsi Grade/Speci
PF― PN60,
丁hickness O.5 mm
+/-8%,width 1000-
1250 mm.
Hot Ro‖ed Silicon
Electttcal Steel Coils

Grade/spec  (PH―
PN60),丁 hk O.5mm―
2.5 mm(+ノー 8%)
width    1000-1250
mm

Cold  Rolled  Fu‖
Hard      Silicon
Electrical  Steel  in

Coils: G「 ade/Speci
LWB600  (   PF―
PN23),  ThiCkness
05 mm (+/― )8%,
l width    1000-1250

Qty

5665
MT

1192
MT

59946
M丁

――「

Qty l  !tem Ofimport

550 MT

031081896
0    dated
07.022018

1104M丁

(S.K. Bhatnager)
Deputy lndustrial Adviser

Shri Vinod Kashyap, FTDO, DGFT, Udgoy Bhawan, New Delhi.
Ministry of Steel U・ 〇.No 2(1ソ 2018-TD dated 08.06.2018
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Government of !ndia
Ministry of Steel
TechnicalWing

Subject: Ratification of Advance Authorization No 0310817289 dated 24.11.2017
- M/s Chandan Steel Limited, Mumbai.

DGFT may refer to their UO No 01181/50/099/AM-19/DES-21101 dated
23.08.2018 on the subject mentioned above. ln this connection, it is informed that the
request of the applicant has been examined and this Ministry recommends the
following quantity of import taking clue from SIONs C-524, C-525 and C-535 against
export of 2250 MT and 750 MT Bright Bars made from Hot Rolled Stainless Steel
Peeled Bars of ITC Code 72222012, Grade 304 and 316 and 1500 MTand 500 MT
Stainless Steel Bars and Rods, Stainless steel round corner square (lTC Code
72221992), Stainless Steel Hot Rolled flats (lTC Code 72209090) , Stainless steel
angles, shapes & sections (lTC Code 7224020) and stainless steel wire (lTC Code
72230091) of grade 304 and 316:

１

　
０

Ｓ

Ｎ

Item of import Quantity
applied

Quantit'
tot
allowed

1 Stainless Steel meltinq scrap Grade- 304 4000 MT 3985 MT
2 Stainless Steel meltiqgqcLap Grq{e 1316 1330M丁 1315 MT
3 Relevant shaped refractories (Bricks) 100M丁 100M丁
4 Relevant monolithic refractories (Ramming Mass) 20 MT 20 MT
5 Relevant special refractories ( Shrouds, Mono

Blocks, Stopper, Nozzles, slide gate refractory,
porous plugs, Zircon Nozzles & Tundish Nozzles)

5MT 5M-

The above recommendations are however, subject to the condition that the company
has AODA/OD facilities as claimed by them.

@p
(S.K.Bhatnagar)

Deputy lndustrial adviser

Shri Vinod Kumar Kashyap, FTDO, DES-ll, DGFT, Udyog Bhawan, New Delhi

ψ
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Government of lndia lD' I .,

Ministry of Steel
Technical Division

Subject: Ratification of norms in terms of Para 4.7 of HBP (Vol-l) of Advance
Authorization No 0310817472 dated 04.12.2017 - M/s Phoenix Foils Private
Limited, Mumbai.

DGFT may refer to their UO note No 01lB1l50l492lAM-18/DES-2/92 dated
10.09.2018 regarding furnishing the comments of Ministry of Steel for ratification of
the quantity of item of import and export of the above mentioned Advance
Authorization. ln this connection, the following quantity of import may be allowed
against export.

The quantity has been calculated by allowing 3% net of wastage towards cold

rolling of imported coils followed by slitting to get the desired thickness and width.

8.2-
(S.K.Bhatnagar)

Deputy I ndustrial Adviser

Shri Vinod Kashvap.FTDO,DGFT,Udyog Bhawan,New Delhi

Ministry of Steel U O No 2(lF)/2017・ TD dated 20 09 2018

―
　
。

Ｓ

Ｎ

Item of export Quantity Item of import Quan● ty

1 Cold Rolled Stainless
Steel st面 ps of width 40

MM to 60 MM,Thickness
018 卜Лヽl to 0 19 4ヽM of
Grade 317L

2634000
Kg

Cold Ro‖ ed Stainless
Steel(P面 me Qually)
coils of thickness  1 5
AllM to 3 0 AllV of width

1524M卜Л of Grade 317L

2712100
K9

―
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Government of lndia
Ministry of Steel
Technical Wing

Subject: Ratification of norms in terms of Para 4.7 of HBP (Vol) Advance
Authorization No 0310818482 dated 15.01.2018 - M/s Bao Steel lndia Company
Private Limited, Mumbai.

DGFT may refer to their UO No 01/81/50/00094/AM-19/DES-2/94 dated
1 1.09.2018 whereby an application of M/s Bao Steel lndia Company Private
Limited, Mumbaihas been forwarded to Ministry of Steel for our comments/views.

ln the above connection, Ministry of Steel recommends to allow 1% wastage
for import of 981.56 MT Prime Quality Hot Dip Galvanized Steel Sheets in Coils of
thickness 0.6 to 1.6 MM, width more than 935 mm to 1300 MM, Grade SGCD2 F06
against export of 962.3 MT Hot Dip Galvanized Steel Sheets, Thickness 0.6 to 1.6
MM of width B0-1209 MM Grade SGCD2 F06.

rffiEO.-.--...-._
(S.K.Bhatnagar)

Deputy lndustrial Adviser

Shri Vinod Kashyap, FTDO, DGFT, UdyogBhawan, New Delhi.

Ministry of SteelU O No 2(10y2018-TD dated 14.09.2018

ψ
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Government of lndia
Ministry of Steel

Technical Division

Subject: Ratification of norms in terms of para 4.7 of HBp (vol-l) of AdvanceAuthorization No 0210208162 dated 23.01 .ioig - M/s shivam lron and steetcompany Limited, Kolkata.

!^Gfr may refer to their Uo note No 01/81/5ot175tAM-19iDES-2/89 dated21'08'2018 regarding furnishing comments of Ministry of steel for ratification of thequantitv of items of import agaiist export;i i";;; ;;nganese and sitico Manganeseunder the above mentionediduan." Authorization. in this connection, it is informedthat there are standard input-_output norms al c477 and c522 in HBp Vol-ll forexport of the aforesaid items' since there is a standard norm, the same quantity ofManganese ore and coke may be aitoweo to tn"-rppiicant under the aforesaid AA.

T1ifii),
(S.KEnStnagar)

Deputy lndustrial Adviser

Bhawan, New Delhi.
Ministry of Steel U.
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Government of lndia
Ministry of Steel

Technical Division

Subject: Ratification of norms in terms of Para 4.7 of HBP (Vol-l) of Advance
Authorization No 0310819434 dated 27.02.20'18 - M/s Phoenix Foils Private
Limited, Mumbai.

DGFT may refer to their UO note No 01/81/00199iAM-19/DES-2/102 dated
17.09.2018 regarding furnishing the comments of Ministry of Steel for ratification of
the quantity of item of import and export of the above mentioned Advance
Authorization. ln this connection, the following quantity of import may be allowed
against export:

―

　
。

Ｓ

Ｎ

Item of export Quantity Item of import Quantity

1 Cold Rolled Stainless
Steel strips of、 ″idth 305
MM,Thickness 0 10 MM
of Grade 316ノ 316L

1294410
Kg

Cold Ro‖ ed Stainless
Steel(Pnme Qually)
coils of thickness 0 15
MM to 0 18 MM of width
1020M卜′to 1270 MAll of
Grade 316/316L

1333200
Kg

The quantity has been calculated by allowing 3% net of wastage towards cold

rolling of imported coils followed by slitting to get the desired thickness and width.

r[il-nh',
'---------/ 

-(S.K.Bhatnagar)
Deputy lndustrial Adviser

Shri Vinod Kas ,FTDO,DGFT, Bhawan, New Delhi.

Mいは町of Sねd U O No 24512017‐ TR枡

"20092018
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Blanli Standard Deficientv Letter Formai

Tc

SutteCt:Ratincalon of Nornts of Advancc AuthoHs,6on

HBP.Vol.1.

～
leeting No.…….……・Dated:...・ ………

Export items:

| Nlg,-lcl r,',r*berJechnicrl specilicaiioh and specilic qurntity-both in tet'ms oi'number (ii'an).) andio:

rveic.hi. oieach e\port pioduct (Appendix-33 olcurrent HBP ret'ers)'

, Oefait reitrni.o! nore on mcnut'acturing process including the relevant ilor.v sheei,.

4 Wcight oieach E.rport Product.

't\,tig[t ct ench oi'rhe irnported and indi-senous input. separatell. tbr each product. tbr the putpose o:

n..,rr",-iol balancing. Ner *.eighr (Crc.ss rveight minus lvastage) for each iniported and indi-eenous input

in the exporr product may- be indicated. Net lveight along r.vith details ol'otlier imporied inpr:i to be,

used in tlie resultant product a5d-sgu_g!1_t-o .b9-!-q1pAJptp11fc-Ui-e-d,tl'o:iL5.qur:es otlrsl lhan the .licsnse. ii'

rnv,. m* liso be inciicated.

Ilnl:ort Itercs:

| |  |∬藩漱鵠ξ灘き:Iむ港:議計
上=空y二ご=鰤_控_雲∵=¬

年‐‐~~=―ン
T「

=~~~三
二   1

L____■ ____」                                                                             ~~

Technical characteristics / part numbers. if an-v.

AssenlЬly drawings/diagrams ofthe resultant product showing placemcnt and exact use crc.「 lnponents

in the export product (s)

嘔Pu t                   i「
磯

|Stalting fi cha thc sPecincation cOt=l llliき 
“

。h: L:lg 、
「

Cじ lHじ
`tlυ
‖ υi t'C Cヽ Pυ ll ν:υ uuしし, υ●oiし  、`l●

事:0しlVl: tl●  ιV `=V7' V` 1‐ '' `'● ●|●｀ヽ た| :

proposedおr inlport has becn arJved at,including the nct wdght Ofcomponents to bc ttanuticturcd l

oui of these inrported rnaterials. rvastages claimed ai each stage of manufacturiug r-vi:h ,:or:plete 
I

|

iustiilcaticn and by documentaly evidence/cilarvin gs etc

Sheet la
Cross Scctional Diagranl ofe、 Po「t Prodtict、 vit1l Calculatioll of ra、 v nlatc:ial requirement and the、 veight

of ti:e Cable in Kg. pel l(m. Copy olrelevant National/lnternational Standard/buycr''s ciata sheet mr;"' 
i

also be iuinished.
|

Weight o," Steel. r.vhich requires imported welding marerial. giving break-up ot:
(lxxiii) Steel PlateVSheets upto 3Omm thickness
(lxxiv) Steel Plates/Sheels more than 30 mm thickness and upro 70 mm thickness
(kxv) Steel Plates/Sheets morc than 70 mm thickness.
(lxxvi) Others.9,g. Elalges,.Pipes, Tubes, Bars/Rods, Castings/lorgirlgs etc...

Particulars of the

tlle sarne cxpOrt

i4 11.2002.

iicenses obtained in the past and ratified b1
ploduct covered under thls applicarion. in

ALC lrvitn or lvithout modification) ior
vierv of Public Notice No. ,iB dated

LJse of e

l'ou are advised to applv for SION

il.aresultantproductasperSl.No.IofAppendi.r,-
I lA appearine in current HBP (Vol.l) separately tbr each prociuct.

Cornponenrs:

_毒各__73-

oF the ressltant product and the rcr'.tirer're rrt

as spar':s. Rau, Mlaterial / Consumables

@i:ange.tlricknessetc.oit;ieitemspr.r;lr:(.(lic:,i
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iiDllov

EPCC

hed to this ollce. FL:;:her'. il the srppil is against Invalidation letter to an EPCC licence, the

',ine 
details mai a!so be provideci:-

i licence number and date.

i) CIF value of the licence.
ii) lVhethei this I icence w as issue d u nder Zero dutl' or 3 pr'r cent Scheme.

iii) Custom dut-r- saved amount,
iv) Products to be manul'actured.
v) HoTI EPCC licence holder intends to discharse the E0 against the EPCC licence.

Anv othei inibr"malion

Thc inibrmaJon called ttr!■ ust bc submitted within thrcc、 rceks iom thc datc o「 issuc or this lctter

Thc inibrmaJon n12v bc di「 ccdy sent tO.… ……1… .Dё ,uty Director Cencral ol Forcign Tradc.
Nornls Coiinmittec‐ 11. Room N0 204A、  DGFT, Udyog Bhawan, Ncw Dclhi‐ 口0011, E‐ ■lail:

……… … …………・….… Orilce Tel.:23061562. Extn....… .and copy oF thc same must be en4orscd to thc

_■-7今⌒


